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LOK SABHA

Wednesday, November 23, 1960/Agra-
hayana 2, 1882 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Mr. Speaker: The House will now
take up questions.

Shri Bahadur Singh—absent.
Shri Inder J. Malhotra—absent.

1 have already said that whosoever
is present may get up.

An Hon. Member: All of them are
absent. ’

Mr. Speaker: All of them are
absent? Very well. That is the right
beginning!

Next question.

Campaign against Hanger

+
( Dr. Ram Subhag Singh:
*364. { Shri D. C. Sharma:
| Shri Hem Barua:

Will the Minister of Food and Agri-
culture be pleased to refer ‘o the
reply given to S'arred Question No.
396 on the 16th August, 1960 and
state:

(a) the progress made so far in fina-
lisat’on of the programme of activities
under the Freedom from Hunger Cam-
paign sponsored by the Food and
Agriculture Organisation in India; and

(b) the details thereof?
1347 (Ai) LS—1.
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The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and
(b). A statement indicating the pro-
gress made with regard to the Freedom
from Hunger Campaign is placed on
the table of the House. [See Appendix
I, annexure No. 93.]

Dr. Ram Sobhag Singh: In the
statemerit it is mentioned that a deci-
sion was taken to set up a National
Campaign Fund. May 1 know whe-
ther that fund has been opened and
what is the nature of wgrk that is
going to be undertaken by this fund?

1

Shri M. V. Erishnappa: An appeal
has been issued to some non-official
organisations and public men in India
for funds. We have not yet received
any funds. The campaign has been
chalked out. It is given in the sta‘e-
ment which has been laid on the
Table of the House.

Dr. Ram Subhag Singh: May 1
know under whose signature that ap-
peal was issued, how much fund has
so far been collected and how it is
going to be utilised?

Shri M. V. Erishnappa: An appeal
has been issued. We have not yét
received anything; no money has yet
been received.

Dr. Ram Subhag Singh: It is also
mentioned in th's statement that the
programmes should not be officialised
programmes but people’s programmes
and that more opportunities should
be given to non-official organisations
in their execution. May I know what
steps have been taken in this regard
to see that it is not an officialised
programme?

The Minister of Food and Agrical-
ture (Shri 8. K. Patil): In our country
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this ‘official’ and ‘non-official’ busi-
ness is not so sharply divided as in
-other countries where they refer to
‘official’ programmes, etc. For in-
stance, our community projects and
other things are both official and non-
official—non-official help also is
sought. The idea is to collect money.
But the emphasis is not so much on
the colleciion from ou‘side: Govern-
ment will have also to give money,
because this is a programme which
is included in the programme we
have got already.

Dr. Ram Subhag Singh: The hon.
Minister referrzd to community deve-
lopment and said that both officials
and non-officials are working together
there. May I know whether he is
aware of the complaints which come
to notice every day in the execution
of the programme, and whe'her he is
also aware whather the Community
Development Ministry takes any effec-
tive steps to eradicate these evils?

Mr. Speaker: What is the good of
asking this Minister? The hon. Minis-
ter has given h.s impression. On
Communi.y Development I allowed a
full-dress deba.e, and 1 myself inter-
yened so far as Andhra is concerned.
I sta.ed my own experience, and I am
confirmed in that wview. Possibly
about other S.ates I cannot vouchsafe.
I shall go to the other Stal2e also
and try to find out, as car'y as possi-
ble.

Shri Hem Barua: May I know whe-
ther a part of the funds utilised for
this campaign constitutes a part of
the funds out of the Plan finances;
and, if so, what is this part?

Shri §. K. Patil: The fund is not yet
collected. This is an international
scheme under the auspices of the
FAO. In other countries a non-
official fung iz needed, because the
dividing 1'ne is sharp. But in our
country it is not so. And anything
we ar: doing to increase or step up
agricultural production is in the diree-
tion of freedom from hunger.
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Dr. Vijaya Ananda: Are any docu-
mentaries being shown or planned in
favour of this campaign aga.nst hung-
er?

Shri M. V. Krishnappa: Not yet.
After the programme siarts—the pro-
gramme by the Central comm!itlee as
well as the State committee—they
might do so.

Shri C, R. Pattabhi Raman: I- the
mid-day meal scheme which is in
vogue in Madras being copied else-
where, so far as this Freedom from
Hunger Campaign is concerned?

Shri 8. K. Patil: That is another
question. But with you permission,
Sir, I can say what is the basis of this
freedom from hunger campaign. The
idea is that all the countries or com-
munities that can create surpluses in
agriculture should place them at the
disposal of those who have not any-
thing to eat. Just now we are a coun-
try who are not yet self-sufficient.
Therefore the question of any bounty
from us to the other people does not
arise. But we must aim at it. It is
exactly the aim of this campaign all
over the world.

Shri Palaniyandy: In the statement,
under ‘Training and Education’ it is
men ioned, “Training of selected young
farme:s at the demonstration centres.”
May I know how the selection is tak-
ing place? As far as my knowledge
goes, in Madras, particularly in Trichy
from where I come, no farmer is
selected to come and have education.
May I know how it is implemented?

Shri S. K. Patil: This is also, as I
said, a part of the international pro-
gramme. But our training centres
would not be different from the train-
ing centres that we have go! either
under the agricultural or the com-
munity projects.

=t 7o moﬁ?ﬂ‘:‘?#*ﬂ‘ﬂ@ﬂ
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Shri M. R. Krishna: In regard to the
food gifts received from America and
other countries which are distribu.ed
in this country through non-official
agencies, may I know whether Gov-
ernment have any figures to indicate
what portion of that goes realy to
the people who are hunger stricken?

Shri 8. K. Patil: We expect all,
hundred per cent. But if the hon.
Member wants any precise information
he muet pu! in a separate question.

Shri Braj Raj Singh: May I know
whether any target has been fixed for
non-official contributions and  what
percentage of the whole target is go-
ing to be subsidised by Government?

Shri S. K. Patil: We have not yet
fixed any target as to how much we
should collect. But the money is not
the question so much. It is because
it is a part of the international orga-
nisation, therefore we have taken the
programme as it i3 in every country.
But in our country the situation diff-
ers. We are not actually emphasising
on the collection of money, because
that would not take us anywhere ex-
cept what would come as a part of the
programme,

Shri Hem Barma: May I refer to
the supplementary question put by
me a little while ago? It was this.
Some funds are proposed to be utilis-
ed for this campa’gn from official and
non-official sources. May I know
whether a part of the Plan finances is
proposed to be u‘ilised as official
source of financial supply for this
campaign? That is what I wanted to
know.

Shri S. K. Patil: Yes. For instance,
there are sugges‘ions made by several
farmers to us that we should help
them a little bit and then possibly
they would produce more not for
themselves but to help us in this cam-
paign. Any such suggestions will be
gladly accepted.

Shri B. Das Gupta: May I know
who are th: members of this Na‘ional
Campaign Committee of the Freedom
from Hunger Campaign, and how they
have been appoinied?

Shri M. V. Erishnappa: There is a
Central Commit'ee of which our
Rashtrapati is the Patron in Chief.
The Vice-President and the Prime
Minister are pa‘rons. Our Minister is
the Pres’dent. The Executive Presi-
dent is the Minister of Agriculture
and the Vice-President is Shri 5. K

Dey....
Shri Braj Raj Singh: All officials.
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Shri M. V. Krishnappa: Shri M. V.
Krishnappa and Shri A. M. Thomas
are the members from the Central
Government. All the Ministers of
the Sta'es are executive committee
members., It also includes four Mem-
bers of Parliament.

Shri Braj Raj Singh: Are there any
farmers on this Committee?

Some Hon. Members rose—

Mr. Speaker: 1 know hon. Members
specialise in particular subjects. Let
them not get up and ask questions on
each and every subject,

P. and T. Headquarters, Bhu-
baneswar

*366. Shri Chintamoni Panigrahi:
Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Ques-

tion No. 184 on the 5th August, 1960
and state:

(a) whether lands have since been
obtained in Bhubaneshwar for locat-
ing he Posts and Telegraphs Head-
quarters there; and

(b) if so, what p:ogress has been
achieved so far in the matter?

The Minister of States in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) Steps are being taken for getting
the plans ready.

Shri Chintamoni Panigrabi: Mav I
know whether the estimates for the
P. & T. Headgquarters to be located in
Bhubaneswar has been finally pre-
pared and by what time it is going
to be completed?

Shri Raj Bahadur: [Initially land
was to be taken over on the basis of
a lease. Subsequently, however, it
was decided tha* we should buv it off.
That has been done. Now, preliminary
gurvevs are being made. After that,
the project will be given over to the
architect for design etc.

Shri Chinatomoni Panierahi: May I
know whether in the 1960-61 budget
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grants have been 'made for the loca-
tion of these headquarters and con-
struction of the same in Bhubaneswar?
If so, what is the amount?

Shri Raj Bahadur:; I have already

said that we have bought the land for
Rs. 2,19,600.

Shri Chintamoni Panigrahi: Are
Government aware that after shifting
the capital of the Orissa State to
Bhubaneshwar, the post offices in the
capital are functioning ia rented
buildings.

Shri Raj Bahadar: The capital of
Orissa is a new one. But new build-
ings are coming up. The P. & T. is
also following suit.

Shri A. M. Tariq: Question No. 368.

An Hon. Member: The hon. Mem-
ber has changed his seat.

Mr. Speaker: I have permitted him
to occupy that seat.

Diesel Locomotives

Shri Ram Krishan Gapta:
Shrimati Ila Palchoudhuri:
Shri Subodh Hansda:
Shri R. C. Majhi:
i Shri S. C. Samanta:
*368. ! Shri Vidya Charan Shukla:
| Shri Morarka:
| Shri Rameshwar Tantia:
| Shri Ajit Singh Sarhadi:
| Dr. Ram Subhag Singh:
| Shri D. C. Sharma:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 916 on the 31st
August, 1960 and sta‘e:

hs .
{Shn A. M. Tariq:

(a) whether any decision has been
taken by mow for placing orders for
manufacturing diesel locomotives in
India; and

(b) if so, the details thereof?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) and (b).
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The Government has taken a decision
to set up manufacture of diesel loco-

motives and engines in the Public
Sector. Details are being worked
out,

Shri A. M. Tariq: May I know how
much time it will take to complete the
details and start the plant?

Shri Shahnawaz Khan: I cannot
give a very definite date. Now it is
rather premature to indicate a date,
But I can assure the House that we
shall waste no time.

Shri Vidya Charan Shukla: May I
know whether the Chitiaranjan Loco-
motive Works will be entrusted with
the manufacture of diesel locomotives
or whether it will be located some-
where else?

Mr. Speaker: All these questions
were asked here on a prior occasion.

The Minister of Railways (Shri
Jagjivan Ram): I have already ans-
wered them. If the hon. Member will
refer to the proceedings, he will find
the answer.

Shrimati @Na Palchoudhuri: Is it a
fact that 40 broad gauge and 60 metre
gauge engines costing about Rs. 10
crores are to be imported before we
start manufacturing these engines
here?

Shri Jagjivan Ram: Yes, it is a fact.

Shri S§. C. Samanta: Is it not a fact
that the Planning Commission is dis-
couraging the manufacture of diesel
locomotives in India till we are self-
sufficient in the oil?

Shri Jagjivan Ram: That question
has been thoroughly examined and it
is felt that it is necessary to dieselise
certain sections of the railways. There-
fore, the manufacture of diesel en-
gines and locomotives is necessary in
the country.

Shrl Morarka: May I know whether
any assessment of the possible demand
of diesel locomotives during the Third
Five Year Plan has been made? If
so, what is the approximate require-
ment per year?
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Shri Jagjivan Ram: An assessment
has been made. It is likely that we
will require near about 100 loco-
motives every year.

Shri D. C. Sharma: May I know
what are the arrangements being made
for the technical know-how that will
be required for the manufacture of
this kind of locomotives, and whether
we will be self-sufficient in that res-
pect?

Shri Jagjivan Ram: All possible
arrangements will be made because
unless we have the necessary know-
how, the manufacture cannot be
undertaken. It is an obvious thing.

ot Wo ®o fEAR : I faer
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Shri Ram Krishan Gupta: May 1
know the total number of steam loco-
motives which will bs replaced dur-
ing this year by diesel locomotives?

Shri Jagjivan Ram: The hon. Mem-
ber will appreciate that the work of
the railways is expanding and in-
creasing. There is no question of re-
placement of steam  locomotives by
diesel ones. This will be in addition
to that.

Shri Vidya Charan Shukla: May 1
know what is the anticipated capacity
of production in this new unit pro-
posed to be set up in the public sector,
and whether it will manufacture only
broad gauge locomotives or metre
gauge locomotives also?



1721 Oral Answers

Shri Jagjivan Ram: The proposal is
to manufaceture both. As regards
capacity, details are being worked out.

Shri Ajit Singh Sarhadi: What is
the percentage of the components for
which we will have to depend on
outside sources in the next Plan?

Shri Jagjivan Ram: It is premature
to say definitely, but in the initial
stages the percentage of imported
components will be rather high.
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Furnishing Unit at Integral Coach
Factory

*369. Shri T. B. Vittal Rao: Will
the Minister of Railways be pleased
to staie:

(a) the progress made up to date in
regard to the Furnishing Unit at the
Integral Coach Faclory;

(b) the amount spent upto the end
of September, 1960; and

(¢) when it is likely to be com-
pleted?

The Deputy Minister of Rallways
(Shrl S. V. Ramaswamy): (a) The
construction of a stores shed, the
majority of the staff quarters and the
2 mile-long railway siding to factory
site hag been completed. @ The work
on Assembly Shop, pile foundations
for other shops and the remaining
quarters is in progress.

(b) Rs. 89 lakhs approximately.
(c) By the middle of 1962.
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Shri T. B. Vittal Rao: Iz the am-
ount of Rs. 89 lakhs the expenditure
only for the 9 months from January
to September 1960 or does it include
the Rs. 60 lakhs already spent?

Shri S. V. Ramaswamy: This speci-
fically relates to the work already
completed. I am not clear about the
period it covers.

Shri Ramanathan Chettiar: What
will be the total amount that will be
spent on the scheme?

Shri S. V. Ramaswamy: The target-
ed estimate is Rs. 3-69 crores.

Shri T. B. Vittal Rao: The original
estimate was Rs. 25 crores. May I
know why there has been an increase
by Rs. 1:19 crores?

Shri S. V. Ramaswamy: I do not
know about the original est'mate. But
the project estimate for the Furnish-
ing Unit costing Rs. 3-69 crores was
sanctioned in 1956. 1 do not know to
which estimate the hon. Member is
referring.

Mr. Speaker: For every project,
there must be an estimate. The hon.
Member wants to know what is the
est'mated amount of this project and
whether it has been increased, or it
is only Rs. 3;69 crores.

Shri 8. V. Ramaswamy: The esti-
mate for the Furnishing Unit was
Rs. 3'69 crores. This was sanctioned
in 19586.

“Shri T. B. Vittal Rao: May I know
whether any other ancillary works
will be undertaken in this unit and
whether we are getting supplies from
foreign countries according to sche-
dule?

Shri 8. V. Ramaswamy: There is no
question of any supplies from outside
except some machinery. As regards
ancillary works, the lands are being
delivered to us, compound walls are
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being erected and roads being con-
struc.ed. An agreement has been en-
tered into with the Madras Corpora-
tion for the supply of 2 lakh gallons
of water. Staff quarters have been
built. . ..

Mr. Speaker: I am afraid that is
not what the hon. Member wants to
know. He wants to know whether,
as in the case of a chemical plant,
there are any subsidiary or ancillary
or auxiliary industries being set up
to produce things like any kind of
furniture or material required for
gates etc. It is not a question of
land, walls and so on.

Shri 8. V. Ramaswamy: These are
ancillary works.

Mr. Speaker: The hon. Minister has
not probably followed or understood
what is meant by the hon. Membar
who put the question. He wants to
know whether in addition tuv this
furniture any other articles required
for the Railways will be manufactur-
ed there.

Shri S. V. Ramaswamy: Only fur-
nishing Sir.
Khandwa-Hingoli Link

+
+37¢, J Shri Prakash Vir Shastri:
3 Shri T. B. Vittal Rao:

Will the Minister of Rallways be
pleased to state:

(a) whether the construction work
on the Khandwa-Hingoli line has been
completed;

(b) if so, the time by which pas-
senger and goods traffic will com-
mence on this line; and

(c) the amount of time and money
spent on the construction of this line?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) The entire line from Khandwa
to Hingoli has been opened for Goods
traffic from 1st November, 1960. It
is proposed to open the line for pas-
senger traffic in the middle of Decem-
ber, 1960.

(c) The construction work was
spread over a period of 6} years and
the amount spent to end of Sep'em-
ber 1960 is approximately Rs. 11'38
crores.

Shri B. K. Gaikwad: May 1 know
the distance or lengih of the line?

Shri Shahnawaz Khan:
mately 188 miles.

Approxi-

Railway Freight Rates for Mangoes

*371. Shrimali @a Palchondhuori:
Will the Minister of Railways be
pleased to state:

(a) whether the Government of UP.
have made a proposal to the Railway
Board for granting concessional freight
rates and for providing refrigzration
wagons for transport of large quan'i-
ties of mangoes from wvarious places
in U.P. to various parts for export to
foreign countries;

(b) if so, the details of the propo-
sal; and

(¢) Railway Board's reaction there-
to?

The Deputy Minister of Railways
(Shri §. V. Ramaswamy): (a) No,
Sir.

(b) and ¢). Do not arise.

Shrimati Ila Palchondhuri: Is it not
a fact that the Agriculture Ministry
of UP took some mangoes with him
to Russia and Russia was very much
interested and wan'‘ed to imnort
mangoes from India? In that case
do we try to expand our foreign mar-
kets for this fruit?

Shri 8. V. Ramaswamy: I do not
know this; it is a piece of informa-
tion to me. The Minister for Agri-
culture may be asked.

Shri Bishwanath Roy: In view of
tie fact that we have good market
for the export of mangoes, will the
Railway Ministry consider the ques-
tion of giving some concession in rail-
way freight?
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Shri §, V. Ramaswamy: There is
no appreciable export of mangoes
from our country.

Dr. Vijaya Ananda: May I know
whether Government is doing any-
thing to stop the pilfering of mangoes?

Mr. Speaker: The hon. Member
wants the rates to be reduced because
the mangoes do not reach the other
side.

Dr. Vijaya Ananda: [ wanted to
know what measures they are taking
to stop pilferage of mangoes on the
way.

Mr. Speaker: How does it arise out
of thig question? 1 suggested a way
out; but the hon. Member does not
-catch it.

' Damage to Railway Property in
Assam Riots

+
Pandit D. N. Tiwari:
*372.{ Shri B. Das Gupta:
| Shri Aurobindo Ghosal:

Will the Minister of Railways be
pleased to state:

(a) the extent of damage suffered
by the N.E.F. Railway in the Assam
riots of July, 1960; and

(by whether any Railway Em-
ployees were killed or man-handled?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a). The
damage to Railway property is esti-
mated at Rs. 1,47,000.

(b). Two Railway Employees were
killed and 223 are reported to have
been man-handled by the rioters.

Pandit D. N. Tiwari: May I know
whether any maintenance allowance
has been sanctioned to the dependants
of the employees who were killed?

Shri Jagjivan Ram: It is for the
State Government to give relief if any
casualty is suffered due to civil com-
motion.
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Pandit D. N, Tiwari: Did they make
any enguiries to find out whether
these dependants have been paid any
compensa.ion by the State Govern-
ment or not; or did they see that care
is taken of them or not?

Shri Jagjivan Ram: I may give some
information. When our employees
suffer some casualties, naturally, we
give something to them by way of
help. But that should not preclude the
State Government from giving them
the requisite compensation which is
required to be given under certain
laws. We have asked our employees
to make representations t~ the State
Government.

Shri B. Das Gupta: May I know
whether the two railway employees
who were killed were on duty or out
of duty when they were killed?
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Shri Shahnawaz Khan: They were
rot on duty.

Shri Hem Barua: In view of tke
fact that these two railway employees
were killed and the State Govern-
ment is responsible for the protection
of their lives and the State Govern-
ment is making funds available to
those persons who are displaced, when
persons under the employ of the Rail-

Mr. Speaker: There is no good ar-
guing the matter.

Pandit J. P, Jyotishi: May I know
the number of persons arrested?

Mr. Speaker: This relates to damage
to railway property. How does this
question arise?

Shri Somavane: The hon. Deputy
Minister just now said that these peo-
ple were not on duty. Is he aware
that government servants are expect-
ed to be on duty all the 24 hours?

Mr. Speaker: Next question.

Shri Hem Barua: May I know whe-
ther any compensation has been paid
to the families of these persons who
have been killed?

Mr, Speaker: It is not his concern.
He has said that it is for the State
Government, Supposing the railway
employee is in his house and some-
body comes and molests him. How
is the Railway Minister responsible?
Is he responsible merely because he
is the Railway Minister? There might
have been a riot; he might have gone
into the street; many other things
might have occurred. The Railway
Minister is responsible only for the
lives of those persons who are work-
ing there on the spot. What is the
concern of the Railway Ministry,
particularly when there is a com-

" motion?

Shri Hem Barua: About these two
persons who have beep killed—the
State Government is offering no com-
pensation to the families.

Mr. Speaker: He may contact his
counterpart in the State Legislature.

1728

Pandit D, N. Tiwari: OQut of those
223 persons who were man-handled,
have any of them been so severely hit
that they have become incapable of
wo.king any further? If so, hag any
alternalive service been given to their
dependants?

Shri Shahnawaz EKhan: There is
nobody who has been incapacitated
permanently.

Shri S. C. Samanta: Is it not a fact
that most of those whp were man-
handled have applied to the Railway
Minister for transfer to other rail-
ways?

Shri Jagjivan Ram: Not only those;
but a very large number of staff who
are non-Assami and who had been
posted on the Railway in the Assam.
have applied for their transfer vut of
Assam. And I have decided not to
transfer a single perscn out of Assam.

Shri Hem Baroa: May I know whe-
ther it has come to the knowledge of
the Railway Ministry that a small
clique is operating there cyclostyling
all sorts of application forms and
going about canvassing peaple to sign
and send these forms to the Railway
Ministry asking for transfer? Ias
that been discovered by the railway
authorities?

Shri Jagjivan Ram: Perhaps the
hon. Member has got a better intel-
ligence organisation there which I
have not, But a large number of ap-
plications have been received by me
for transfer of non-Assmi railway
people—not only Bengalis but even
others also—for transfer out of Assam.
As 1 have said, I have decided not
to transfer a single non-Assami out of
Assam out of this question,

Shri 8. M. Banerjee: The hon. Minis--
ter has stated that he has decided not
to transfer any non-Assami from that
area. [ want to know whether he has
also taken steps to see that the lives
and properties of these employees are
safeguarded in future,
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Shri Jagjivan Ram: That is the
normal duiy of any organised Govern-
ment and no action is necessary to
draw their attention. It is presum-
ed that they will discharge their nor-
mal obligations.

Loss of Railway Property in Orissa
Floods

( Shri Chmtamnnl Panigrahi:
il Shri Subodh Hansda:
Shri R. C. Majhi:
. ﬁ Shri Supakar:
| Shri Aurobindo Ghosal:
[_ Shri Sanganna:

Will the Minister of Railways be
pleased to state:

(a) whether Government have as-
sessed the loss of Railway property
due to floods in Orissa in the month
of August 1960;

(b) if so, the amount thereof; and

(c) whether Government have
thought out any plan to avoid recur-
rence of such loss which has become
an annual feature?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) Yes,
Sir.

(b) The estimate cost of repairing
the damages is Rs. 15 lakhs approxi-
mately.

(e) The occurence of such exten-
sive breaches due to severe floods is
not an annual feature and has, in fact,
occurred only 8 times on this Seec-
tion during the last 60 years. The
problem of protection against abnor-
mal floods in this region is integrated
with control and floods, which is re-
ceiving attention of both the State
Government and Central Ministry
concerned.

Shri Supakar: On how manv days
during the occurrence of these two
finods was there total disruption of
communications and what was the loss
on account of this disruption?

Shri 8B, V. Ramaswamy: There were
floods in August and in September.
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For what period there were floods is
a matter of detail.

Mr. Speaker: On each of these oc-
casions, for how many days was the
communication disrupted? That is
what the hon. Member wants.

Shri Supakar: May I also point out
that as originally tabled my question
was something different. Unfortunate-
ly, it has been clubbed with this
question. 1 do not know whether you
will permit me to put this guestion.
I want to know the number of days
on which communication was  dis-
rupted and the total loss incurred on
account of the stoppage of communi-
cations between Howrah and Madras.

Shri S. V. Ramaswamy: I do not
have these figures; a separate ques-
tion may be put.

Shri Surendranath Dwivedy: Is it
not within the information of the
Ministry that there were two succes-
sive floods? Still thevy do not know
for how manyv days the communica-
tion was disrupted.

Mr. Speaker: He says he has not got
it here.

Shri Chintamoni Panigrahi: Is it a
fact that the first breach in the rail-
way line occurred on the 15th of Au-
gust while the DTS at Khurda Road
arranged for relief measures for the
railway employees after six days?

Shri §. V. Ramaswamy: I am not
able to answer that particular detail

Mr. Speaker: A number of questions
are clubbed together; it is not possi-
ble to put all the questions on a sub-
ject in the same quesiion....(Inter-
ruptions). Hon, Members do not want
to hear me? I send all the questions
to the hon. Ministers though all of
them are clubbed together into one
question. I do so, so that they may be
ready with the answers. As soon as
the questions are received, copies of
these questions are sent to the hon.
Ministers for their remarks automa-
tically, so that we may know whether
the same question has been answered
earlier, In addition to the research



1731 Oral Answers AGRAHAYANA 2, 1882 (SAKA) Oral Answers 1732

made in the office here, we would like
to have the support of the hon, Minis-
ter. Therefore, 1 suggest to all hon.
Ministers to be ready with answers to
all the questions relaling to the same
subject and in case supplementaries
are asked, let them be prepared with
An answer.

Shri Jagjivan Ram: In that case the
difficulty will be this. As scon as
notices of the question are received
in your office, copies are sent to the
Ministries concerned. At this stage
we are not clear whether the question
is going to be admitted or no!. If some
questions are deleted and some are
allowed ultimately to stand ip the
Order Paper, it means that the o'her
portions have not been admitted by
you.

Mr. Speaker: 1 agree. I shall try to
find a way out, Some!imes it so hap-
pens that the same question or too
many details are asked for in other
questions also and they are all club-
bed. It is rather difficult, It becomes
top long. But all the same sometimes
it is a relevant question and the hon.
Member who has tabled it for him-
self feels that portion has been
omitted. I shall devise a method.

Shri Chintamoni Panigrahi: In view
of the fact that the line was dislocated
for nearly eight weeks, may I know
whether he is considering to have a
gecond line of communication to Orissa
so that in future, if such dislocations
take place. they may not affect the
economy of Orissa?

Shri Jagjivan Ram: No such consi-
deration is being undertaken.

Shri Surendranath Dwivedy: May 1
know whether the Government of
Orissa had suggested to the Railway
Ministry the construction of Talcher-
Rourkela line to avoid such conting-
encies in future?

Shri Jagjivap Ram: Nothing can
avoid this contingency. I do not see
how it will rule out floods or dislo-
-«cations.

Shri Supakar: May ] know whether
the repair that has been effected on
this line will be able to withstand
floods of such nature as occurred in
August and September last?

Shri 8. V. Ramaswamy.: Let
hope that floods will not be repeated

Mr, Speaker: Anyhow, nobody can
guarantee that the floods would not
get repeated.

Shri Jagjivan Ram: If unexpectedly
heavy flood; come, it will be very
difficult to say that there will be no
breaches on the Railways.

Shri Surendrana‘'h Dwivedy: But
alternative routes can be found.

Mr. Speaker: All that the hon. Mem-
ber wants is this. To the best of his
knowledge, the State Government has
suggested an alternative remedy, ex-
pecting that the floods will occur and
there will be dislocations of traffic.
The hon, Minister can say whether he
has received it or not.

Shri Jagjivan Ram: I have said that
no question of any alternative line is
under consideration at present.

Shri Surendranath Dwivedy: Did
they not receive any such proposals
from the State Government?

Shri Jagjivan Ram: I have received
proposals from wvarious quarters in-
cluding the hon, Member but I say
that no such proposal is under the
consideration of the Government.

Telegraphic Messages

*374. Shri Morarka: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether Government have re-
ceived complaints about the increas-
ing inaccurancies in transmitting tele-
graphic messages;

(b) if so, whether Government have
made any inquiry into this matter;
and

(c) the result of such an enquiry?
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. The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) and (c). Do not arise.

Shri Morarka: May I know whether
the Government is prepared to ap-
‘point an enquiry committee to enquire
into the wvarious complaints which
have been made from time to time?
I have myself sent some of the inac-
curate telegrams to the Government.
Is the Government prepared to en-
quire and find out whether in recent
times the complaints about inaccuracy
have increased or not?

Shri Raj Bahadur: There is a cer-
tain . distinction between the hon.
Member's gquestion and what he wants
to know now. It is not denied that
complaints about inaccuracies are
received. But the gquestion as it is
worded is about complaints about the
increasing inaccuracies, 1 have re-
plied to it in the negative.

Shri Morarka: May I know the exact
percentage of complaints which the
hon. Minister has been receiving dur-
ing the last 3-4 years?

Shri Raj Bahadur: I canot offhand
give the comparative figures. Against
a tota] 3,60,00,000 telegrams sen out
yearly, there are complaints about
50,000. It works out to .14 per cent.

Shri Nath Pai: May I bring to your
kind notice that sometimes the in-
accuracies are of such a nature that
it is extremely difficult to find out the
exact content of the telegram? For
instance. a telegram was sent to my
name addressed to me as: “Nath Pai
Empee”.

Mr., Speaker: [ believe the hon.
Member ig the President of the Union,

Shri B. K. Gaikwad: May I know
whether it is a fact that communica-
tions between the different stations
could not be maintained on many oc-
casions because of machine trouble in
the New Delhi Telegraph Office? What
steps are taken to improve the matter?

Shri Raj Bahadur: On certain occa-
sions in the wake of storms or cyclones
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communications are disrupted and the
lines are interrupted and the appa-
ratus in the telegraph office goes
wrong on certain excoptional ecircum-
stances, There is nothing surprising
about it.

Shri S. M. Banerje¢: May I know
whe. her it has been brought to the
notice of the hon, Minister that in the
tape system there is nothing to check
the tape which is already printed and
the mistakes are generally in the tape
and not in the hand-written telegram;
if so, what steps have been taken to
re-check the tapes?

Shri Raj Bahadur: The tape and the
tape machines are always under check
by the technical staff and such defects
whenever they occur on the machines
are removed as early as possible.

Shri S. M, Banerjee: Supposing
there is a message which is transmit-
ted from Delhi to Calcutta, is there
any method by which the Calcutta
people can check and ask the Delbi
people about the correctior:? I believe,
Sir, the machine is blind on the other
side.

Shri Raj Bahadur: Thev are ex-
pected to keep a watch on it, and in
case a fault occurs on either side the
staff concerned take certain suitable
and remedial action.

Dr. Melkote: Is it not a fact that the
maintenance of teleprinters and VFT
Channels has been very bad in the
past two years?

Shri Raj Bahadur: 1 cannot say it
has been very bad, but I cannot also
deny that on certain occasions that
might be the cause. But that is al-
ways kept under check as far as pos-
sible,

Shri Morarka: In view of the fact
that the hon. Minister hz; said that
as many as 50,000 complaints are re-
ceived during a year....

Shri Raj Bahadur: Out of 3.60,00,000.
Shri Morarka: He said that 50,000

complaints are received. Also, all the
people who receive inaccurate tele-
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grams do not complain. May I know
whether this is not very serious enough
for the hon. Minister to conduct some
enquiry into the matter and take some
steps?

Shri Raj Bahadur: May I humbly
correct the hon. Member, Sir, by say-
ing that the complaints are not all
about inaccuracies or mutilations, they
are mostly about delays and alse about
non-delivery?

Mr. Speaker: All that the hon.
Member wants to say is, whenever a
complaint is received, even if it is one
out of three crores, the Government is
expected to look into the nature of the
complaint and try to avoid it.

Shri Raj Bahadur: I can assure hon.
Members that all the complaints that
are received are enquired into and
suitable remedial action is taken in
order to see that such complaints are
not repeated. That is, what I trust,
being done.

Shri C. R. Paitabhi Raman: As one
wrong telegram will cause immense
damage. is there any procedure laid
down for correcting inaccuracies?

Shri Raj Bahadur: The only thing
provided under the Telegraph Act is
‘that in case of non-delivery, mis-
delivery or delay in delivery the cost
or charge of the telegram is refunded.

Mr, Speaker: How does it happen
that newspaper offices which have tele-
printers are able to report correctly—
otherwise they come in for criticism
here—whereas the postal department
which supply these teleprinters are
not having good teleprinters? Possibly
they sell away good teleprinters and
keep bad teleprinters for themselves.
The hon. Minister will look into it.
Every other teleprinter is working all
right. The newspapers cannot report
badly. Why does the Government
alone do so?

Shri Vidya Charan Shukla: 50,000
complaints in a year is a serious
matter. May I know why the Gov-
ernment is not making efforts to
enquire intp the matter?

Shri Raj Bahadur: We do enquire
into the complaints. As I said, Sir,
the number of complaints received,
taking into account the total traffie,
is really not so0 much as the hon
Member tries to make out,

Train Accident at Bbagalpur

*375. Shri Subiman Ghose: Will the
Minister of Railways be pleased to
state:

(a) whether there was any accident
in the Bhagalpur station, Eastern Rail-
way at the time of its remodelling in
June, 1960;

(b) if so, the causes of the accident
and the number of the dead and
injured;

(c) the extent of loss suffered by
the Railways;

(d) whether any enquiry has been
held in the matter; and

(e) whether any employee has been
punished and the reasons for punish-
ment?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) The derailment was caused by
the incorrect setting of points. None

‘was killed or injured.

(¢) Rs. 150 approximately.
(d) Yes.

(e) As the cause of the accident was
failure of railway staff, departmental
action is being taken against the staff
held responsible for the accident.

Shri Subiman Ghose: At the time
of remodelling a railway station in
addition to the station working rules
some local rules are to be framed. In
this particular case, may I know who
framed the rules, who signed the rules
and whether the officers who signed
the rules were authorised to sign the
rules?

Shri Shahnawaz Khan: Sir, as the
hon. Member has said the station was
being remodelled. Therefore, the
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interlocking was disconnected. For
that purpose temporary station work-
ing rules were framed. The officers
authorised to frame the rules are the
Divisional Signal and Tele-communi-
cation Engineer and the Divisional
Operating Superintendent. These were
the officers who actually framed the
rules in this case. ‘They approved
those rules. The rules were actually
gigned by the Divisional Signal and
Tele-communication Engineer and the
Assistant Operating Superintendent in
the absence of the D.O.S. who was
away on tour.

Shri Sobiman Ghose: I want to
know whether that officer who signed
the rules was authorised to do it?

Shri Shahnawaz Khan: The rules
were actually approved by the Divi-
sional Operating Superintendent. It
was just to avoid the delay that this
officer signed it. There is nothing
wrong in that

Ship from Poland

+
Shri P. K. Deo:
*377.{ Shri Assar:
Kumari M. Vedakumari:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether there was any negotia-
tion with Poland for the purchase of
some ships for India;

(b) if so, the details of the negotia-
tion; and

(c) progress made so t-ar?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (c). An
offer from a Polish party for the con-
struction of some vessels for India has
been received and communicated to
the Indian Shipowners, who are con-
sidering the same. No final decision
has yet been arrived at

8hri P. K. Deo: May I know whe-
ther global tenders were invited for
the manufacture of ships?

Shri Raj Bahadur: Generally, Sir,
the Indian shipping companies in the
private and the public sector choose
their own shipyard, start negotiations
with them and place orders after
coming to some sort of conclusions.

Shri P, K. Deo: May I know whe-
ther the payment will be made in
rupees?

Shri Raj Bahadur: The offer of the
Polish firm has been that they can
undertake construction of ships for
Indian shipping companies on payment
in terms of rupees.

Eumari M. Vedakumari: Is it a
fact that the Polish Government has
offered 30,000 tons tankers on easy
credit terms; if so, whether the Gov-
ernment of India are prepared to
consider that offer?

Shri Raj Babadur: The Polish ship-
yard people have also made an offer
by which orders for construction of
ships can be placed on a Danish ship-
yard. In that connection such an offer
has been made.

Shrimati Ila Palchoudhari: As Polish
ships are considered to be the most
suitable for India because they deal
with smaller ships, would it not be
possible for the Government them-
selves to, a sort of, close the deal with
them now that the prices offered are
the least in the world?

Mr. Speaker: The hon, Member is
giving an advice.

Import of Wheat under P.L. 488

Shri j_;iit Singh Sarhadi:
Shri Kalika Singh:
Shri N. R. Muniswamy:
Kumari M. Vedakumari:
*378.7 Shri Raghunath Singh:

Shri Hem Barua:

| Shri Koratkar:
Shri S. A. Mehdi:

{Sln-i P. G. Deb:

Will the Minister of Transport and
Commaunications be pleased to state:"

(a) at what stage is the proposal of
subsidising or assisting our shipping
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companies or corporations for carriage
of cargo under P.L. 480 agreement;

(b) whether global tenders offering
freight rates to Ministry of Food and
Agriculture have been opened;

(c) if so, what are the lowest
tenders; and

(d) the decisions that have been
taken?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) There is no
specific proposal under consideration
for subsidising Indian shipping com-
panies for the carriage of the food-
grains cargo under the recent P.L.
480 agreement concluded with the
U.S.A. Indian ships are even now
offered as much foodgrains cargo as
they can lift at the prevailing rates
of freight in the world market,

(b) to (d). An invitation to bid was
issued by the India Supply Mission,
Washington on the 20th September,
1960 for the carriage of foodgrains on
a long term basis. Some offers have
been received in reply and these are
now under scrutiny and no decision
has yet been taken.

Bhri Ajit Singh Sarhadi: Is there
any proposal under consideration to
increase our own tonnage in order to
meet the situation because of the
heavy frelght charges that we have
to pay? Is there any preposal to
accelerate the increase in our ton-
nage?

Shri Raj Bahadar: We are very
anxious to utilise this opportunity to
increase our shipping tonnage, but
there are various complications in-
volved in the whole matter.

Mr. Speaker: Did we not have a
full-dress debate on this?

Shri Raj Bahadur: Yes, Sir,

Mr. Speaker: I think Shri Raghu-
nath Singh started it. Let us go to
the next question.

Shri Ajit Singh Sarhadi: Has any
effort been made to get collaboration
for the purpose of increasing the
tonnage of this countryr
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Shri Raj Bahadur: According to one
of the terms on which tenders were
invited, the foreign companies were
asked to tender aiso for an arrange-
ment by which at the end of a period
of four years some shipping tonnage
might be acquired by the Indian ship-
ping companies. Some other propo-
sals were also made in thiz connection
which are at present under considera-
tion.

Bhri N. K. Muniswamy: What is the
total amount that we will be asked to
pay towards freight charges for get-
ting foodgrains from America to our
place?

Shri Raj Bahador: That would
depend upon the world market rate.
Even supposing it is about 60 sh. or
£3, on a cargo of 17 million tons we
shall have to pay £51 million.

TELCO

*379. Shri Ajit Singh Sarhadi: Will
the Minister of Railways be pleased
to state:

(a) whether any fresh contract or
agreement has been entered with
Telco about the purchase of 325 metre
gauge locomotives during the Third
Five Year Plan period; and

(b) the nature of the agreement and
the prices fixed for each locomotive?

The Depuly Minister of Railways
(Shri 5. V. Ramaswamy): (a) Nego-
tiations have been finalised, and a
supply contract will shortly be con-
cluded with Telco for the supply of
325 metre gauge locomotives to Indian
Railways during the period from 1st
June, 1961 to 31st March, 1966 covering
more or less the Third Plan period,
i.e. after the expiry of the present
16-year contract with Telco which
will terminate on 31st May, 1961.

(b) A statement is laid on the Table
of the House.

STATEMENT

The agreement which, in draft fesin,
is in the final stages of scrutiny before-
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formal execution, is in the nature of a
simple supply agreement, containing
the usual safeguards applicable to pur-
chase agreements, such as, phasing of
deliveries, penalty for delayed delive-
ries or for default, inspection, progress
payments, and agreed prices. The
agreed prices are Rs. 3,80,750 per YG
locomotive and Rs. 3,78,750 per YP
locomotive. These prices are below
the price of Rs, 3,80,917 per YG loco-
motive settled by the last arbitration
award for the period 1958-60 covering
the supply of 200 locomotives or an
average annual supply of 100 loco-
motives, whereas the average annual
supply by Telco in 1961-668 will be
only about 65 locomotives.

Shri Ajit Singh Sarhadi: May 1
know whether a scrutiny was made
to find out the correctness of the price
that would be charged for the lczo-
motives?

The Minister of Railways (Shri
Jagjivan Ram): It has been thorough-
ly scrutinised and, as the hon. Mem-
ber is aware, on a previous occa-
sion, the whole matter was refer-
red to arbitration and the arbi-
trator went into the matter very
thoroughly and the prices that has
been offered now is lower than what
the arbitrator had awarded.

Shri B. Das Gupta: May 1 know
whether in recent times the railway
authorities  indented  metre-gauge
locomotives from outside or are intend-
ing to indent them from outside and.
it so, what is the cost?

Shri Jagjivan Ram: No, Sir. We
have not imported any metre-gauge
locomotives recently and there is no
intention to import any.

Shri T. B, Vittal Rao: The hon.
Minister said that the price as per the
new agreement is less. May I know
what is the pric> and whether it will
cover all the 325 locomotives for the
five year period?

Shri S. V, Ramaswamy: The price
that has been accepted is Rs. 3,80.750
per YG locomotive and Rs. 3,78,750
per YP locomotive.

Mr. Speaker: What is YG and what
is YP?
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Shri S, V. Ramaswamy: YG is the

goods engine and YP is the passenger
engine.

Skri T. B. Vittal Rao: The prices
that the hon, Minister mentioned are
the prices according to the award.
What is the lesser price?

Shri §. V. Ramaswamy: The arbi-

trator’s price, as the award goes, is
Rs. 3,80,917.

Mr. Speaker: We had a good discus-
sion over this matter last time. Next
question.
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Shri Mohionddin: (a) and (b). On
the 2nd October, 1960, (and not on the
3rd October) 14 passengers bound for
Bombay and one passenger bound for
Calcutta were not allowed to board
the planes at Madras airport as they
were in a state of intoxication.

(¢) No, Sir,
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Kumari M. Vedakumari: May I
know whether it is a fact that the
delay of more than one hour in the
departure of the plane from Madras
was due to the rugby play, and so
some of those passengers started
dancing and pushing and they bodily
lified the air hostess of the plane? Is
that true, because there were com-
ments to that effect by eye-wit-
nesses in the air-port?

Shri Mohiuddin; The plane was de-
‘layed by three hours and they did
misbehave at the air-port,

Kumari M. Vedakumari: Is it part
of the “Foolishly Yours” campaign of
the AII?

Shri Mohiuddin: No, Sir.
1347(Ai) LS.—2.
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Shri Tyagi: Is it a fact that on the
planes of Air India International,
drinks arc oiicred to passengers in the
plane on payment and, if so, I wonder
what is the logic of offering drinks
within the plane and not allowing
people, who have drunk outside, to
board the plane?

Shri Mohiuddin: I do not know whe-
ther this question arise; out of the
main question. I was an incident in
Madras.

Shri Tyagi: I want a clarification as
to whether drinks are offered in the
rlanes of Air India International?

Mr. Speaker: The hon. Minister is
responsib’e for both the Air Cor-
porations. If, in the Air India Inter-
national, drinks are offered and they
can drink inside and on going there
they lese consciousness and misbehave,
how is it much better than exposing
their misbehaviour outside and allowr=
ing them time to settle down before
they can board the plane? What &
the difference?

Shri Mohinddin: The Air India In-
ternational dees offer, I think, drinks
on the flights after the planes leave
the Indian territory. Ag far as I am
aware, no incident has been reported
so far, to us, of any misbehaviour on
account of intoxication on the plane.
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Nagarjunasagar Project

*381. Shri N. B. Muniswamy: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether there is any proposal
to alter the plans and estimates of
Nagarjunasagar project first phase;
and

(b) whether the plans and estimates
and necessary sanctions of the Second
phase have been considered and
finalised?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
Government of India have not received
80 far any proposal from the Andhra
Pradesh Government for altering the
existing approved plans and estimates
of the Nagarjunasagar Project.

(b) No specific proposal for the
second stage of the project has so far
been received and, consequently, no
scheme in this regard has been includ-
ed in the Third Plan.

NOVEMBER 23, 1960
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Shri N. R, Muniswamy: May I know
whether it is a fact that the project
authorities are performing this job
much sooner than expected?

Shri Hathi: Yes; they are dJdoing
scod job on the project.

Shri Achar: In view of the fact that
there is some dispute about the
Krishna waters among the States of
Maharashtra, Mysore and Andhra
Pradesh, may I know whether there
is any proposal for alteration of the
project from what was originally
sanctioned?

Shri Hathi: So far as the first phase
of the project is concerned, there is
no proposal to change the scheme in
the first phase.

Floods in Orissa

+
Shri Surendranath Dwivedy:
Shri P, K. Deo:

Shri Sanganna:

LShri B. C. Mullick:

Will the Minister of Food and Agri-
culture be pleased to state:

*382.

(a) whether the Union Minister for
Agriculture  visited flood-affected
regions of Orissa in the month of
October, 1960;

(b) whether any statistics have
been collected about the acreage of
agricultural lands made sand-cast on
account of recent floods in that State;

(¢) whether Government of India
in Co-operation with the State Gov-
ernment propose to work out &any
scheme for removing sand from these
lands; and

(d) if so, what is the nature of the
scheme?

The Depuiy Minister of Agriculture
(Shri M. V. Krishnappa): (a) Yes,
Sir.

(b) The State Government have
reported that an area of 44,450 acres
have been sand-cast through floods.

(¢) and (d). A statement giving the
required information is placed on the
Table.
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STATEMENT

In order to reclaim the fertile land
which has become sand-cast, the State
Government have prepared a Scheme,
This Scheme contemplates the recla-
mation of such land which has been
sand-cast with 3’ or less depth of sand
by removing the sand by the use of
medium powered wheel type tractors
having multipurpose blade. The cost
of such reclamation including the cost
of staff and equipment will be about
Rs, 150 per acre. Where, however, the
sand-cast land is in small patches of
less than 200 acres, the reclamation
may have to be done by manual
labour as the use of tractors in such
cases would not be economical. In
such areas the cost of reclamation per
acre is estimated at Rs. 150. The State
Government propose to give this
amount to cultivators in the shape of
loans, half of which is proposed to be
subsidised.

The State Government visualise that
this scheme of reclamation of sand-
cast land may have to be executed
for 2-3 years. The cost of the scheme
has been calculated for 1960-61 and
1961-62 as stated below:—

Year Cost in Rs.
1960-61 5,53,580.
1961-62 1,49,324.

Shri Surendranath Dwivedy: In the
statement, the schemes of the State
Government have mentioned. May 1
know how much of this amount is be-
ing subsidise¢ by the Central Govern-
ment?

Shri M. V. Krishnappa: Under the
land reclamation scheme, our Ministry
has agreed to meet 25 per cent. of the
total cost as grant and the rest as
loan, We have already agreed to an
amount of Rs. 1,38,000 for this purpose
this year.

Shri Surendranath Dwivedy: May I
know whether the schemes, for which
Rs. 5 lakhs odd and Rs. 1 lakh odd
have been mentioned in the state-
ment, include also the lands which are
sand-cast and which will not be re-
claimed by the help of tractors?
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Shri M. V. Erishnappa: They have
included both the schemes. Wherever
it is about 200 acres, it will be re-
claimed by tractors and wherever it
is less than 200 acres it has to be done
by manual labour. The State Govern-
ment has ineluded both the areas.

Shri Chintamoni Panigrahi: The
hon. Minister went to Orissa. May
I know how much of the sand-cast
land has been reclaimed?

Shri M. V. Krishnappa: The State
Government have reported that 44,555
acres have been gand-cast by these
floods.

Shri Chintamoni
question is different.

Panigrahi: My

Shri Surendranath Dwivedy: Is it a
fact that there are not sufficient num-
ber of tractors with the State Govern-
ment and they wanted Centre's help
in this direction? May I know how
many tractors have been sent to them
for this purpose?

Shri M. V. Erishnappa: They had
reported to the Centre that they
would require tractors for this pur-
pose. We contacted Messrs. Ferguson
and Sons. They have agreed imme-
diately to give 4 tractors; the rest they
will give after some time.

Shri P. K Deo: May I know if the
scheme of reclamation of the sand-
cast land by the employment of trac-
tors is going to be extended to the
western districts of Orissa, where large
areas have been sand-cast by the last
floods?

Shri M. V. Krishnappa: Whatever
the State Government has included
under the 44,455 acres will be reclaim-
ed. Some of the areas referred to by
the hon. Member must also be includ-
ed in that; I do not have the details.
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WRITTEN ANSWERS TO
QUESTIONS

Boeing 707 Jet Airliners

{ Shri Bahadur Singh:
Shri Inder 5. Malhotra:
#363.{ Shri D. C. Sharma:
Shri IThimji:
Shri Osman Ali Khan:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the Export-Import Bank
has cxiended some eredit to the Gov-
ernmant for tha purchase of one
Boeing 707 Commercial Jet airliner by
the Air India International;

(b) if so the amount and terms

settled about this credit;

(c) whether some more credit from
some other sources is also being sought
for purchase of more commercial
planes; and

(d) whether there is a proposal to
purchase D.C. 8 or Caravell Jets also?

The Deputy Minister of Civil
Aviation (Shri Mohiuddin): (a) Yes,
Sir.

(b) £4'1 million. The terms and

conditions of the loan are under dis-
cussiom,

{c) ang (d). No, S°r.

Pu-choce of Stores by Calcutta Port
Commissioner;

*365 Shr Tadrajit Gupta: Will the
Mirnister of Transport and Cominuni-
cations be picased to refer to the reply
given to S'arred Ques:ion No. 411 on
the 16th August, 1960 and siate:

(a) whether the inquiry into the
irregular purchase of stores by some
staff and officers of the Caleu.ta Port
Commissioners has since Leen com-
pleted;

(k) if so, the re=uts of the inquiry;
and

(c) the action taken thereon?
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The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) and (c). The findings of the In-
quiry Officer are under the consider-
ation of the Calcutta Port Commis-
sioners, who are the Disciplinary
Authorily for the persons involved in
this case.

Co-operative Development

Shri Radha Raman:

Will the Minister of Community De-
velopment and Co-operation be pleased
to state:

"SG?.{Shr.' Shree Narayan Das:

(a) whether the various Siate Gov-
ernments have accepted to give effect
to the recommendation of the Work-
ing Group on Co-opecative Develop-
ment during the Third Five Year Plan
period that there should ke a common
Commitiee of the Panchayats and the
Co-operatives; and

(b) whether any advice in this con-
nection has been given by the Centre?

The Deputy Minisier of Community
Development and Co-operation (Shri
B. §. Murthy): (a) and (b). The Work-
ing Group in its report suggested a
common Committce of the Panchayat
and the Cooperative as a long-term
objective for achieving co-ordination
be‘ween the two in drawing up village
production plars. The Government of
Tn:dia has stressed on the State Gov-
errmonts the need  feor co-ordination
betwe:zn the Panchayat and the Co-
operative but has not recommended
any specific method for the purpose.

Dieselisation of Road Transport

“376. Shri Harish Chandra Mathur:
Wili the Minisier of Transport and
Communications be plcased to state:

(a) whether Government have taken
no'e of the study and conclusions by
the National Council of Applied Econo-
mic Research that dieselisation of road
transport be encouraged; and
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(b) if so, what is Government’s re-
action to it?

The Minister of State in the Minis.
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) The matter is under examination.

Bhakra Canal in Rajasthan Area

*383. Shri Assar: Will the Minister
of Irrigation ang Power be pleased to
state:

(a) whether it is a fact that the
Centra! Government have given loan
to Rajasthan Government for the con-
struction of the Bhakra Canal in
Rajasthan area; and

(b) if so, the total amount given and
the terms of loan?

The Deputy Minister of Irrigalion
and Power (Shri Hathi): (a) Yes, Sir.

(b) (i) No separate specific loan has
been given for the Bhakra Canal in
Rajasthan area as such. The expen-
diture on this canal! is met from the
loans which are being advanced to the
Rajasthan Government for meeting
their share of the expenditure on the
Bhakra Project.

(ii) Each loan is repayable in one
instalment at the end of 15 vears. In-
tercst on the loans is payable by the
State Government half-yearly. The
rate of interest charged is the same
as levied in respect of such loans to
State Governments and vary from
time to time.

Bombay-EKanyakumari National
Bl‘m,

*384 "Shri A. K. Gopalan:
" | Shri Kunhan:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of bridges yet to be
built and completei on the Bombay
Kanyakumari Nationa] Highway; and

(b) how long will it take to com-
plete these bridges?

The Minister of State in the Minis-
try of Transport and Communicatiomns
(Shri Raj Bahadur): (a) The Bombay-
Kanya Kumari Road is known as the
West Cost Road and is not a national
highway. The total number of bridges
to be built and completed on this road
is 46.

(b) The bridges are likely to be
completed by the end of the Third
Five Year Plan.

Cooum River Scheme

*385. Shri Balakrishnan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the recommendation of
high pewer commi:ttee of Madias State
has been forwarded o the Centre for
the sanction ‘of Cuooum River Scheme;
and

(b) if so, the details of the sciieme?

The Minister of State in the Minis-
iry of Transport and Communicaiions
(Shri R2j Bahadu:): (a) and (b). A
statement is lzid on the table of
Sabha.

STATEMENT

(a) The Commiitee submitted its
final report to the State Government
in October, 1960. A copy of the report
has not been received here. As a
result of an in‘erim recommendation
made by the Committee, the S:ate
Government suggested in  February,
1960, ‘improvements to Cooum river
from Cooum mouth  upto Munro's
Bridge' for inc’usion in the Third Five
Year Plan. The scheme could not be
supperted for inclusion in the Third
Plan in the absence of full details and
pauci‘y of funds. The Siate Govern-
ment were addressed on receipt of the
advance notice of Ouestion and they
have pnow sent a summary of the re-
commendations of the Commitire in
regard to Coorm river and ‘he
Buckingham canal in ‘he Madrrs city.

(b) A statement contaning tho ab-
stract estimates costing Rs. 80 1lakhs
for improvements to Ceoum river
from Cooum Mouth upto Chetput Rail-



1753 Written Answers

way Bridge, as prepared by the Com-
mittee, is laid on the Table. [See
Appendix I, annexure No. 94.]

Employment Potential of

+386  Shri Damani:
"\ Shri Hem Barua:

Railways

Will the Minister of Railways be
p.eased to slate:

(a) whether it is a fact that the
National Council of Applied Economic
Research  have opined that Road
Transport Industry has more employ-
ment potential and iis contribution to
the Public exchequer is greater than
that of the Railways;

(b) if so, whether it is also a fact
that Railway Board has reacted criti-
cally to these observations; and

(c) whether the Railway Ministry
has takep up the matter to prove
otherwise?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, but
the National Council of Applied Econo-
mic Research have themselves also
mentioned the serious limitation of
the final figures arrived at by them
as well as the implications of those
figures.

(b) A note indicating Railway
Board’s views is placed on the Table
of the Sabha. [See Appendix I,
annexure No. 95.]

(¢) In view of what has been stated
in the note referred to in the answer
to part (b), it is not proposed to take
any special steps to disprove the
figures and the conclusions contained
in the studies.

Multipurpose Food

Shri Agadi:
*m'{snﬂ Wodeyar:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that a factory
for the production of multipurpose
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food is being put up in the country by
the Central Food Technological Re-
search Institute, Mysore, in Collabor-
ation with seme industrialists;

(b) if so, the location of the factory;

(c) what are the terms of collabor-
ation and the amount estimated to be
invested by Government and the other
parties; and

(d) the total estimated production
of food per day?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
to (d). This question will be answered
by my colleague, the Minister for
Scientific Research and  Cultural
Affairs on a subsequent date.

Liquor Permits for Tourists

*388. Shri Osman Ali Khan: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the Government of
India are Considering a new plan of
providing all India liquor permits for
foreign tourists; and

(b) if so, the details of the plan?

The Minister of Siate in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) The details are still being work-
ed out in consultation with the various
State Gowvernments concerned.

Electric Trains in Delhi

eagq | SBri Ram Krishan Gupta:
389. Shri Radha Raman:

Will the Minister of Railways be
pleased to state:

(a) whether Government have re-
ceived any proposal from Delhi Muni-
cipal Corporation to run electric trains
in Delhi for the convenience of the
people living in far-flung suburbam
areas; and

(b) if so, the nature of action taken
in this regard?
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The Depuly Minister of Railways
(Shri §. V. Ramaswamy): (a) Yes,
Sir.

(b) Delhi Municipal Corporation
was advised that Railway electrifica-
tion in the Delhi suburban area is not
contemplated at present.

Looting of Silver Bars from Delhi
Janata Express

*391, Shri Tangamani: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that brake
wvan in Delhi Janata Express was
broken open in October, 1960 and
silver bars looted;

(b) if so, the value thereof and the
circumstances of the incident;

(c) how many persons have been
arrested in this connection; and

(d) the special steps taken in the
Delhi-Madras area to prevent recur-
rence of such incidents?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b).
On 28-10-1960, when the Delhi-Madras
Janata Express reached Itarsi at 03-20
hours, the outer lock of the brake van
was found correct but the lock of the
locker inside was found open and
hanging on the hook. Shortage of 2
silver bars and one insured package
was detected, about which information
was given to the GRP. and RPF.
Itarsi. At about 08-00 hours the same
day, all the 3 articles were found by
the side of the track in Barkhera yard
inside the home signal Onmly the
package containing old silver orna-
ments was found short by about 150
Tolas. The cost of the property in-
volved is estimated at Rs. 16,100, of
which property worth about Rs. 15,900
has been recovered.

(¢) No arrest have 8o far been
made but the police investigation is
in progress.

(d) The following preventive mea-
sureg have been taken:

(i) the safe locker containing
valuable articles inside the
brake van is padlocked;

(ii) brake vans loaded with valu-
able goods are also padlocked;

(iii) Government Railway Police
travel by passenger trains
during night time;

(iv) frequent drives are launched
to round up tresspassers and
suspicious persons in the
railway premises and prose-
cute them under Section 122
of the Indian Railway Act.
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Visit of Dy. Minister of Food to U.S.A.
and Canada

Shri 8. A. Mehdi:
*333.4 8bri P. G. Deb:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether the Deputy Minister of
Food visited the U.S.A. and Canada
recently; and

(b) if so, the purpose of the visit
and results achieved?

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): (a)
Yes, A delegation led by the Deputy
Minister for Food visited Canada. On
the return journey, the delegation
also visited the U.S.A.

(b) The visit to Canada was at the
invitation of the Government of
Canada, on behalf of the Canadian
Wheat Board, fcr ths purposz of
observing the production, transporta-
tion, storage and marzeting of
Canadian wheat. The invi aticn was
aceeted in view of the good relations
between the two countries and our
Interest in Canada as one of our
sources of foreign wheat. The visit
was timed with the harvesting season
in Canada and was intended as a
study and observation tour. The
delegation visited farms and grain
laboratories and incpected arcange-
ments for movement, storage and
handling of grain, particularly at the
ports. The firt-hand axperienca
gained will be of value in tackling our
own problems of movement, storage
and handling and in our dealings with
the Canadian authorities in the matter
of importing good quality wheat.

Various problems ¢onnected with the
implemeaniation of our wheat import
programm»~ were discussed in TTSA,
Besides, Deputy Minister had discus-
sions with roprozentatives of the Gov-
ernment of US A, regard'ng commer-
cial import liability of wheat, ir.port
of cotton undsr P L. 480 and possibili-
ties of export of sugar to Am-rica.
Advantage was also {aken {o pay brief
visits to the principal wheat and rice
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producing and exporting areas in
U.S.A.

Scooters in Delhi

Shri Bahadur Singh:
*394.{ Shri Inder J. Malhotra:
Shri Ram Krishan Gupta:

Will the Minister of Transport and
Communicaiions be pleased to state:

(a) whether there has been a lot
of complaint about the meter reading
of scooters on roads in Delhi; and

(b) if so, whether Government pro-
pose to introduce meters like Taxi
meters on the scooters to avoid all
these complaints?

The Minister of State in the Minis-
iry of Transport and Communications
(Shri Rz2j Bzhadur): (a) Some com-
plaints have been raceived by the
Delhi Administration in this rezard.

(b) Fare meters suitable for scooter
rickshaw zre not manufactured indi-
gencusly and the cost of an imported
meter is prohibitive. There is, there-
fore, no proposal at preseni to oro-
vide scooter rickshaws with fare
meters,

Patharkandi-Dharamnagar Line

Shri D. C. Sharma:

' Shri Aurobinde Ghosal:
‘395.{ Shrimati Remu Chakravartty:
Shri Indrajit Guota:
lshri Bangshi Thakur:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 402 on the 16th
August, 1960 and state:

(a) whether the report and project
estimates in regard tc the survey of
Pathackandi Dharamnagar FRaiiway
line for linking Tripura with thc rest
of India have since becn received -nd
examined; and

(h) if so, the decision taken in the
matter?

The Deputy Miricter of Railvays
(Shri Shahnawaz Khan): (a) and (b).
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The Engineering Survey Report to-
gether with the Project Estimate has
been received and is under cxamina-
tion of the Railway Board. The
traffic survey report is awaited.

Suobsidy on Foodgrains to Orissa

#396. Shri Chintamoni Panigrahi:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
Central Government had agreed to
grant subsidy to supply rice to the
consumers in Orissa at a fair price
in case there would be rise in prices
due to composite food zone;

(b) if so, what amount of subsidy
has been granted so far?

Th> Deputy Minister of Food and
Agriculture (Shri A. M, Thomas): (a)
Yes, Sir. At the time of the forma-
tion cf the Eastern Rice Zone, it was
agrecd that the Government of India
would give a subsidy to the Govern-
ment of Orissa for buiiding a reserve
stock of rice for local distribution in
the State in case the prices of rice
rose unduly high. The subsidy was
to be equal to the difference beiween
the actual purchase prices of the
Orissa Government and the procure-
ment prices that existed prior to the
formation of the zone subject to a
maximum of Re. 1 per maund. This
subsidv was payable in respect of the
quantity of rice purchased at higher
prices and actually distributed to
consumers through fair price shops
during the year 1960,

*(b) No claim for any such subcidy
has so far been received from the
Orissa Government,

Rollway Uniforms Commlitiee

(Shi A M. Tarig:
*397./ Shri D, C. Sharma:
{ Sbri Ram Krishan Gupta:

Will the Minister of Railwars be
pleased to refer to the reply given to

Starred Question No. 435 on the 16th
August, 1960 and state:

(a) whether Government have since
examined the report of the Railway
Uniforms Committee; and

(b) if so, the result thercof?

The Deputy Minister of Railways
(Shri §5. V. RBamaswamy): (a) and (b).
The report is still under examination.

Vijayawada-Gudur Section

*398. Shri T, B. Vittal Rao: Will the
Minister of Rallways be pleased to
state:

(a) the total mileage of double
track opened for passenger traffic on
the Vijayawada-Gudur Section, South-

ern Railway upto the end of October,
1960,

(b) whether the work is being exe-
cuted according to schedule; and

(c) it not, the reasons therefo:?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) 52.6
miles.

(b) and (c). Due to the early set-
ting in of monsoon this year and the
heavy and unprecedented rains, the
progress on the remaining portion of’
the doubling work ha: bzea seriously
affected. It is however, expacted that
the remaining length= wou!d be open-
ed to troffic by th2 middle of 1891,

Co-operalive Farming

[ Shri Ram Kriskan Gup'a:
] Shri D. C. Sharma:

'] shri 8. A. Mehdi:

! Shri Ajit Singh Sarhad®:

Will the Minister ~f Community
Development and Co-overalion  be
pleased to refer to the reply given to
Starred Question Neo 421 on the idth
August, 1960 and stat

*399.

fa) the prorress mads so - in
econ:ideration of the recommendations
of the Working Greup on Co-orera-
tive Farming: and

(b) the recommendations proposed
to be implementsd?
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The Deputy Minister of Community
Development and Co-operation (Shri
B. S. Murthy): (a) The main recom-
mendations of the Working Group
have been accepted and the decisions
of the Government of India communi-
cated to State Governments. A copy
of the policy letter issued is laid on
the Table of the House. [See Ap-
pendix I, annexure No. 96].

(b) (i) The recommendation regard-
ing 320 pilot projects to be establish-
ed during the Third Five Year Plan
has been accepted. In 1961-62 about
70 projects will be launched.

(ii) Facilities for training in co-
operative farming will be provided at
50 training centres during the Third
Plan period of which 15 centres are
proposed to be started in 1961-62.

(iii) National Co-operative Farming
Advisory Board has been constituted
and its first meeting was held on the
19th November, 1960.

Family Planning

*400. Shrimati Ila Palchoudhuri:
Will the Minister of Health be pleased
to state:

(a) whether Government of India’s
attention has been drawn to a news
appearing in “The Pioneer” of
Lucknow dated the 27th September,
1960 in regard to claims and counter
claims made by two eminent Doctors
of the UK. Dr. Ethel Dukes, Secre-
tary of the Medical Advisory Board
of Britain's National Marriage Guid-
ance Council and Dr, Eleanor Mears,
Medical Officer of Family Planning
Association—as to the serious dangers
of cancer being caused or otherwise
by the use of a “birth control pill”
soon to be marketed in Britain;

(b) whether any information has
been obtained about the pill and steps
taken to caution the Indian publie
should the pill be imported by Indian
Doctors and Family Planning Centres;
-and

(c) it so, details thereof?
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The Minister of Health (Shri
Karmarkar): (a) and (b). Yes, Sir.

(¢) The drug for marketing in the
U.K. is reported to be ‘Conovid’. The
Government of India constituted a
committee for reviewing the develop-
ment and research on oral contracep-
tives. The Committee made the fol-
lowing recommendations regarding
the use of this drug:

(i) In view of the delicate hor-
monal balance in the human
body and the harmful effects
that may flow from upsetting
such a balance over a pro-
longed period by the adminis-
tration of these steroids and
in the absence of adequate
evidence that the use of these
steroids for prolonged period
is harmless, the stage has not
yet been reached to permit
the sale of these steroids for
control of conception;

(ii) In view of the available evi-
dence of effectiveness of these
drugs for disturbances of
menstruation, threatened
abortion and sterility, for
which their use is for short
duration, their sale for thera-
peutic purposes on medical
prescription may be permit-
ted and this question may be
considered by the Drugs
Controller (India) in the nor-
mal course. The Drugs Con-
troller (India) will no doubt
consider the restrictions and
precautiohs that should be im-
posed while permitting the
sale of these products; and

(iii) the Government of India may
have no objection to the use
of these products for research
purposes as regards their
antifertility effect by com-
petent workers under rigid
controlled conditions.”

The recommendations of the Com-
mittee have been accepted by Gov-
ernment,
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Wireless Station at Cuttack

+4p1, Shri Surendranaith Dwivedy:
Will the Minister of Transport and
‘Communications be pleased to state:

(a) whether Government have re-
ceived representation from Orissa for
opening a wireless station at Cuttack
to overcome delay in traffic;

(b) whether it is a fact that a wire-
less station was located at Cuttack
in 1956 and also during the last
floods;

(¢) why this was withdrawn; and

(d) in case of failure of communi-
cations due to natural calamities like
floods, is there any alternative
arrangement for communication of
news from Orissa to the Centre?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) Yes.

(¢) It was uneconomical to run the
wirelesg station.

(d) The Police Department has a
wireless station at Cuttack. This
station ic normally licensed for hand-
ling law and order traffic but can be
utilized by State Government to com-
municate with Delhi during emergen-
cies, for urgent State purposes.

Fertllizers

*402. Shri ‘Tangamani: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 1060 on the 5th
September, 1960 and state:

(a) whether the production of nitro-
gen fertilizer and phosphatic fertili-
zer for the current year has been up
to the estimated production;

{b) how much of these fertilizers
will be imported during the current
year; and

(c) what is the allocation to the
various States? R e

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No, There is a
slight short-fall in the estimated pro-
duction of nitrogenous fertilizers only.

(b} Nitrogenous—=80,600 tons in
terms of nitrogen. Phosphatic—140
tons in terms of P205.

(c) A statement of allocation so far
made is laid on ihe Table of the
Sabha. [See Appendix I, annexure
No. 97].

Land Acquisition in Delhi

€403, shri A, K, Gopalan:
) {?nri Ram Krishan Gupta:

Will the Minister of Health be
pleased to state:

{a) whether Government have
decided to acquire 1808 acres of land
in Delhi for planned development;

(b) if so, the details of the areas
proposed to be acquired;

(c) whether any rules have been
framed regarding payment of compen-
sation for the land to be acquired; and

(d) if so, the details thereof?

The Minister of Health (Shri
EKarmarkar): (a) A preliminary noti-
fication under Section 4 of the Land
Acquisition Act, 1884, has been issued.

(b) The details of the areas are
given in the Delhi Administration
Notification No. F.15(245)/60-LSG,
dated the 10th November, 1880, pub-
lished in the Delhi Administration Ex-
traordinary Gazette on the 10th Nowv-
ember, 1950,

(e) In case of final acquisition of
the proposed land, compensation will
be paid in accordance with the pro-
v!i:ni:ns of the Land Acquisition Aect,
1894,

(d) Does not arise.
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Package Programme

Shri D, C. Sharma:
Shri Kunhan:
Shri Ram Krishan Gupta:
Shri Bhakt Darshan:
| Shri Harish Chandra
sq04. | Mathur: )
9 Shri Kodiyan:
Shri Sanganna:
Shri Rami Reddy:
Shri Tangamani:
Shri Supakar:
Shri Khushwagqgt Rai:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starredq Question
No. 404 on the 16th August 1960 and
state:

(a) th: further progre:s —nade in
the impiementation of the package
programme;

(b) the areas selected in the wvari-
ous States for the implementa.on of
the scheme; and

(¢} the ailocation made far the
scheme during 1960-51, State wise?

The Minister of Agricnitu-~ (Dr.
P. 8. Deshmukh): (a) to (¢} 4 state-
ment giving the roquired ini~rmation
is laid on the Table of t:e Subha.
[See Appendix I, annexure No. 98].

Roads in Orissa
582. Shrl Chintamoni ¥eouigrahi:
Will the Minister of Transport and
Communicaiions be plzas 4 tuo refer
to the reply given to Unstar. -1 Ques-
tion No. 2124 on the 5th Seop'caber,
1960 and state:

(a) the names of the 25 rrad pro-
jects which were approved to he con-
structed in Orissa duripng *he seccnd
Five Yo=r Plan period wit: f:ancial
assistance from Ceniral Road TFund;
and

(b) how many of the:e r ads have
since been completed?

The Minister of State in ‘he Minls-
try of Transport and Comm:inications
(8hri Raj Bahaduar): (a) 2. list show-
ing the names of the road projzc.s is
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laid on the Table. [See Appendix I,
annexure No. 99].

(b) Bridges on Bhimkhoj Nallak
and Kalunga Nullah have been com-
pleted.  Dut of the remaining pro-
jects, seven are in progress, eleven are
to be take, up in 1960-61 and the re-
maining five have been carried over
to Third Plan.

Drug Control Act

583. Shri D, C, Sharma: Will the
Minister of Health be pleased to state:

(a) th2 number of cases of contra-
vention of Drug Control Act detected
in D=zlhi in 1960 so far;

(b} the number of prosecutions
launched duting the year;

(z) the -umber of cases decided so
far;

(d) the number of cases pending;
and

(e) th= action taken to expedite the
pending cases?

The Minister of Health (Shri
Karmariar): (a) 145 cases.

(b) 8 prosecutions,
(e) Nil
(d) & cases.

(e) Every possible action is being
taken by the Drugs Inspectors to ex-
pedite the disposal of the pending

CAILS,

Quarters for Assistant Surgeons on
Northern Railway

534, Shri D, C. Sharma: Will the
Minister of Raiiways be pleased to
state how many Railway Doctors
(Assistant Surgeons) on the Northern
Railway have been provided with
quarters as speciied by the Rallway
Board?
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‘The Deputy Minister of Railways
(Shri Shahnawaz Khan): Out of 211
Assistant Surgeons on the Northern
Railway, 160 have been provided with
the proper type of quarters and 36
with quarters of a type lower than
that to which they are entitled.

Chittaranjan Locomotive Factory

§85. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether there have been cases
af invoking Rule 148 of the Indian
Railway Establishment Code against
the emplovees of the Chittaranjan
Locomotive Factory;

(b) if so, the number thereof up-
tc-date; and

(c) the number amongst them be-
longing to Scheduled Castes?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
A statement giving the information
for the last four years is laid on the
Table. [See Appendix I, annexure
No. 100].

Termination of Services of Railway
Employees

586. Shri D, C. Sharma: Will the
Minister cf Railways be pleased to
state:

(2) the total number of employees
avheose services have been terminated
or who have been given notice under
Rule 148 of ‘he Railway Establish=
‘ment Code between the 1st February,
1960 and 1st October, 1960;

(b) the number of cases considered
on appeal during the said period; and

(c) the number of employees re-
instated as a result cf such considera-
tion?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (&) to (c).

** Information is being collected and

will be laid on the table of the Sabha.

Waiting Rooms on Western Railway
Stations

587. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the names of stations cn which
waiting rooms have been constructed
during the year 1959-60 on the Wes-
tern Railway; and

(b) the names of stations where
waiting rooms are proposed to be
consiructed during 1960-61 and the
estimates thereof?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Waiting
rooms were not provided at any sta-
tion on Western Railway during the
year 1959-60.

(by There is no provision, to pro-
vide any new waiting rooms during
1960-61.

Coastal Shipping

588. Shrl Morarka: Will the Minis-
ter of Transport and Communications
be pleased to lay a statement cn the
Table showing:

* (a) the total G.R.T. of ships plying
in the coastal area and to the adjacent
countries in 1950-51;

(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allocation and the amount
actually spent during the First Five
Year Plan period;

(c) the target for the Second Five
Year Plan period, the achievement
made so far, together with the fin-
ancial allocation under the Second
Five Year Plan and the amount
actually spent so far; and
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(d) the reasons for the shortfall, if
any, in achieving the physical targets?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The required in-
formation in respect of Coastal Ships
is given in the Statement laid on the
Table. [See Appendix I, annexure
No. 101].

Overseas Shipping

589, Shri Morarka: Will the Minis-
ter of Transport and Communications
be pleased to lay a statement on the
Table showing:

(a) the total GRT of ships plying
eoverseas in 1950-51;

(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allocation and the
amount actually spent during the
First Fivea Year Plan period:

(c) the target for the Second Five
Year Plan period, the achievement
made so far, together with the fin-
ancial allocation under the Second
Five Year Plan and the amount
actually spent so far; and

(d) the reasons for the shortfall, if
any, in achieving the physical tar-
gets?

The Minister of State in the Minls-
try of Transport & Communications
(Shri Raj Bahadur): The required
information in respect of Overseas
Ships is given in the Statement laid
on the Table. [See Appendix I, an-
maxure No. 102].

Traffic Handled at Ports

590. Shri Morarka: Will the Minis-
ter of Transpori and Communications
be pleased to lay a statement on the
Table showing:

(a) the traffic handled in ports and
harbours in 1950-51.
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(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allocation and the amount
actually spent during the First Five
Year Plan period;

(c) the target for the Second
Five Year Plan period, the achieve-
ment made so far, together with the
financial allocation under the Second
Five Year Plan and the amount
actually spent so far; and

(d) the reasons for the shortfall, if
any, in achieving the physical targets?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): A statement is
laid on the Table. [See Appendix I,
annexurs No. 103].

Post Offices

591, Shri Morarka: Will the Minis-
ter of Transport and Communications
be pleased to lay a statement on the
‘Table showing:

(a) the number of post offices
(urban and rural) in 1950-51;

(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allocation and the
amount actually spent during  the
First Five Year Plan period;

(c¢) the target for the Second Five
Year Plan period, the achievement
made so far, together with the fin-
ancial allocation under the Second
Five Year Plan and the amount
actually spent so far; and

(d) the reasons for the shortfall, if
any, in achieving the physical tar-

gets?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (d). A
statement is laid on the Table of the
Lok Sabha.
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STATEMENT
(a) 36,094 on 318t March, 1951,
(&)
Target Achievement Financial Amount actually
allocation spent
Rs. lakhs

1st Five Year
Plan

To open 18,906 18,948 post offi-

27-10 | The  actual expen-

post offices so  ces were opened diture in respect of
as to raise the raising the to- post  offices newly
total pumber tal number to opened is not booked
of post offices 55,042 separately, but is
existing at the merged with  ex-
end of the plan penditure on other
period to } offices on  similar
55,000, items  like  pay
Charges'. ‘Allow-
ances’, Contingen-
(¢) 2nd Five Year Plan To open 20,000 17,297 post offi- 4250 cies et and
post offices. ces were opéned therefore, the figures.

upto 315t Octo- are not furnished.

ber, 1960. J

(d) The target fixed for the 1st Five Yer Plan was fully achieved. In the target fixed for the-

2nd Five Year Plan no shortfall is anticipated.

Telegraphs Offices

592. Shri Morarka: Will the Minister
of Transport and Communications be
pleased to lay on the Table a state-
ment showing:

(a) the number of telegraph offices
in 1950-51;

(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allocation and the amount
actually spent during the First Five
Year Plan peried;

(c) the target for the Second Five
Year Plan period, the achievement
made so far, together with the fin-
ancial allocation under the Second
Five Year Plan and the amount
actually spent so far; and

(d) the reasons for the shortfall, if
any, in achieving the physical tar-
gets?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) 3,592 on 31-3-1951.

(b) First Plan Target . 1,200
5 Achievements . 1,456

Financial allocation  and As the scheme in-
actual expenditure, cluded Provi-
gion for expan-
sion  of tele-
graph  services
also no separate
figures were
maintained for
opening of T.0s
(¢) Target . 1,400
Achievement during 4
years, 1.¢., 1956-60 . 1,108
Financial allocation . Rs. 107 lakhs approx,
Actual expenditure for Rs. 85 lakhs approx.
4 Years @
(d) The shortfall if any, will be negligible..

Telephones

593, Shri Morarka: Will the Minis-
ter of Transport and Communications
be pleased to lay a statement on the
Table showing:

(a) the number of telephones im
1950-51;

(b) the plan target for the First
Five Year Plan, the achievement
during the same period together with
the financial allecation and the
amount actually spent during the
First Five Year Plan period;
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(c) the target for the Second Five
Year Plan period, the achievement
made so far, together with the fin-
ancial allocation under the  Second
Five Year Plan and the amount
actually spent so far; and

(d) the reasons for the shortfall, if
any, in achieving the physical tar-
gets?

The Minister of Transport and Com-
maunications (Dr. P. Subbarayan):
{8) 165,400 07 31-3-1951.

(b) Target : 132,000
Achievemeit @ 109,600

Firaneial Allocation: Rs, 27-5 crores.
Amount zciuzlly spent Rs. 233 crores.
(€) Target 180,000 telephone

Achievement durirg the

last 4 years 1,41,000

Financizl alloc.zion Rs. 30-00 crores.

Expendiure durirg
1956-60 (4 years): Rs.22-12 crores.

(d) Shortzge of materials and equipment.
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Branch Post Offices in Lahaul Valley

596. Shri Hem Raj: Will the Minis=
ter of Transport and Communications
be pleased to state:

(a) whether the Punjab Siate Gov-
ernment has requested the Central
Government to open Branch Post
Offices at Mooring in Lahaul Valley
and at Tabe or Dhankar in Spiti
Valley; and

(b) if so, the action taken thereon?
The Minister of State in the Minis-

try of Transport and Communicaiions
(Shri Raj Bahadur): (a) (i). A post

‘office already exists at Mocring.

(ii) Yes—with regard to Tabo and

‘Dhankar.

(b) Post Offices have been sanction-
ed both for Tabo and Dhankar and
they will be opened as soon as ser-
vices of suitable personnel to work
as Extra-Departmenta] Branch Post-
masters are secured, for which efforts
are being made.
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National Highways in Maharashtra

597. Shri Pangarkar: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether he is aware of the
deteriorating condition of the National
Highways in Maharashtra, particular-
ly in Poona Division; and

(b) if so, the action taken in the
matter?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) No, Sir.

(b) Does not arise.

Telephone Connections

598, Shri Pangarkar: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) the number of new telephone
connections given in Madhya Pradesh
during 1959-60 and 1960-61 so far;

(b) the total amount spent; and

{¢) the number of applications still
pending for connections?

The Minister of Transport and
Communications (Dr. P. Subbarayan):

(a)
1959-60 1960-61
1311 435

{b) It is not possible to determine
the expenditure on giving of indivi-
dual telephone connections but  the
cost involved in installations at sub-
scriber’s premises ~  only were
Rs. 3,87,684 in 1959-60 and Rs. 1,32,216
in 1960-61, so far.

(¢) 2707.

Amateur Dramatic Clubs on Northern
Railway

599, Shri D, C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the number of amateur dra-
matic clubs on the Northern Railway;

1347(Ai LS—3.

(b) whether they are given any
financial grant or facilities to promote
their activities; and

(e) if not, the reason therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Three.

(b) Yes.

(c) Does not arisé,

Pathankot Station

600. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

ta) the income from goods and pas-
senger traffic at the Pathankot Sta-
tion during 1958-59, 1959-60 and
1960-61 so far;

(b) whether the income of the
current year is comparatively less;
and

(c) if so, the reasons therefor?

The Deputy Minister of Railways
(Shri S. V, Ramaswamy): (a) The in-
come from goods and passenger traffic
at Pathankot Station during 1958-59,
1959-60 and 1960-61 (up to the end

of October, 1960) are furnished
below:—
T Year " Goods Passerger
Rs. Rs.
1958-59 22,908,132 74,45,656
1959-60 23,76,168  94,53,375
1960-61 15,59,770  58,46,500

(Six months from
April to  the
end of Oct., 1960)

(b) No.
(e) Does not arise.
Agricultural Development in Punjab

601. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state the total amount
granted to the Government by the
Central Government for the agricul-
tural development of the State during
the Second Five Year Plan upto the
end of the financial year 1959-607
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The Deputy Minister of Agriculture
(Shri M. V, Krishnappa): During the
Second Five Year Plan pericd, a total
amount of Rs. 756'58 lakhs (Rs. 564'41
lakhs as loans and Rs. 192'17 lakhs as
grants) was granted to the Govern-
ment of Punjab by the Central Gov-
ernment for the agricultural develop-
ment of the State upto the end of the
financial year 1959-60.

Present per Capita Consumption of
Wheat

602. Shri D, C. Sharma: Will the
Minister cf Food and Agricuiture be
pleased to state:

(a) what is the present per capita
consumption of wheat in India;

(b) how does our present per capita
consumption of whea! compare with
the UK., the USSR, the US:A:,
China and Japan; and

(c) what would be the estimated
total production and consumption of
wheat in the couniry by the end of
the Second Five Year Plan?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) and (b). Under conditions of
decontrol and withcut a scientific
survey of the consumption of diffe-
rent cereals, it is difficult to assess
correctly the per capita consumption
of wheat in the country. However,
a statement is laid on the Table show-
ing the per capita availability of
wheat for consumption during 1959
after making allowances on a rough
basis for seed, wastage etc. [See Ap-
pendix I, annexure No. 104]. The
statement also gives the per capita
consumption of wheat in Uni'ed King-
dom, United States and Japan as
compiled by the FAQ for those years
for which the information is awvail-
able. Figures fcr US.5.R. and China
are not available.

(c) It is yet too early to indica‘e
the likely consumption or availability
for consumption of wheat in 1960-61,
the Jast year of the Second Five Year
Plan period. The production of wheat
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during this year, however, has been
about 97 million tons.

Health Projects in Punjab

603. Shri D. C. Sharma: Will the
Minister of Health be pleased to refer
to the reply given to Unstarred
Question No. 294 on the 20:h Novem-
ber, 1959 and state the amcunt of
assistance given to Punjab from the
aid received from U.S.A. under the
following projects in 1960-61 so far;

(1) medical colleges and allied
institutions;

(ii) Orien'ation Training Pro-
jects;

(iil) National Water Supply and
Sanitation programme;

(iv) National Malaria Control
programme;
Control

(v) National Filaria

programme; and

(vi) Leprosy control program-
me?

The Minister of Health (Shri Kar-
markar): The information is  being
collected and will be laid on the Table
of the Sabha in due course.

Najafgarh Sewage Trench

604. Shri D, C. Sharma: Will the
Minister of Health be pleased to refer
to the reply given to Unstarred Ques-
tion No. 326 on the 5th August, 1960
and s‘ate:

(a) the further progress made In
the works on Najafgarh sewage
trench; and

(b) when it is likely to be complet-
ed?

The Minister of Health (Shri Kar-
markar): (a) The CPW.D. have
intimated that all the three sectors
have been completed in all respects.

(b) Does not arise.
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Road Accidents in Delhi

605. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of drivers of various
types of vehicles plying on hire found
drunk when involved in accidents or
otherwise during the year 1960 so far
in Delhi; and .

(b) whether the figures show an
increase as compared to 19587

The Minister of State in the Minjs-
try of Transport and Communications
(Shri Raj Bahadur): (a) 2 (upto
31-10-60).

(b) No.

Departmental Catering on N. Rly.

606. Shri D. C. Sharma: Will the
Minister of Railways be pleasel to
state:

(a) the number of stations on the
Northern Railway having departmen-
tal catering; and '

(b) the number of stationg where
catering is being carried on by private
contractors?

" The Deputy Minisier of Railways
(Shri Shahnawaz Khan): (a) Nine.

(b) 339.
Van-Mahotsava in Delhi State

607. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of trees planted
each year during 1957, 1958 and 1959
in Delhi State on the occasions of Van-
Mahotsava;

(b) the number of trees that sur-
vived out of those planted; and

{c) whether any arrangements were
made to look after the trees thus
planted?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) and (b). The
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number of trees planted and those
survived are mentioned below:—

Planted Survived

1957 17,529 8,236
1958 88,500 44,250
1959 1,24,234 85,964

(¢y Yes. The following arrange-
ments were made:—

(i) tree-guards and fencing as pro-
tactive measures were provided;

(ii) departmentally a  waterman
was provided for watering the
trees; and

(iii) necessary watch and ward was
also maintained by all the insti-
tutions which undertook plan-
tationg such as Schools, Defence
establishments, Forest and
other Departments.

Overbridge at Shoranoor

608. Shri Kunhan:" Will the Minis-
ter of Railways be pleased to state:,

(a) whether the propozal to con-
struct an overbridge at Shorancor in
Southern Railway during the last
year of the Second Five Year Plan is
being implemented; and

(b) if not, the reasons for the delay?
The Deputy Minister of Railways

(Shri S. V. Ramaswamy): (a) Yes,
Sir.

(b) Does not arise.

New Third Class Sleeper Coaches

( Shri Bahadur Singh:

| Shri Inder J. Malhotra:
699 <{ Shri Rami Reddy:

| Shri Ram Krishan Gupta:

Will the Minister of Railways be
pleased to state:

(a) whether new third class sleeper
coaches have been introduced on
varioug trains;
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(b) the railway routes that are
being covered by this new schems
and

(¢) whether any priority has also
been fixed in introducing them?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
It has been decided that in the first
instance, the new type 3-tier sleeper
coaches should be brought into use
on all trains having runs over 800
kilometres. The statements laid on
the Table show the trains on which
these coaches have been introduced
upto 1-11-1860 and the trains, with
order of priority, on which it is pro-
posed to introduce them in future.
[See Appendix I, annexure No. 105.]

Delhi Milk Supply Scheme

610. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) what is the present quantity of
milk being supplied by the Delhi Milk
Scheme;

(b) the quanti_ty being supplied te
Meerut at present; and

(¢) how many milk depots have so
far been started?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) Nearly
60,000 litres daily.

(b) No milk is being supplied to
Meerut at_ present.

(c) 314.

Expansion of Railways in Delhi

611. Shri D, C. Sharma: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
Question No. 427 on the 16th August,
1960 and state the further progress
made in formulating a scheme for
the expansion of Railways in Delhi?

The Deputy Minister of Railways
(Shri 8, V. Ramaswamy): There has
been no material progress to report in
respect of the iwo schemes since the
last question was answered on
16-8-1960. -

NOVEMBER 23, 1960

Written Answers 1782

Quinine Injections

612. Shri Nardeo Snatak: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that deaths
have occurred due to quinine injee-
tions in India during the past one
year;

(b)y if so, whether Goverament pro-
pose to prohibit the wse of such
quinine injections; and

(c) the number of persons who
lost their lives due to such quinine
injections in India during the past
one vear?

The Minister of Health (Shri
Karmarkar): (a) No case of death
due to quinine injections has come to
the notice of the Government

(b) Does not arise.
(c) Does not arise.

Roads in Uttar Pradesh

f Shri Bhakt Darshan:
* _ Shri Sarju  Pandey:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1574 on the 16th December,
1959 and state:

613

(a) the progress since made in the
construction of the 33 roads in Uttar
Pradesh approved some years ago and
the further amount sanctioned by the
Centre for each of these roads;

(b) the nature of the decision taken
on the propesal for an additional
amount of Rs. 26°48 lakhs made in
1959-60 for the road development pro-
gramme in Uttar Pradesh; and

(¢) the amount sanctioned in 1960-
61 for the above mentioned and other
roads?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahaduor): A statement is
laid on the Table. [See Appendix I,
annexure No. 106.]
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Lights on Safdarjang-Kutab Minar
Road

614. Shri Bhakt Darshan: Will the
Minister of Health be pleased to refer
te the reply given to Unstarred Ques-
tion No. 29 on the 10th February, 1960
and state the progress so far made in
providing street lights on the road
between the Safdarjang Airport and
the Kutab Minar in New Delhi?

The Minister of Health (Shri
Karmarkar): The work of providing
street lights on the portion of road
between the level crossing and Yusaf
Saraj has been completed by the New
Delhi Municipal Committee.

The Municipal Corporation of Delhi
have reported that the work of pro-
viding street lights between Yusaf
Sarai and Kutab Minar has been
taken in hand and is in progress. It
is likely to be completed within a
period of two or three months.

High Level Committee on Floods

615, Shri Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Government propose
to lay on the Table the copies of the
report Volues III, IV and V submitted
by the High Level Committee on
Floods appointed by the Government
of India; and

(b) if not, the reasons therefor?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
It is not intended to lay copies of
Volumes III, IV and V of the Report
of the High Level Committee on
Floods on the Table of the House for
the following reasons:—

(i) Vol. III contains graphs and has
not been printed. This Volume
is intended for official use only.

(ii) Vol. IV contains maps which are
for restricted use only.

(iii) Vol. V is a clagsified document.
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Orissa Schemes for Irrigation and
Power Projects

616. Shri Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether new schemes for the
Third Plan in respect of Major and
Medium Irrigation and Power Pro-
jects have been received by the Cen-
tral Government from Orissa Govern-
ment by now; and

(b) if so, the names of such new
schemes submitted by the State Gov-
ernment

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
Government of Orissa, in their draft
Third Five Year Plan suggested in-
clusion of some new irrigation and
power schemes in the Plan.

(by The following new irrigation
and power schemes had been pro-
posed by the State Government:—

Major Irrigation Schemes
1. Bhimkund

Medium Irrigation Schemes

. Pipalpankha

. Uttai

. Salchua Tangna

. Slaria

. Lower Lant

6. Bahuda

oo L B3

Power Schemes

1. Talcher Thermal Scheme

2. Balimela H.E. Scheme

3. Low Lead turbines

4. Balimela, Talcher and Mach-
kund utilisation scheme,

5. Rural Electrification,

6. Hirakud Stage ITIL

Foot Overbridge at Bhubaneswar
Station

617. Shri Chintamoni Panigrahi:
Will the Minister of Raillways be
pleased to refer to the reply given to
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Unstarred Question No. Bl12 on the
7th March, 1960 and state:

(a) when the proposal to construct
a foot overbridge at the Bhubaneswar
Railway station in Orissa is going to
materialise; and

{b) when the new platform is ex-
pected to be completed?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) The
work of providing a foot overbridge
at Bhubaneswar Railway station is
already in progress.

(b) The work is likely to be com-
pled by end of December, 1960.

Gokhale Committee

618, Shri Chintameni Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government have
received the comments of the Orissa
Government with regard to the report
¢f Gokhale Committee on Inland
Water Transport which was circulated
to them; and

(b) if so, what are’' the comments
and suggestions received from the
Siate Government in this respect?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) The comments of Orissa Gov-
ernment are given in the statement
laid on the Table. [See Appendix I,
annexure No. 107.]

Medical Education Schemes in Orissa

619. Shri Chintamoni Panigrahi:
Will the Minister of Health be pleased
to state:

(a) whether any lump sum grant
has been made to Orissa Government
during 1960-61 for Centrally sponsor-
ed schemes under the group “Medieal
Education and Training”; and

(b) if so, what amount?

The Minister of Health (Shri
Karmarkar): (a) and (b). A sum of
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Rs. 20'96 lakhs hag been allocated for
payment of grant to the Government
of Orissa for Centrally sponsored
schemes under the group ‘Medical
Education and Training” during 1960-
61. In accordance with the proce-
dure for payment of Central assist-
ance, funds are being released to the
State on monthly basis as ways and
means advances by the Central Gov-
ernment. Final payment sanction will
be issued towards the close of the
current financial vear.

International Soil Science Congress

620 [ Shri Shree Narayan Das:
"\ Shri Radha Raman:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Indian scientists parti-
cipated in the Seventh International
Soil Science Congress held at the
University of Wisconsin, US.A.; and

(b) if so, the nature of such parti-
cipation and important aspects of the
soil in which they tock active inter-
est?

The Deputy Minister of A;-ricultm:e
(Shri M. V. Krishnappa): (a) Yes.

(b) The Indian Scientists participat-
ed in Pre-Congress Tour planned to
demonstrate the soil research work of
North-Eastern and cornbelt States in
the U.S.A. and attended the Sessions
of the various Commissions establish-
ed by the Congress and Symposium
on Tropical Soils Organised under the
auspices of the Congress.

2. The members took active interest
in subjects of their own specilization,
which were: Physics of soil moisture
and soil structure, Modern analytical
methods in seil research, soil nitrogen,
soil fertility, dignostic tools, Soil
Testing radicactive tracers, phosphates
in soils, nutrient availability as related
‘o moisture, secondary and minor
elements,  classification, morphology
ond genesis of soils, management of
saline and alkaline soils, soil physical
factors in relating to water manage-
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ment and properties and reaction of
clay minerals and their complexes.

A copy of the interim report has
already been placed in the Library of
the Parliament.

Stage Carriage Permits

621. Shri A M. Tariq: Wil] the
Minister of Transport and Communi-
cations be pleased to refer to the re-
ply given to Unstarred Question
No. 1828 on the 31st August, 1960 and
state whether information regarding
slage carriage permits has since been
collected?

The Minister of State in the Minis-
try of Transport and Communicaiions
(Shri Raj Bahadur): The information
received from the State Govern-
ments|Union Territories is given inthe
statement laid on the Table. [See
Appendix I, annexure No. 108.]

Casual Labour on Railways

622, Shri T. B. Vittal Rao: Will the
Minister of Railways be pleased to
state:

(a) to what extent the Railway
Board orders that casual labourers
who have put in a continuous service
of six months should be brought on
to the monthly scales of pay have
been implemented on the Railways;

(b} the total number of casual
labourers as on 1st April, 1960; and

f¢) the number given monthly
scales of pay between 1st April to 30th
September, 19607

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Fully
implemented except in respect of 209
casual labourers on Eastern Railway
whose cases are under review.

(b) 241,001,
(c) 4,147.
Ceniral Council of Mental Health

Shri Ram Krishan Gupta:
sz&{snﬁ Bhakt Darshan:

Will the Minister of Health be
pleased to refer to the reply given to

Unstarred Question No. 2361 dated the
8th September, 1960 and state:

(a) whether the Central Council of
Health has since considered the pro-
posal to establish a Central Council
of Mental Health with a view to
develeping mental health education in
the country and for co-ordination of
various activities of State Govern-
ments in the field of Mental Health
Services; and

(b} if so, the result thereof?

The Minister of Health (Shri
Karmarkar): (a) and (b). The pro-
posal was considered by the Central
Council of Health at its meeting held
in Jaipur from the 28th to the 30th
October, 1960. The Resolution adopt-
ed bv the Council is reproduced
below:—

“The Central Council of Health
having considered the recommen-
dations of the Estimates Com-
mittee for the setting up of a
Central Council of Mental Health
for promoting and co-ordinating
activities in the field of mental
health, recommends that a Mental
Health Advisory Committee be set
up under the aegis of the Central
Council of Health. The Council
further rtecommends that the
constitution, functions and proce-
dure of the Advisory Committee
be determined by the Chairman of
the Council.”

Remodelling of Stations

624. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to state:

(a) the up-to-date progress made in
regard to the remodelling of Rewari,
Charkhi Dadri and Bhiwani Railway
stations on metre gauge sections of
Northern Railway;

(b} the nature and details of ameni.
tics to be provided, station-wise; an&

(c) the time by which the work 1s
likely to be completed?

The Deputy Minister of Railways
(Shri Shahnmawaz Khan): (a) to (¢).
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Rewari station: Following works are
in progress at Rewari station:

(i) New Passenger platforms;

(ii) Extension of foot over-bridge
to Island platform; and

(iii) a water hut,

Owerall progress is about
cent.

The above works are likely to be
completed by the end of 1961.

Charkhi Dadri station: Provision of
a shed over the platform, two seated
latrines and extension of the yard at
Gharkhi Dadri have been completed.

45 per

Bhiwani Station. Following works
are in progress at Bhiwani station:

(i) Cover over the platform;
(ii) third class waiting hall;

(iii) addition and alteration to
station building; and

(vi) sanitary fittings.

The above works are likely to be
completed by the middle of 1961.
Overall progress at present is about
75 per cent.

World Power Conference at Madrid

Shri Warijor:

A \_ Shri Vasudevan Nair:

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Unstarred Question No. 1331
on the 23rd August, 1960 and state:

(a) whether the Indian represen-
tative to the Sectional Committee
meeting of the World Power Confer-
ence held in Madrid in the month of
June, submitted any report of the said
meeting;and

(b) if so, the salient features of the
report?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes,

(b) The report submitted by the
leader of the Indian delegation con-
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tains a resume of the procedings of
the Conference. The salient points are
mentioned below:—

The main theme of the Sectional
Meeting of the Conference was
“Methods for solving power shortage
problems”. In the papers submitted
and the discussions at the technical
sessions of the Conference, the need
for a long term assessment of the de-
mand for energy and rapid investi-
gation of energy sources in each coun-
try was stressed. It was also em-
phasised  that detailed studies in
arriving at a realistic programme for
tully integrated and co-ordinated de-
velopment of power resources should
be undertaken in all countries. The
technical advancement in the field of
conventional thermal plants and the
advent of nuclear power, made this
all the more necessary.

The large economies which accrue
in fully integrated systems and by the
inter-related operation of large power
systems and the large scale use of
natural gas in some countries, were
also discussed at the Conference.

The subject which aroused the
greatest interest was that of introdue-
tion of nuclear plants for power gen-
eration. Various aspects of nuclear
power generation and the application
of nuclear energy for transportation
ete., were discussed. There seemed
to be a general opinion that studies
for integrating nuclear power stations
into power systems in future. on a
long-term basis, should be taken up
and that the establishment of such
stations should be programmed after
making economic studies of estimates
of nuclear power production in any
particular agrea where a large demand
for power was likely to come up. In
view of the recognition of the existence
of a large number of problems still to
be solved, combined with the lack of
sufficient experience of new technl-
ques and the fact that developments
in the field were taking place rapidly,
it was felt that a certain amount of
caution had to be exercised as to the
right time for a programme of large
scale installation of nuclear power
plants. , g
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Kerala Engineering Research Institute

Shri Warior:
Shri Vasudevan Nair:

Will the Minister of Irrigation and
Power be pleased to state  whether
Government have sanctioned any
amount to the Kerala Engineering Re-
search Institute, Peechi, Kerala State?

The Deputy Minister of Irrigation
and Power (Shri Hathi): No amount
haz so far been sanctioned. A grant
of about Rs. 20,000 is expected to be
sanctioned during the current finan-
cial year.

Soil Testing Laboratory for River
Valley Projects

&1 Shri Subodh Hansda:
= Shri R. C. Majhi:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that sol
and material testing laboratory for the
river valley projects will be set up
with the aid of United Nations Special
Fund;

({b) if so, whether the entire ex-
penditure for setting up this project
will be borne by the United Nations
Special Fund;

(c) whether the site for the project
has been selected; and

(d) if so, where?

The Deputy Minister of Irrigation
ard Power (Shri Hathi): (a) and (b).
The UN. Special Fund have agreed
to provide an assistance of Rs. 11'3
million towards the cost of equipment
required for detailed investigation of
66 hydro-electric and multi-purpose
river project sites in India, during the
Thira Five Year Plan. The equip-
ment to be imported includes machi-
nery and apparatus for setting up a
lorge size and up-to-date  soil
niechanics testing laboratory to help
investigations. The expenditure on
buildings and staff ete. of the Labor-

atory will be borne by the Govern-
ment,

(c) Not yet.

(d) Does not arise,

Survey of Manmad-Nardana-Indore

Railway Project .

625. Shri Yadav Narayan Jadhav:
Wil the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 1971 on 17th
December, 1958 and state:

(a) whether Government have
thought of resurveying the Manmad-
Nardana-Indore Railway Project in
view of the changed circumstances
since the last survey in 1946; and

(b) if so, when will the survey work
begin?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) No, Sir.

{b) Does not arise.

Railway Line to Khetri

629. Shri Morarka: Will the Minis-
ter of Railways be pleased to state:

{a) whether Government has de-
cided to lay the raiiway line to Khetri
in  Jhunjhunu District, Rajasthan,
whether the copper smelter is pro-
pased to be set up;

(b) whether the necessary survey
ha: been completed; and

(c) when is the work likely to be
started?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) No, Sir.

(b) and (c). Do not arise.
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Foreigners in Indian Shipping
Service

631. Shri Padam Dev: Will the Min-
ister of Transport{ and Communica’ions
be pleased to state:

(a) the number of foreigners em-
ployed in Indian Shipping Service;

(b) the number of experts and
ordinary employees amongst them;
and

tc) the steps being taken by the
Government to Indianise the Indian
shipping completely?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) The pumber
of foreign nationals who were em-
ployed on Indian ships as on the 30th
Seplember, 1960 was 531.

(b) 79 British and 10 German
nationals are employed on Indian
ships as Masters, Chief Officers and
Chief Engineers. Others are ordinary
employees.

(¢) The following sieps have been
taken to ensure sufficient number of
Indian nationals for Indian Merchant
Navy:

(i) The facilities in the T.S
“Dufferin” and in the Direc-
torate of Marine Engineering
Training have been expanded
for the training of larger num-
1 of hovs as Deck and En-
sineer Officers to meet the
growing need of the Indian
Merchant Navy. To meet the
anticipated deficit, the Indian

shipping companies are alse
being permitted to take cer-
tain number of boys as direct
apprentices for being trained
as Deck and Engineer officers.

(ii) Facilities have been provided
in the Nautical and Engineer-
ing College, Bombay, to give
to candidates desiring to ap-
pear for examination for Cer-
tificate of Competency as
Masters, Mates and Engineers
theoretical lectures on sub-
jects covering the wvarious
courses.

(iii) Ratings Training Institulions
have been set up at Calcutta,
Visakhapatnam and Navlakhi
to train boys for employment
as seamen in the Deck and
Engine Room Departments.
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Loans to Co-operative Societies in
Delhi

633 J Shri Radha Raman:

" | Shri Shree Narayan Das:
Will the Minister of Community

Deveiopment and Co-cperation be

pleased to state:

(a) whether the procedure so far
followed in advancing loans to Co-
operative Societies in the Union
territory of Delhi has been abandoned;

(b) if so, the reasons therefor and
the alternative adopted; and

(c) what advantages Government
envisage in adopting this new proce-
dure?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8. Murthy): (a) to (c). Loans are
advanced to co-operative societies by
Government as well as by the Delhi
State Co-operative Bank. There is no
change in the procedure for advancing
loans by Government. In regard to
loans advanced by the Delhi State
Co-operative Bank till the 16th of
May, 1959, there were po specific in-
structions in writing regarding the
procedurg to be followed, The Bank,
therefore, issued defailed instructions
with effect from the 16th May, 1959,
regarding the procedure and manner
in which loans were to be granted to
the societies. This enabled the Bank
to have greater control over the loans
issued by it. It has also been decided
that from January, 1961, the loan ap-
plications of societies will not have
to be recommended by the Co-
operative Department but should be
serutinised by the staff of the Bank.
The Bank will then have complete
control over its loan policy. This is
in consonance with the accepted policy
of de-officialisation of the co-operative

movement. This will also help avoid-
ing delay in the advance of loans by
the Bank to societies and will enable
Departmental Staff to devote more
a'tention to developmental activities.

Drinking Water at Balasore Station

634. Shri P. K. Deo: Will the Minis-
ter of Railways be pleased to state:

(a) whether there has been shortage
of drinking walvr at th2  DBalasore
station in the South-Eas ern Railway;

(b) whether the passengers of an
express train raided the office of the
stationmaster in demanding water
for which the local Disirict Magistrate
had to intervene with a large number
of police force;

(c) if so, the details of the incident;
and

(d) the steps being taken to improve
the water position there?

The Deputy Minister of Railways
(Shri Shahpawaz Khan): (a) No, Sir.
There was no shortage of drinking
water at Balasore station.

(b) and (c). From the morning of
26th September, 1960, 302 Down Puri-
Howrah Express was stabled at
Balasore as it could not proceed fur-
ther due to flood water rising above
the danger level at the bridge between
Rupsa and Basta. Several passengers
of the said train approached the
station staff {0 enquire about  the
mevement of the train as they grew
impatient due to the long halt. The
train left Balasore on the next morn-
ing, i.e.. on the 27th September, 1960.
The Distriet Magistrate came to the
station on both these days. He did
reccive some complaints about short-
age of water and arranged for water
trucks from the local military units.
Actually there was no shortage of
water supply. Normally water sup-
ply to the platform is regulated only
at train timings. On this particular
day, ie.. 26th September due to ex-
ceptional circumstances, continuous
water supply had to be maintained
right from the morning, and the over-
head storage could not cope up with
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this unexpected requirement with the
result in the evening the flow in the
taps got reduced. As the water sup-
ply from the Railway's resources was
found adequate, the water trucks
brought from the military units were
not at all used.

(d) Although in the normal circum-
stances, the water supply at this sta-
tion is adequate, it is proposed to in-
crease the overhead storage capacity
to cope up with such increased de-
mands in future.

Admission of Students in the Lady
Hardinge Medical College

635. Shri B. K. Gaikwad: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that the
selection of students for MB.B.S.
course in the Lady Hardinge Medical
Coliege has been made without wait-
ing for the result of Pre-Medical Com-
partmental Examination of Delhi Uni-
versity;

(b) whether any comparimental
students in ISc. and Pre-Medical
Course were admitied provisionally in
the past;

(c) if so, why the same principle is
not followed this year; and

(d) whether any permission of the
Delhi University has been sought for
this?

The Minister of Health (Shri Kar-
markar): (a) It was not necessary to
wait for the results of the Pre-Medical
Compartmental Examination as, ac-
cording to the Prospectus for 1960-61
the candidates who passed the I1.Se./
Pre-Medical Examination in compart-
ment were not eligible for admission
to the M.B.B.S. Course in the Lady
Hardinge Medical College.

(b) No.

(c) and (d). Do not arise.

Conversion of M.G, Lines into B.G.
Lines

636, Shri EKalika Singh: Will the
Minister of Railways be pleased to
state:

(a) the target proposed for conver-
sion of Mefre Gauge into Broad Gauge
i the Third Five Year Plan;
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(b) whether full target in terms of
mileage proposed in the Second Five
Year Plan is likely to be achieved and
the names of the particular M.G. lines
converted so far and likely to be con-
verted by the end of the Plan;

(¢) whether new proposals for con-
version from M.G. lines include any
of the lines in U.P. or Bihar parti-
cularly th Shahganj-Mau Section of
N.E. Railway or any other lines there-
about;

(d) whether any M.G. line touching

" Varanasi is proposed for conversion;

and

(e) if not, the reasons therefor?

The Depuly Minister of Railways
(Shri Shahnawaz Khan): (a) The
Third Five Year Plan has not been
finalised as yet.

(b) About 195.miles of conversion

has been programmed during the
Second Five Year Plan period as
follc:.vs:-—

(1) Gudivada—-
Bhimavaram
(#) Vijayawada—- )

Masulipatam Port. 515 miles
(#if) Guntur-Tadepalli .
(separate BG line) 16 miles

41 miles

(iv) Katihar--- .
Singhabad 69 miles
(v) Kumedpur—- i
Barsoi 17°6 miles
ToTtaL -195'1 miles

e ———

These works are in hand and are
expected to be completed during the
Third Plan period.

In addition to the above, the con-
version of Renigunta-Gudur Section
(52 miles) from M.G. to B.G.,, which
was programmed in the First Plan
was carried forward to the Second
Plan and has since been completed.

(¢) Does not arise in view of reply
to parts (a) and (b) above.

(d) and (e). No, Sir, as this is not
justified by the traffic handled on these
gections.
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Electrification of Stationg

637. SHri Kalika Singh: Will the
Minister of Railways be pleased to
state:

(a) which of the stations on N.E.
Railway in Eastern U.P. have been
electrified so far; and

(b) which of the stations on N.E.
Railway on the Shahganj-Mau-Ballia
section, Varanasi-Mau-Gorakhpur sec-
tion, Varanasi-Ghazipur-Ballia and
Aurihar-Jaunpur section have been
improved with  details of improve-
ments separately about each of the
stations so improved and total costs
of the improvements?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
Information is being collected and will
be laid on the Table of the Sabha.

Late Running of Delhi Mail

640. Shri M. B. Thakore: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
Question No. 1074 on the 5th Septem-
ber, 1960 and state:

(a) whether it is a fact that on the
20th August, 1960 the Delhi Mail was
late by more than 2 hours and that
because of the derailment the passen=
gers were stranded; and

(b) if so, what steps were taken by
the authorities for the transhipment
of passengers travelling by it from
Kishagarh Railway Station?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) Due to heavy rain no tranship-
ment of passengers was possible at the
site of the accident. Diversion line
could not also be laid due to a culvert
coming in the way. 1 Up Delhi Mail
and 5 Up Agra-Ahmedabad Express
were therefore, terminated at Kishen-
garh. Passengers travelling by these
trains were transported to Ajmer by
buses. Duplicate 1 Up Delhi Mail, 3
Up Delhi Express and 5 Up Apgra-
Ahmedabad Express were run from
Ajmer,

ASM, of Mehsany Station

639. Shri M. B. Thakore: Will the
Minister of Railways be pleased to re-
fer to the reply given to Starred
Question No. 1220 on the 1st April,
1960 and state:

(a) whether it is a fact that D.S.
Rajkot has ordered confronted en-
quiry against the Assistant Station
Master, Mehsana Station, Western
Railway; and

(b) if so, the reasons for delay in
instituting the enquiry?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The enguiry was delayed owing
to the A.S.M. being ill from 5th June,
1959 to 22nd February, 1960 and absent
without authority thereafter. Dis-
ciplinary action for unauthorised
absence is now in progress.

Demurrage Charges

640. Shri M. B. Thakore: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 3624 on the 28th Aprik
1959 and state:

E‘a} whether the recovery of demur-
rage charges from the businessmen of
Sidhpur for detention of six wagons
on 21st and 22nd February, 1959 was
held justified;

(b) if so, details thereof; and
(e) if not, the action taken in the
matter?

The Deputy Minisler of Railways
(Shri S. V. Ramaswamy): (a) No, Sir.

{b) Does not arise.

(¢) Refund of demurrage charges
collected has been arranged to those
who preferred claims.

Tube-Wells

641. Shri M. B. Thakore: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that there
is a great demand for drilling tube-
wells all over India; and
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(b) if so, what sieps are being taken
by Government to cope with the said
demand?

The Minister of Agriculture (Dr, P.
8. Deshmukh): (a) There i$ consider-
abe demand for tube-wel] irrigation
in areas where flow irrigation is not
provided and where the existence of
sufiicient supplies of ground water is
known.

(b) The Government of India afford
financial assistance by way of loans to
State Governments for construction of
tubewells for irrigation. The State
Governments also give loans to pri-
vate parties for tube well construction.
Seme of the State Governments also
assist them by having tubewells con-
structed departmentally. Under the
Second Plan, 2564 State tubewells had
been constructed and energised by
March, 1960, and the total number of
tubewe'ls in operation was 8731. It
is expected that provision for over
3000 tubewells will be made in the
Third Five Year Plan for meeting the
demands for tubewell irrigation.

Oyria Station

642. Shri Aurobindo Ghosal: Will
the Minister of Railways be pleased
to state:

{(a) whether the Durgapur Steel
Project authorities have complained
about the deplorable condition of
Oyria Railway Station of the Eastern
Railway:; and

(b) if so, what steps have been
taken to improve the Station?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) The following amenities have
already been provided at the station

at an estimated cost of about Rs, 1
lakh:—

1. extension of the station build-
ing to provide booking facili-
ties. .

2. provision of platform sheds (on
down platform), foot over
bridge, high power lamps,
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sanitary latrines (on plat-
forms), piped water supply
and approach road.

Further improvements such as addi-
tions and alterations to the existing
station building and providing baths,
sanitary latrines, urinals, raising the
platforms to high lewvel etc. are pro-
posed to be taken in hand during
1960-61, subject to the availabililty of
funds.
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Action against Apprentice in
Dibrugarh Railway Workshop

644, J Shri B. Das Gupta:
" 7 Shri Aurobindo Ghosal:

Will the Minister of Rallways be
pleased to state whether any appren-
tice in the Railway Workshop in
Dibrugarh, Assam, has been discharg-
ed on the allegation of joining the
last strike by the Railway employees?

The Deputy Minister of Railways
(Shri Shahnawaz Kham): No, Sir.

Forest Development

645. Shri Eodiyan: Will the Minis-
ter of Food and Agriculture be pleased
to state:

{(a) the total amount set apart for
the development of forests during the
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Second Five Year Plan in the Central
sector;

{(b) the total amount spent so far in
this connection;

(c) whether the entire amount will
be spent during the Plan period; and

(d) if not, the reasons therefor?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Rs. 3,53,33,100
for the Forest Research Institute and
Colleges, Delhi Zoological Park, the
Union Territories and the Centrally
administered areas.

(b) Rs. 1,83,16,927 upto September-
October, 1960.

{c) No, Sir. In respect of the Forest
Research Institute and Colleges, Delhi
Zoological Park, Andaman Forest
Department and Delhi Administration,
shortfalls are expected.

(d) The shortfalls in the above cases
are generally due to:—

(1) Forest Research Institute and

Colleges:

(a) Non-procurement of eguipment
due partly to foreign exchange
restrictions.

{b) Non-availability of suitable staff
and delay in appointment through
UPSC

(ii) Delhi Zoological Park:

(a) Most of the works could not be
undertaken in time due to technical
difficulties  involving changes of
designs and Plans;

(b) Reluctance on the part of con-
tractors for wundertaking works of
intricate nature;

(c) Non-acquisition of certain areas;

(d) Reduction of works expenditure
on certain items.

(iii) Anadamans:

(a) On reconsideration 4 out of 12
schemes had been held in abeyance;

(b) Non-procurement of eguipment
due to foreign exchange difficulties;
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(c) Progress of road construction
works was retarded due to non-
availability of suitable technical staff;

(d) The scheme ‘Revision of Work-
ing Plan' was implemented in full
with lesser expenditure;

(e) Slow progress on plantation
schemes due to non-availability of
seed;

(f) Progress on scheme ‘Silvi-
cultural Research’ has been slow due
to non-availability of a  Silvi-
culturist.

(iv) Delhi:

(a) Due to non-procurement of
technically qualified staff;

(b) Due to late transfer of ridges
from Central Public Works Depart-
ment.

(c) Due to delay in transfer of the
area along the left bank of Jumna
from the Delhi Development Authority.

Sugar Factories

646. Shri Yadav Narayan Jadhav:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of private and co-
operative sugar factories in the State
of Maharashtra, (district-wise) and
crushing capacity of each of them; and

(b) what was the actual crushing
capacity that was utilized in the year
1959-60?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
A statement giving the required infor-
mation is laid on the Table. [See
Appendix I, annexure No. 109.]

{b) The entire capacity was utilized
during the year 1959-60,

Landless Agricullural Labourers in
Punjab

647. Shri Ram Krishan Gupta: Will
the Minister of Food and Agriculture
be pleased to state the total amount
allocated to Punjab during the Second
Five Year Plan period so far for the
resettlement of landless agricultural
labourers?
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The Deputy Minister of Agriculture
(Shri M, V. Krishnappa): Prior to
integration with Punjab, the erstwhile
PEPSU Government had formulated
a scheme for the resettlement of
-ejected tenants and landless agricul-
tural labourers under the Pepsu
Tenancy and Agricultural Lands Act.
An amount of Rs. 1420 lakhs was
allocated at the beginning of the
Second Five Year Plan for the scheme.
This Act was subsequently amended
by the Government of Pepsu on the
eve of merger and the provisions under
which the waste lands (on which
resettlement had to take place) were
to be acquired were repealed. In the
absence of any legal provision, the
scheme was dropped by the Punjab
‘Government.

Considerable progress has been made
in the work relating to assessment of
surplus areas and preparation of lists
of tenants eligible for resettlement
under the Punjab Security of Land
Tenures Act and the Pepsu Tenancy
and Agricultural Lands Act and it is
expected that the resettlement opera-
tions will gain momentum in 1961-62.
500 ejected tenants have been resettled
on surplus areas upto 31st October,
1960.

New Station on Rewari-Phulera Route

648. Shri Ram Krishan Gupta: Will
‘the Minister of Railways be pleased
to state at what stage is the proposal
to open a new Railway Station bet-
ween Narnaul and Ateli Stations on
Rewari-Phulera route of Western
Railway?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): It has been
decided to provide a contractor-
operated Train Halt at this place, and
the work has been included for execu-
tion in the Works Programme for the
year 1961-62.

Reorganisation of Food Production
Machinery
648, Shri Halder: Will the Minister
of Food and Agriculture be pleased
‘to state:

(a) whether Government are con-
sidering a proposal to create a new
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top job in the Food and Agriculture
Ministry to reorganise the food pro-
duction machinery;

(b) if so, what is the proposal; and
(¢) when it will be implemented?

The Deputy Minister of Agriculture
(Shri M. V. Erishnappa): (a) No, Sir.

(b) and (c). Do not arise.

Doombur Hydro-Electric Project

650. Shri Bangshi Thakur: Will the
Minister of Irrigation and Power be
pleased to state the position of the
Doombur Hydro-electric Scheme at
Amarpur in Tripura?

The Deputy Minister of Irrigation
and Power (Shri Hathi): The scheme
is under investigation.

Exploratory Tube-Wells

651. Shri Viswanatha Reddy: Will
the Minister of Food and Agricultre
be pleased to state the State-wise pro-
gress made in regard to the Explora-
tory Tube-well Programme in the
country up-to-date?

The Minister of Agriculture (Dr.
P. S. Deshmukh): The first phase of
the Groundwater Exploration Project
was concluded in August, 1959, with
the following achievements:—

Sl. NMName of Area Total No. No. of
of

No. bores
exploratory converted

bores into
drilled Production

Wells

——

1. Narbada Basin

(Madhya Pradesh) 30 16
2. Tapti Basin

(Madhya Pradesh

and Maharashtra) - 18 2
3. Purna Basin

(Maharashtra) 14

4. Saurashtra

(Gujarat) - 9 2
5. Rajasthan . 10 1
6. Kerala . 1
7. Kutch (Gujarat) 10 4
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8, Madras 40 27
9. Andhra 15 11
10. Punjab 38 I
11. Bihar ) 16 7
12. West Bengal 33 31
13. Uttar Pradesh 30 22
14. Orissa 14 12

TotaL . 282 147

The progress of 2nd phase of the
Project upto the end of October, 1960,
is as under:i—

S5l. MName of Area Total No. of
No. Mo of bores
exploratory converted
bores into
drilled Production
wells
1. Gujarat 31 1
2. West Bengal . 9 8
3. Assam 10 ]
4. Uttar Pradesh 5 5
5. Rajasthan 9 3
ToTaL 64 26
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Educational Facilities to Children of
Railway Employees

655. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state the basis of educational facili-
ties given at different stages of educa-
tion for the children of Railway
employees?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): Provision of
educational facilities is the responsi-
bility of the State Governments and
Railwaymen share these facilities with
other citizens, The Railways have,
however, set up Railway schools of
primary, middle and High/Higher
Secondary standard at certain stations
purely as a measure of staff welfare,

Wild Life

656. Shri Jinachandran: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how far the working of the
Wild Life Board has helped in pre-
serving wild life in the country;

(b) how many States have imple-
mented the recommendations of the
Board; and
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(¢) how many sanctuaries are there
in the country and which are the
species declared protected?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) The Board and
its two wings—the Bird Wing and the
Zoo Wing—have provided a forum for
the State Governments and naturalists
interested in wild life preservation, to
discuss their problems and obtain
advice on all technical and other
matters connected with this subject.
Since its inception in 1952 several
meetings have been held at which
such matters have been discussed and
decisions taken. It is on the recom-
mendations of this Board that many
States have set up their own Wild
Life Boards and undertaken revision
of their wild life laws. The Board’s
advice has been taken by these Gov-
ernments in setting up wild life sanc-
tuaries and national parks. Its recom-
mendations have helped in preserving
certain rare species of Indian fauna,
particularly the one-horned rhinoceros,
the Asiatic lion, the Great Indian
Bustard ete., which were at one time
on the point of extinction. The Wild
Life Week which has been celebrated
annually since 1955, was a measure of
publicity for the cause of wild life
promoted by the Board. These
“Weeks” have helped in focussing
attention on the importance of pre-
serving and conserving wild life
throughout the country. In further-
ance of its objectives, the Board has
advised the Government of India from
time to time regarding regulations for
the export of wild birds and animals
or products like furs, plumes, skins
ete. It has also promoted the publi-
cation of a number of useful pam-
phlets bearing on this subject.

(b) The Board’s recommendations
are generally implemented by the
States to the extent possible depend-
ing upon local factors.

(e) There are 79 wild life sanc-
tuaries in the country. The list of
protected species varies from State to
State according to the local conditions
and status of particular species. Gene-
rally speaking the following species
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are protected all over the country;—

Animals: The Great one-horned
rhinoceros, Asiatie lion, Wild
ass, Kashmir stag, musk deer,
wild buffalo, drow-antlered
deer, pigmy hog.

Birds: The Great Indian bustard,
pea-fowl, white-winged wood-
duck, pink-headed duck,
Monal pheasant, Tragopan.

Reptiles: Crocodile and python.

Cambay Port

657. Shri Koratkar: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether there is any scheme
under the consideration of Govern-
ment for the development of the Port
of Cambay, where in the near future
0il industry is going to expand to a
vast extent; and

(b) if not, whether Government
consider that the existing means of
transport are quite sufficient to cope
with increasing trade of this com-
modity?

The Minister of State in the Minis-
iry of Transport and Communications
(Shri Raj Bahadur): (a) The develop-
ment of Cambay port is primarily the
concern of the Government of Gujarat.
The Government of India render
technical aid and financial assistance
in the form of loans to the State Gov-
ernments for execution of develop-
ment schemes for minor ports, as are
included in the Plans, wherever
justified.

The State Government undertook
the following two works during the
Second Plan period at the Cambay
Port. They have been completed
recently:—

(i) Special repairs to the jetty—
Rs. 80,988,
(ii) Improvement to
facilities—Rs, 5,03,550.
These works were undertaken to

enable sailing wvessels upto about 50
tons to call at the port at high tides.

landing

(b) The means of transport for the
oil discovered in Cambay is still under
consideration.

Miscreants in Train
658. Shri C. K. Bhattacharya: Will

the Minister of Railways be pleased
to state:

(a) whether it is a fact that some
miscreants tried to remove a fan from
a compartment of S1267 UP Diamond
Harbour train between Metra and
Deula Stations on the 21st October,
1960;

(b) whether it is a fact that some
of the passengers who protested
against it were pulled down from the
train at Deula station by the mis-
creants with their associates and were
manhandled and robbed of their
belongings;

(¢) whether it is a fact that Assis-
tant Station Master was approached by
the passengers but no help came from
the Railway Protection Force person-
nel;

(d) whether it is a fact that the
station staff did not inform the police
and did not supply the complaint book
when asked for; and

(e) whether it is also a fact that the
passengers were made to sign a com-
promise bond and the miscreants
were allowed to go?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (e).
No, Sir. It was a case of an alterca-
tion between two parties of passengers
while travelling in a compartment of
Train No. S267 (and not S-1267) over
setting of a fan in a particular posi-
tion. Some persons involved in this
altercation got down at Deula station,
assaulting and beating one Majid
Mistry (an outsider). The Assistant
Station Master tried to intervene and
pacify the passengers. As the train
started, most of the passengers involv-
ed in the altercation managed to board
the train, except one Sakti Rajan
Mondal and Majid Mistry. Sakti
Ranjan Mondal afterwards reported
that he lost a fountain pen and other
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belongings in the scuffie. The A.SM.
on duty reported the matter to Govt.
Railway Police, Sonarpur and Police
registered a case for investigation.
The R.P.F. men on escort duty were
seated in another compartment and
travelled by the same train upto
destination. For short margin of time
they could not play any part. No
complaint book was asked for record-
ing any complaint.

The police is still investigating the
case.

Commemoration Stamps

659. Shri Rami Reddy: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether any commemoration
postal stamps in memory of any
Andhra personality had been issued
during the last 10 years; and

(b) if so, the time and the persons
in whose memory they were issued?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) Does not arise,
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Tourist Information Centres in Orissa

661. Dr. Samantsinhar: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the names of the places select-
ed for establishing tourist information
centres in Orissa;

(b) what is the pattern of amenities
to be provided in each of these
centres;

(c) the amount allotted to each cen-
tre and the pattern of financing these
centres between the State Government
and the Central Government;

(d) whether there is any proposal
to establish tourist information cen-
tres at Balugaon on the Chilka lake,
Sewagram and Porbunder; and

(e) if so, when they would be es-
tablished and the estimated cost for
each?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (e). A
statement containing the required in-
formation is laid on the Table. [See
Appendix I, annexure No. 111].

Mediuom Irrigation Projects in Orissa

662. Dr. Samantsinhar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the names of the medium irri-
gation projecis that have uptill now
received the final approval of the Cen-
tral Government to be executed in
Orissa in the Second Five Year Plan
period; and

(b) the project-wise list of cost,
ayacut, anticipated date of completion
and money allotted in 1960-617

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
A statement giving the requisite in-
formation is laid on the Table. [See
Appendix I, annexure No. 112].
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Salia Project

663. Dr. Samantsinhar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether there is any proposal
to obtain electricity from the Salia
project; and

(b) if so. how much and at what
cost?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
answer is in the negative.

(b) Does not arise.

Home Economic Centres

664. Dr. Samantsinhar: Will the
Minister of Feod and Agriculture be
pleased to lay a statement on the
Table showing:

(a) the State-wise list of Home
Economiec Centres established up to
date; and

(b) the nature of their work?

The Minister of Agriculiure (Dr.
P. S. Deshmukh): (a) A statement
showing State-wise distribution of
Home Science Wings is laid on the
Table. [See Appendix I, annexure
No. 113].

(b) The Home Science Wings are
engaged in imparting one-year pre-
service training to Gramsevikas to be
posted to Community Development
Blocks. The training generally covers
all aspects of home making including
nutrition, maternity, child-care, health
and sanitation besides agriculture and
co-operation.

Central Tobacco Commitiee

665. Shri Rami Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a proposal to
shift headquarters of the Central
Tobacco Committee from Madras to
Guntur;

(b) if so, for how long the pro-
posal is pending; and

(¢) when the decision is likely to
be taken?

‘The Minister of Agriculiture (Dr.
P, S. Deshmukh): (a) No.

(b) and (c). Do not arise,

Cancellation of Halts

666, Shri Mohammed Imam: Wil
the Minister of Railways be pleased
to state:

(a) the reasons for cancelling the
halts of trains No. 201 and 203 on
Bangalore-Poona line at Hosdurga
road, Holalkere, Mayakonda, Kodaga-
noor Railway Stations (Southern
Railway); and

(b) whether it is also a fact that
representations have been received
for restoring these halts?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Train
No. 201 Bangalore-Poona Mail stops
at Hosdurga Road, Holalkere, Maya-
konda and Kodganur. Train No. 203
Bangalore-Poona Express stops at
Hosdurga Road. The stoppages of
No. 203 Express at Holalkere and
Mayakonda with effect from 1-4-1959
and at Kodaganur with effect from
1-4-1960 have been eliminated, as the
volume of long distance traffic dealt
with by this train at these stations,
prior to the elimination of the halts,
did not justify continuance of these
halts.

(b) Some representations have been
received for the restoration of the
stoppages.

Telegraph and Telephone Facililies

gg7. [ Shri P. R. Patel:
"\ Shri M, M, Gandhi:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether deposits for telephones
have been received by the Postal De-
partment from 14 persons of Umta of
Mehsana District, Gujarat State for
connections;
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(b) within what period Government
propose to connect Umta with Tele-
phone and Telegraph lines; and

(c) reason for delay in giving tele-
graph and telephone lines when Umta
has a population of 7,000 persons?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan):
(a) No.

(b) There is no proposal to pro-
vide telephone facilities at Umta. A
telegraph office can, however, be
opened there within twelve months of
necessary guarantee being furnished.

(c) Does not arise.

Training for Nurses in Integrated
Course of Public Health

668. Shri Ram Krishan Gupta: Will
the Minister of Health be pleased to
state:

(a) whether the scheme to start
nurses school attached to Hindu Rao
Hospital to train nurses in the integ-
rated course of public health and basic
education has been finalised; and

(b) it so, the details thereof?

The Minister of Health (Shri
Earmarkar): (a) No.

(b) Does not arise.
Udaipur-Himmatnagar Line

€69 Shri P. BR. Patel:
‘| Shri M. M, Gandhi:

Will the Minister of Railways be
pleased to state whether Government
propose to extend the proposed Udai-
pur-Himmatnagar rail to Vijapur
(W.R.) so as to shorten the distance
to Kandla Port from Udaipur by 100
miles?

The Deputy Minister of Railways
(Bhri 8. V. Ramaswamy): No. There
is no such proposal,

Delhi Milk Scheme
670, Dr. Samantsinhar: Will the

Minister of Food and Agriculture be
pleased to state:

(a) how many private dairy owners
and milk hawkers have been associat-
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ed with and employed in the Delhi
Milk Scheme; and

(b) whether it is a fact that more
people find it convenient to procure
milk from the private agencies?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) No
private dairy owners or milk hawkers
are associated with or employed
under the Delhi Milk Scheme.

(b) No. Judging by the Ilarge
demand for the milk sold by the
Scheme, it should be assumed that
more people find it convenient to pro-
cure milk from the gcheme rather
than from the private agencies,
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Train Derailment at Chaparmukh
Station

672, Shrimati Mafida Ahmed: Will
the Minister of Railways be pleased
to state:

(a) whether Government are aware
of the derailment of a passenger train
at Chaparmukh Station in the Lum-
ding-Pandu section of the N.E, Rail-
way on the 30th October, 1960; and

(b) if so, the cause of the accident?

The Deputy Minister of Railways
(Shri §. V. Ramaswamy): (a) Yes.

(b) The cause of the accident is
under investigation by the Railway
administration,

Co-operative Sugar Factories in
Maharashtra

[ Shri Agadi:
613. 1\ Shri Sugandhi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that recent-
ly sanction has been given for five
more Co-operative Sugar Factories to
be set up in Maharashtra;

(b) if so, the details and locations
of these factories;

(e) whether any proposal has been
received for establishing a co-opera-
tive sugar factory at Kamalapur,
Hospet Taluk, Bellary District; and

(d) if so, with what results?

The Deputy Minister of Foed and
Agriculture (Shri A. M. Thomas):
(a) and (b). Yes, Sir, to the follow-

ing:

Sl. Name of the Un- Location
No. dertaking
1 2 3
1. Shree Dudhganga Ve-  Bidri, Taluka
dganga Sahakari Kagal,
Sakhar Karkhana Ltd. Distt. Kolhapur.,
2. Shri Kumbhi Kesari Kale, Mahal Pan-

Sahakari _ Sakhar hala,
Karkhana Ltd. Distt. Kolhapur,
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3. Shri Someshwar Saha- Korhale, Taluka
kari Sakhar Karkhana Baramati, Distt,
Ltd. Poona.

4. Yeshwant Sahakari Akluj, Taluka
Sakhar Karkhana Ltd. Malsiras, Distt.
Sholapur.
5. Takli Sahakari Sakhar  Takli,
Karkhana Ltd. Kopargaon
Taluka, Distt.
Ahmednagar,

(c) and (d). Yes, Sir. The pro-

posal is under examination,

NOTIFICATION ISSUED UNDER ESSENTIAL
COMMODITIES ACT

The Deputy Minister of Food and
Agriculture (Shri A. M, Thomas): I
beg to lay on the Table—

(1) A copy of each of the follow-
ing papers under sub-section
(6) of Section 3 of the
Essential Commodities Act,
1955:—

(i) The Uttar Pradesh Food-
grains (Restrictions on
Border Movement) Second
Amendment Order, 1960
published in Notification No.
G.5.R. 1051 dated the 10th
September, 1960.

(ii) The Uttar Pradesh Paddy
and Rice (Restriction on
Movement) Amendment
QOrder, 1960 published in
Notification No. G.S.R. 1052
dateg the 10th September,
1960.

(iili) The Uttar Pradesh Food-
grains (Movement Control)
Amendment Order, 1960
published in Notification
No. G.S.R. 1053 dated the
10th September, 1960.
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(iv) The Rice and Paddy
(Assam) Second  Price
Control Amendment Order,
1960 published in Notifica-
tion No. G.S.R, 1079 dated
the 17th September, 1960.

(v) The Rice (Punjab) Price
Control Amendment Order,
1960 published in Notifica-
tion No. G.S.R. 1091 dated
the 16th September, 1980.

(vi) Notification No. G.S.R, 1112
dated the 24th September,
1960.

(vii) Notification No. G.S.R, 1113
dated the 24th September,
1960 rescinding the Delhi
(Guest Control) Order, 1959.

(viii) The Rajasthan Foodgrains
(Restrictions on  Border
Movement) Amendment
Order, 1960 published in
Notification No. G.S.R. 1114
dated the 24th September,
1960.

(ix) The Bombay Wheat (Move-
ment Control) Amendment
Order, 1960 published in
Notification No, G.5.R. 1116

dated the 24th September,
1960,

(x) The Bombay Rice (Export
Control) Amendment Order,
1960 published in Notifica-
tion No. G.S.R. 1116 dated
the 24th September, 1960.

(xi) The Inter-Zonal Wheat
Movement Control Amend-
ment Order, 1960 published
in Notification No, G.S.R.
1117 dated the 24th Septem-
ber, 1960.

(xii) The Bombay Roller Flour
Mills (Regulation of Use of
Wheat Amendment Order,
1960 published in Notifica-
tion No. G.S.R. 1118 dated
the 24th September, 1960.

(xiii) The Delhi Roller Flour
Mills (Wheat) Products
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Second Price Control Order,
1960 published in Notifica-
tion No. G.S.R. 1157 dated
the 28th September, 1960.

(xiv) The Rice (Uttar Pradesh)
Price Control Order, 1960
published in Notification
No. G.S.R.-1160 dated the
28th September, 1960,

(xv) The Rice and Paddy
(Assam) Third Price Con-
trol Order, 1960 published
in Notification No. G.S.R.
1161 dated the 28th Septem-
ber, 1960,

(xvi) The Rice (Punjab) Second
Price Control Order, 1960
published in  Notification
No. G.S.R. 1168 dated the
1st October, 1960,

(xvii) The Rice and Paddy
(Andhra Pradesh) Price
Control Order, 1960 publish-
ed in Notification No. G.S.R.
1169 dated the 1st October,
1960.

(xviii) The Delhi Rice (Export
Control) Amendment Order,
1960 published in Notifica-
tion No, G.S.R. 1170 dated
the 1st October, 1960,

(xix) The Delhi Wheat and Wheat
Products (Export Control)
Second Amendment Order
1960 published in Notifica-
tion No. G.S.R. 1171 dated
the 1st October, 1960.

(xx) Notification No. G.S.R. 1197
dated the 8th October, 1960.

(xxi) The Sugar Control (State
of Pondicherry) Order, 1960
published in Notification No,
G.S.R. 1202 dated the 10th
October, 1960.

(xxii) Notification No. G.5.R.
1226 dated the 15th October,
1960.

(xxiii) Notification No, G.S.R.
1228 dated the 16th October,
1960.
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(xxiv) The Manipur Foodgrains
(Movement) Control Second
Amendment Order, 1960
published in Notification No.
G.S.R. 1249 dated the 18th
October, 1960.

(xxv) The Madhya Pradesh Food-
grains (Restrictions  on
Border Movement) Amend-
ment Order, 1960 published
in Notification No, G.S.R.
1272 dated the 29th October,
1960.

(xxvi) The Rice (Punjab) Second
Price Control Amendment
Order, 1960 published in
Notification No. G.S.R. 1276
dated the 2Tth October, 1960.

(xxvii) The Rice (Madhya Pra-
desh) Second Price Control
Amendment  Order, 1960
published in Notification
No. G.S.R. 1277 dated the
27th October, 1960.

(xxviii) Notification No, G.S.R. 1308
dated the 5th November,
1860.

{xxix) The Delhi Rice (Export
Control) Second Amend-
ment Order, 1960 published
in Notification No. G.S.R.
1336 dated the 12th Novem-
ber, 1960,

(xxx) The Delhi Wheat and Wheat
Products (Export Control)
Third Amendment Order,
1960 published in Notifica-
tion No, G.S.R. 1337 dated
the 12th November, 1960.

(xxxi) The Rice (Southern Zone)
Movement Control Amend-
ment Order, 1960 published
in Notification No. G.S.R.
1338 dated the 12th Novem-
ber, 1960.

(xxxii) The Rajasthan Foodgrains
(Restrictions on  Border
Movement) Amendment
Order, 1860 published in
Notification No, G.S.R. 1339
dated the 12th November,
1860,

(xxxiii) The Madhya Pradesh Food-
grains  (Restrictions om
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Border Movement) Amend-
ment Order, 1960 published
in Notification No. G.S.R.
1340 dated the 12th Novem-
ber, 1960. [Placed in Libra-
ry, See No, LT-2455/60].

(2) A copy of each of the following
Notifications under sub-section (86) of
Section 3 of the Essential Commodi-
ties Act, 1955, making certain further
amendments to the Sugar (Movement
Control) Order, 1959:—

(i) GS.R. 1080 dated the 17th
September, 1960,

(ii) G.S.R. 1155 dated the 23rd
September, 1960.

(iii) G.S.R. 1219 dated the 15th
October, 1960.

(iv) G.S.R. 1344 dated the 9th
November, 1960, [Placed in
Library, See No. LT-2456/
80].

12.02% hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SEVENTY-SECOND REPORT

Sardar Hukam Singh (Bhatinda): I
beg to present the Seventy-second
Report of the Committee on Private
Members’ Bills and Resolutions,

12.63 hrs.

MOTION RE: INTERNATIONAL
SITUATION—Contd.

Mr. Speaker: The House will now
resume further consideration of the
following motion moved by the hon.
Prime Minister on the 22nd November,
1960, namely:

“That the international situation,
with particular reference to the
matters that have come up before
the United Nations General Assem-
bly in its current session, be taken
into consideration.”
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[Mr. Speaker]

Out of @ hours allotted, the time
taken is 4 hours 20 minutes. So, 4
hours 40 minutes remain. That is, we
will have to conclude by 4'40. We can
carry on till 5, May I know how much
time the hon. Prime Minister will re-
quire for reply?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): About 45 minutes; not more
than an hour,

Mr, Speaker: [ will call him at 4
o'clock. Shri Siva Raj, who was in
possession of the House, may continue,

There are as many as 29 hon.
Members who have sent their names.
So, 1 would request hon. Members to
confine their remarks to 10 minutes
each, In exceptional cases, I will allow
one or two more minutes.

Shri Siva Baj (Chingleput—Reserv-
ed—Sch. Castes): Yesterday I was
speaking of colonialism. Colonialism
is of different kinds. There is the
colonialism of the British; there is the
colonialism of the American type;
there is the colonialism of the Russian
type. Somebody said there is the
colonialism of the Indian type too; I
suppose it does not exist.

What is happening in Congo is
colonialism of the Belgium type. Even
though the big powers or the colonia-
lists go away from these areas, they
continue to have economic stronghold
over these areas.

I want to refer to matters nearer
home. Mention has been made of the
threat to India from China and also
from other quarters. When this is
happening, I want to mention that
the internal affairs of India are in a
mess and they are far more disturb-
ing than the threat of incursions from
outside, because we find that from
Punjab in the West to Assam in the
East, the conditions are so unstable
on account of communalism, paro-
chialism, linguism and also on ac-
count of the new dissension in the

NOVEMBER 23, 1860

International Situa- 1826
tion

ruling party in U.P. The conditions
in the Indo-Gangetic plain are very
unstable and they are far more dis-
turbing than the threat to India from
outside. In fact, the conditions are
such as to attract the attention of our
neighbours like China, because these
conditions would encourage them to
attack us., Far from conserving the
strength and resources to see that the
unity of India is not disrupted, our
people are dissipating these resources
in their local quarrels. My submis-
sion is, while being concerned about
the foreign situation, the Government
of India should be wvery much con-
cerned about the local affairs also,
because both go together for the secu-
rity of India,

Talking about China, my view is—I
suppose it will be accepted by most
of the hon. Members of this House—
that China obviously fears that India
is competing with her in the race, if
one might say so, for the leadership
of what we call the Afro-Asian group
and also the leadership of the Asian
nations, Their object seems to be not
so much actually to invade India or
take up our territory as to make India
concentrate her attention and spend
most of her money upon the defence
equipment and the defence forces,
instead of utilising them for the in-
dustrial development of India. There
is a sort of fear in China that on ac-
count of the execution of our Plans,
India has been able to secure its in-
dustrialisation and economic progress
through what is called the democratic
method. So, the intention of China is
to obstruct our industrial and econo-
mic development; that is the reason
for China to be constantly knocking
at our frontiers and threatening to
occupy our territory, thereby distract-
ing our attention and energy from
the real problems that we have got
before us.

Yesterday the Prime Minister has
not made mention of this subject in
his motion. Certainly the object of
the motion is not necessarily to sing
a praise of the United Nations. It
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should also include other matters like
the safety and security of India. But
in this particular motion, he has not
made any reference to China for the
simple reason perhaps that there are
certain talks going on between India
and China at the official level. Even
so, the country is very much worried
about the way things take place in
the treatment of the Chinese question.
People all over India are under the
impression that day after day, in spite
of the talk of Panchsheel and peace-
ful negotiations, probably exactly
because we talk of Panchsheel and
peaceful negotiations, the danger is
coming nearer and nearer home, That
is the feeling of the people. I do
not know what the Prime Minister
and the Government of India are
doing in trying to dispel this notion
from the minds of the people, If
people get into that psychology, then
everything will fall to the ground at
the time of crisis. I do not know why
we should not exeri such influence
as we can command upon the Prime
Minister, both individually and as
the head of the Government and also,
I should say, as the most popular
politician in India to pay his entire
attention to internal affairs and see
that the unity of India is strengthened
for the purpose of meeting any
aggression.

I find there is a tendency in the
ruling party to discard any suggestion
that may be made from any quarter
from this side of the House. They
take it for granted......

Mr. Speaker: I am afraid, his time
is up.

Shri Siva Raj: I require a few
more minutes.

Mr. Speaker: I find that he had
taken 8 minutes yesterday and 10
minutes today.

Shri Nath Pai (Rajapur): He is
speaking extremely cogently,

Mr. Speaker: But if all the hon.

Members want to speak, what can I
do?
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Shri Siva Raj: I merely wanted to
appeal to the Prime Minister, and
more so to the members of the ruling
party to understand our wviewpoint.
They seem to misrepresent us every-
where and thereby they mislead the
country. Whenever we say that
people of India are worried over this
foreign aggression they say that the
country is united and the Prime Min-
ister will take care of it, 1 wonder
whether this is a correct stand,

Then I want to refer to one other
matter which is somewhat personal.
It is unfortunate that Shri Dwivedy,
when he spoke yesterday, made men-
tion of Shri Krishna Menon, not as
Defence Minister but as the leader
of the Indian Delegation. I claim to
know Shri Krishna Menon very well
He was my class-mate years ago and
he comeg from the same college.
Having known him and having also
known his services to the country and
the great sacrifice that he has made,
one should not attribute to him any
motive of disloyalty to our country.
There is no doubt that he has got his
own individual personality; probably,
he has got an aggressive personality,
not an enviable one, unlike that of
our Prime Minister. But that does
not warrant the remarks that were
made against him. It is unfair, apart
from the fact that it is uncalled for.
1 still feel that Shri Krishna Menon
can do his best to serve the interests
of the country very well.

With these words, I once more wish
to emphasize that our Prime Minister
and his Government should attach
more importance to the internal aff-
airs of our country and see that the
unity of our country, instead of being
threatened, is strengthened.

Acharya Kripalani (Sitamarhi): Sir,
we have been given to understand
through what has appeared in the
press of the present meeting of the
United Nations General Assembly,
where the heads of several States
were present, that they it was a
colourful, spectacular, dramatic and
at times it was a farcial session; but
the Prime Minister's description of it
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yesterday was, I am sorry to say, very
prosiac. It seemg that nothing was
done for disarmament, for phased dis-
armament, for no party having an ad-
vantage by it over another party, or
for controls. $So, once again, the
hopes of the world were defeated as
when the Summit talks were not al-
lowed to be held in Paris.

I am glad that about Congo our
Prime Minister has got a plan that if
the Parliament is called everything
will be all right. But Parliaments
cannot function when armies are func-
tioning and unless these armies are,
by some method or other, suppressed
and those who want to play dictators
are taken away, no Parliament can
function.

In spite of what the Prime Minis-
ter said yesterday, Sir, it is my firm
opinion that only on rare occasions
must the heads of States meet and
they must not meet in such big num-
bers as they met last time. As a
Matter of fact, I hold that it would
make for better understanding bet-
ween nations if the heads are not in-
volved in controversies. Diplomacy
is carried on behind closed doors and
in privacy. Usually, this privacy is
destroyed when the heads of States
appear on the scene. Then attention
15 drawn away from the business in
hand to the heads of States. Having
generally to act in public, they deve-
lop sometimes an attitude of posture,
a dramatic attitude, which has a ten-
dency to become farcial, as on the
last occasion. Diplomats carry on
their work away from the public gaze
and from the press and publicity, as
they have often to exchange harsh
words with each other. But such hard
exchanges do not appear in the press.
They feel that harsh words at the ne-
gotiating table are part of the game
and they have not to be too sensitive.
But if uncomplimentary remarks or
impolite and insulting remarks are
made about the heads of the States,
the whole nation feels that it has been
insulted. For instance nothing would
have been more damaging to tue cause
of good understarding than the un-

NOVEMEBER 23, 1960

International Situg- 1810
tion

complimentary and impolite language
used by the Prime Minister
of Russia  about the head
of the State of America. It injured
the feelings of the whole nation. So
also the restrictions imposed by Am-
erica on the movement of the Russian
Prime Minister and the demonstra-
tions that were staged in America
must have injured the feelings of the
whole nation of Russia.

Here I must take this opportunity
to express my admiration for the
small kingdom of Nepal, whose re-
presentative did not shirk the duty
of protesting against the unparliamen-
tary and abusive language of Shri
Khrushchev at the United Nations
Organisation. I am sorry that for this
the Soviet Prime Minister directed
his anger and his scorn against Nepal
and made the remark that he did
not  know whether Nepal
had a Parliament and he would have
to consult Russian geography books.
This, 1 am afraid, will be a vamn
search, for geography books contain
no information on comparative poli-
ties. I am sorry that India did not
raise its voice in support of Nepal,
though we hear so much about lnaa‘s
stand on tolerance and dignitied be-
haviour not only in this Parliament
but alse in international Assemblies.
It is, 1 believe, best to avoid occasions
for the coming together of the heads
of States unless ground has been pre-
pared already by the diplomats and
they come to sign what has got to be
signed by them,

Equally undersirable are frequent
visits of heads of Governments to
other States. Their welcome can be
spoiled by a party or a group that
is against the Government., This
would be regarded not only as an in-
sult to the high dignitary but also to
the nation he happens to represent for
the time being. Americans greatly
resented the cancellation of the in-
vitation to their President because of
hostile demonstrations. Recently, Mr.
Khrushchevy was asked why he did
not go to Hungary. He replied that
he did not like to be placed in the
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position in which Mr. Eisenhower had
been placed by the Japanese.

Further, the welcome that every
head of Government receives in fore-
ign countries is just like what was
given on former oecasions to kings
and princes. Not only a red Carpet
but a golden carpet is spread for their
reception. The guests are treated as
gods though some of them are only
fallen angels. It is against all de-
mocratic principles to exalt individu-
als so that they may consider them-
selves as superior beings. When
heads of Gowvernments receive such
extravagant, pompous and undemo-
cratic receptions in foreign countries,
their people at home for whom they
have done nothing, come to have a
false idea of their worth and value.
The heads of States may often have
suppressed their people and denied
them the freedom of citizens but they
receive such ovations outside and are
praised so much that it gives to the
common people an exaggerated and
false idea of their rulers. This newly
acquired habit of the heads of States
wandering about the four corners of
the world, in their year of office, is
something which is not wvery desir-
able. Tt leads to no results at all.
Their tours in foreign countries are
generally guided and they do not
come in contact with the common pe-
ople, nor do they know their diffi-
culties and their troubles. They go
from one feast to another and then
disappear with an agreed communique
which is full only of platitudes.

There is little doubt that the U.N.
Organisation’s structure does need a
change. Its different executive bodies,
as the Security, Political and other
Councils, need to be remodelled to
represent the changed condition in
that organisation now that it consists
of Asio-African nations who have re-
cently achieved their independence
from imperial rule. But this can only
be done in a calm atmosphere and not
the one which was recently witnessed
in New York. In such an over-charg-
ed atmosphere no useful work can be
done. It is only after these great men
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left the U.N.O. that the UN.O could
normally function and do its every-
day business. Every effort, therefore,
shouid be made to enhance the pres-
tige of the U.N.O. I am afraid this
was not done last time when the heads
of States met.

The Russian Prime Minister began
by denouncing the chief executive, the
Secretary-General, who under very
difficult circumstances has been trying
to carry out the duties entrusted to
him by the UN.O. in Congro. Mr.
Khrushchev called the Secretary-
General a fool. And yet, this man
appointed Shri Rajeshwar Dayal whose
report had been commended even by
the Communists here,

One great change necessary in the
U.N.O. is that there should be no veto.
If there are no special representatives
in the UN.O. who have more power
than others, I think it will be possible
for people to consent to the inclusion
of Communist China in that organisa-
tion. I think, these changes are neces-
sary, but they can only be brought
about in an atmosphere of peace and
goodwill and not when unparliamen-
tary and abusive language is used.

The disadvantages of the heads of
States coming together and directly
participating in the U.N.O, were clear
from the fate of the five-neutral
power resolution. The resolution was
good. It was well-intentioned. It
wanted to ease tension between two
individuals and, through them, two
great countrieg of the world. The way
its purpose was sought to be defeated
was very unseemly. But the fate of
the resolution was sealed by the
authors of the resolution themselves.
They had consulted in this matter no-
body, excepting themselves. They were
also, it would appear, in a hurry to
run away home. It is not thus that
the marriage of two adults is to be
brought about in this sputnik age. And
to suppose that the marriage of not
adults but old people, the heads of two
powerful State; could be brought
about by a resolution passed in the
U.N. Assembly and that having united
them they will remain happy ever
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afterwards was a very queer thing. If,
suppose, not heads of States but the
ordinary diplomats had brought about
such a resolution, the first thing that
they would have done would have
been to consult the parties concerned
or at least they would have consulted
their friends. Both parties had put
conditions that were unacceptable to
each other, Under such circumstances,
to expect that the resolution would be
passed was a little too much. I also
feel that if the resolution had been
passed it would have put one party or
the other and maybe both parties in
an awkward position. Such awkward
positions between heads of States must
be avoided.

One good thing done at the present
session is the resolution passed against
imperialism. However, I am sorry that
our representatives did not work in
consonance with the policy laid down
by the hon, Prime Minister himself,
namely, that wherever there is injus-
tice and tyranny India’s voice will be
raised against it. If there ig a trans-

oceanic imperialism, there is another ~

kind of imperialism which just creeps
in and occupies neighbouring countries.
It nibbles at them and enslaves them.
But our Prime Minister unfortunately
makes a distinction between one impe-
rialism and another though the essence
of both is the same—political domin-
ance and also economic exploitation.
If we are to be non-aligned, we must
keep the balance true between the two
kinds of domination, the old and the
new. In our Prime Minister's words,
we must not remain neutral. when
justice is threatened, freedom menaced
and aggression takes place anywhere
in the world, whether in the East or
in the West.

This brings me to our conflict with
China. India suffered the most by the
disappearance of the buffer State of
Tibet. When we argue against China
in our correspondence as given in the
White Papers, we say that Tibet was
free not only internally, but inter-
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nationally, It was free to sign inter-
national treaties and did sign them.
But, when it comes to a question of
recognising Tibet's sovereignty, we
talk of the suzerainty of China. After
all, on very rare occasions, if at all,
did China exercise effective suzerainty
over Tibet. Supposing it did, effective
suzerainty is imperialism. We have
been saying from house tops that we
are against all imperialism, Yet, we
are so nervous of Communist China
that we dare not bring the case of
Tibet before the UN.O. When some
smaller powers dare to bring it, we do
not support them. We do so by saying
that it would be against the best inter-
ests of the Tibetans. We seem to know
their interests better than they them-
selves know as even the British did
when they were here. I am sure the
same argument applies when we advo-
cate the cause of Indians and other
Asjatics and the Negroes against race
discrimination in South Africa. I am
afraid, with all our idealism we have
failed in this respect, We seem to be
oblivious even of the fact of the denial
of human rights which, unmistakably,
has happened in the case of Tibet.

So far as the invasion of India is
concerned, I am afraid the Prime Min-
ister is less aware of its nature than
would appear from the despatches
addressed to China by his own depart-
ment. The latest White Paper clearly
spotlights the recent incursions in our
territory, the violating of our alr
space, interference with our border
trade and interference with pilgrims.
All these have been done after the
issue of the joint declaration last April
in Delhi that pending enquiry, peace-
ful atmosphere should be maintained.
The White Paper points out that re-
cent Chinese action on our borders
‘is a serious matter’ which might ‘final.
ly lead to very wunfortunate conse-
quences’ to the peace of the two coun-
tries, and I suppose, to the world. How-
ever, our Prime Minister called these
unfriendly acts as merely ‘petty’ and
‘minor* which have “nothing to do with
the wider question of India's relation-
ship with China.” In every ship there
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is a small needle in a frame hanging.
If this needle is damaged or if it dis-
appears, the ship would flounder.
Small things are not small when they
are significant of what has been done
before and what is likely to be done.
Small acts of aggression are not small
when they show clearly the intention
of the aggressor.

About the invasion of our air space
52 times, while the White Paper says
that “it is difficult to believe that the
planes which violated our air space
were based anywhere other than on
Chinese territory”, what does our
Prime Minister say? He says that it is
not possible to identify planes flying at
great heights. I wonder why then the
statement issued by the department
should have been here. Evidently the
Prime Minister sees no contradiction
between what his department says
and what he himself says.

I am afraid that as in the past, so
also now, our Prime Minister's utter-
ances about Chinese aggression have
not only been taken advantage of by
our enemies inside and outside the
country, but have also put our friends
in confusion, Last year, when there
was a complaint in Parliament against
Chinese aggression, our Prime Minis-
ter said that in the territories occupied,
“not a blade of grass grows and nobody
lived”. When I was recently in Ame-
rica, I was asked in a public meeting
why we were bothered about Chinese
aggression in a region where not a
blade of grass grows, nor a man lives.
‘What could I reply? But, I asked my
questioner, what would be the attitude
of America and its people if Russia
occupied parts of Alaska, covered with
snow and where not a blade of grass
and not a man lives. To this, of course,
the American friends had no answer
to give,

Recently in America, our Prime
Minister called the invasion of India
not even as aggression, not even as a
conflict but only as a theoretical con-
troversy. Thig has been done after the
warning we got last April from Chou
En-lai. When he reached Kathmandu
from Delhi, he complained that Shri
Jawaharlal Nehru in his talks with him
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had not even mentioned the word ag-
gression, but as soon as he had turned
his back, Shri Jawaharlal Nehru had
accused China of aggression. We must
remember that to minimise evil is to
excuse it and partly to justify it. It
is no use minimising the character of
Chinese aggression against India
whereby we have lost as many square-
miles of our territory as would make
a small kingdom in Europe.

Apart from what we have lost, we
have to see the moral effect of the
defeatist manner in which we are
handling the situation and the demo-
ralising effect it has on Sikkim and
Bhutan and other Himalayan regions.
The pro-Chinese propaganda by the
communists in these areas would be of
no effect if our policy and its execu-
tion had shown enough determination
to hold what is rightly our own. Yes-
terday, the Prime Minister said that
there would be special legislation
necessary to check the activities of our
interna) enemies who favour Russia as
against us,

Some Hon. Members: China

Acharya Kripalanl: There is con-
fusion. Yes, China.

Some Hon, Members: All the same.

Acharya Kripalani: It would appear
that in spite of the Defence of India
Act or what it called the Security Act,
we have not got enough power to
tackle people who indulge in activities
that are against the best interests of
our country and against even the in-
tegrity of the country.

Our Prime Minister once described
our foreign policy as one of “building
bridges and creating links between
opposing groups and nations” — He
added, “so we have something like a
solution for the trouble, passions and
conflicts some powers are involved in”,
I am sure it will benefit us and the
world better if we really had “some-
thing like a solution” for at least our
own troubles. None of our interna-
tional problems seemg to be near any
solution,—neither our dispute with
Pakistan over Kashmir, nor the posi-
tion of Indians in Ceylon or South
Africa, nor Goa, nor the greatest pro-
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blem that confronts us today with our
new arrogant and power-intoxicated
Communist neighbour, China. If we
are not careful against China, we will,
I am sure, come to trouble because
China does not believe in peaceful co-
existence in spite of its eternal talk
about Panch Sheel. It believes in the
inevitability of war with all nations
which are not communist. Even Russia
is not extreme enough for it. Russia
is charged with being rightist, what
they call right revisionist. Russia is
right because it believes in co-exist-
ence and China believes in the inevi-
tability of war. China's appetite has
been growing on what it has been
allowed to swallow. We have to be
careful of our enemies inside and out-
side India if we wvalue our freedom
and our way of life.

My friends of the P.S.P. said some-
thing about our Defence Minister. I
am reminded of what an old friend of
mine told me: the more you talk of
him, the more determined will be the
Prime Minister to keep him, so leave
him alone.

The Minister of Defence (Shri
Krishna Menon): The Prime Minis-
ter desired me to intervene in this
debate largely to give an account of
the present position in regard to the
disarmament problem in the United
Nations. As a result of the decision
of Government, I have the privilege
of being chairman of the delegation of
India in the United Nations, Certain
observations have been made in regard
to matters the facts as stated are,
however, somewhat in error, Perhaps
I should refer to them, but before I do
so, I think it is appropriate for me to
mention the co-operation and the team
spirit that prevailed among the mem-
bers of the delegation, some of whom
are Members of this House and the
other. This has largely contributed to
our position and such useful efforts as
we are able to make.

Reference was made, first of all, to
the resolution moved on behalf of five
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countries by the Prime Minister in
early October, how disastrous it was,
how untimely it was, and how ill-
managed it was. Naturally, so far as
the management and the general pre-
paration for the resolution are con-
cerned, the delegation must assume res-
ponsibility, even apart from the Prime
Minister's own responsibility as the
head of the Government. I would like
to say if all resolutions must be passed,
if all motions must find acceptance in
an assembly, it is very difficult to
understand the role of the Opposition
in this House!

This resolution that was moved must
be considered in the context of events
in New York at the time. It was
necessary for some one to take the
initiative to set in motion currents in
a direction reverse to the antagonisms
and the acrimony that prevailed. The
House will bear with me, and perhaps
accept, if 1 say that irrespective of the
voting results, the feeling in the As-
sembly, I would not say universally,
but overwhelmingly, was one of relief
and thankfulness that it was moved.
It was touch and go whether it voted
pass or not. Its main purpose was not
merely the recording of a vote, and
those who are familiar with Assembly
procedures will realise that the mere
passing of a resolution or its being
lost is not the total significance as
might be the case in other Assemblies,
because the decisions of the TUnited
Nations are not like the decisions of
this House, binding upon anybody.
They are only recommendations—re-
commendations to whom, nobody
knows! They are more expressions of
world opinion, and while a number of
countries either abstained or in some
cases voted against, it was known that
their sympathies were with the reso-
lution; even more, it paved the way
for the progress that was made after-
wards. In all resistance, one has to
keep on taking step after step, chip-
ping away the resistance before one-
self. Naturally the first attempt is
likely to encounter the greater part of
the resistance, and perhaps result in
apparent failure. So, the Assembly as
a whole at least those who took the
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same view as in the resolution, were
glad that this prioneer effort was made
at that time.

Then there are certain staiements
made mustakes of fact which would
embasrass us in cur fuiure work. It
was sad wat we purpose  of  this
resolution was, so to say, lock Presi-
den:  Eisennower and
Khirushchev in a room or someihing
of ihat kind! Very decliberately it
had been darafted in a form where it
ouly refeired to renewal of contacts,
It might well be asked, if it is renew-
ai oi contacts, why should it noi have
been stated to be belween the two
couniiies rather than between these
two heads of Governmenis or S.ates?
The reason is that the United States
and the Soviet Union are still in
dpiomat.c and friendly relations.
Toore has beea no breach of them,
there have been no caveais, no
deinarches  or anyihing entered in
regard to their gencral relations. The
deadlock that had arisen was a result
of the failure of the Summit in which
thes> (wo principal participanis were
the parties concerned, and that is
why the reference was made to
them-—and aisp because of the nature
and character of the Government, on
the one hand, of the United States,
and. on the other, of the Soviet Union.
These gentlemen represent their
Governments, though one is head of
the State, and the other the Chair-
man of the Council of Ministers, and
therefore, the format of the resolu-
tion was not only appropriate, it was
necessary, it was proper in the cir-
cumstances. It is equally right that
when by the tortuous procedures
which is probably legitimate in debate,
the purpose of a resolution is totally
defeated, and when you get something
totally contrary to what is intended,
the mover of the resolution should
withdraw it. In fact, in the Security
Council of the United Nations there
is a rule that when amendments are
moved in such a way, and accepted,
as to change the purpese of a resolu-
tlon, the sponsors are entitled +to
withdraw it without the permission of
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{he Council. Probablv some day, it
would be exiended to tus Assembly

also.

Then, 1 would like to refer to one
or two pther matters. Reference was
made yesterday to the Indian delega-
tion opposing proposals made by
others for the expansion of the
Cowncils of the United Nations. I
do not know what kinds of reports
appeared in our newspapers, but it
is quit> true that the Indian dele-
ga:irn did say they would not support
the particular resclution that was
befo-e the Committce. That does not
mean that they do not support the
is;ue. What is perhaps not realised
is that theére was an Assembly reso-
lution 123t vear caliing upon us to do
certain th'nzs; that resolution cannot
be c¢harsed unless that resolution was
rescinded by a two-third majority.
The proposal before the Committee
was that the Cemmittee should pass
a resolution on saying the Council
should be expanded which it was
presumed would excrt pressure to the
powers. When it ‘s known that this
initiative came from that group of
couniries who are alreadv over-repre-
sented, and probably are afraid of
losing their over-represenfation, it
should be realised that thoze who
want expansion chould adopt such
tact'cs as would expansion really and
in fact possibla and not merely
indu'ge in cold war tactics.

The facts are these. No change in
any organ of the United Nations can
take place except under the provisions
of the Charter which require ita
amendment. Amendment of the
Charter requires unanimity among the
great Powers that are permanent
members of the United Nations. Whe-
ther we like it or not, whether it is
right or not—I am not going into that
question now—that is the Charter,
and that is the only way it can be
managed. There is unanimity in the
opinion, as the Prime Minister point-
ed out yesterday emanating from all
gides that there must be reorganisa-
tion, there must be expansion of
these bodies, especially because, today,
the United Nations has 99 members,
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while at San Francisco it had about
45. Therefore, we had to think, being
seriously interested in this matter, of
the best way of obtaining some results
next year. Last year it had been laid
down by resolution that if at this
session there was no agreement on
this mat.er, a commiltee should be
appointed.  Therefore we suggested
we had not yet propo:sad a resolution,
that there should be a committee
consi:'ing of thes> four grea: Fowers
and others in order to work out some
ways of enabling larger renpresenta-
tion in the councils concerned. These
are the facts, and we cannot get
away from them. These facts have
been sufficiently effeclive in their
impact that some of the sponsors of
the previous resolution will be with-
drawing from it and joining this
proposal, which, I hope, will go
through before the end of the year.

Then we come to the colonial
quesiicn. One of the main advances
made recently has been—these last
two years, and particularly this
year—the change, the progress in the
thinking of the United WNations in
regacd to the whole of the colonial
empre. Achirya Kripalani, a little
while ago so'd that we had opposed
some raselution on the ending of
“Imperialism”! Maybe, if vou indulge
in figh's of fancy, you can fly as far
ard as high as you like! There was
no resolution before the Assembly so
far as I am aware, and I am aware
of moet things that happen there, on
the ending of Imperialism. What has
happened is that there is an item on
the agenda called colonialism which
has not been reached yet, and prepa-
rations are being made to obtain some
good results cut of that. But in the
meanwhile. on all those cmaller and
single matters that come up, we have
m2de advances. This stands side by
side with ‘he fact that while some ten
yvears ngo there were four African
covntries—Erypt, Libya, Sudan and
Liberia—as member states, today there
are 25 or 26 countries from Africa,—
former crlomial territories. While in
the old days, a few millions were
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represented, today out of an estimat-
ed population of some 222 millions in
Africa, 178 million belong to States
that are members of the United
Naticns. Similarly, last year probab-
ly there were about 9 million square
miles belonging to the empires of
France and Britain and others, while
today the area of the colonial terri-
tory in the African continent is about
1-35 millions. Out of this over
800,000 square miles are the empire
of Portugal. The Prime Minister
rightly characterised yesterday, Por-
tugal as the Jargest imperial Power
today.

In regard to Portugal, however
having regard to the constitution of
the United Nations, its methods of
work and its strength, there is no
way of wresting her colonies from
her. The greatest progress that is
possible in regard io this malter,
however, was made this year, when
concerned Commitiee of the United
Nations, not by unanimous vote, but
by vote without Opposition except
that of Portugal, decided that she
should submit information to the
United Nations under the Charter.
That is a matter of importance
because of the recognition that she
is a colonial Power. TUntil now,
Poriugal had said that she had no
colonies, her territories were not
overseas territories, but provinces of
Portugal and therefore metropolitan.
The only difference which she has
probably not noticed is Goa, which is
now called “the State of India™.
Therefore, this year, when this matter
came up, even those who had opposed
it in the past agreed to calling for
information. It also led to the only
other colonial couniry which was till
now in the same position, namely
Spain. giving way; and Portugal today
stands totally isolated. This is a
great advance in the colonial position.

Equally, the territories of South
Africa, which are not colonial in the
legal sense—but there is a case of a
serious violation of the Charter In
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regard to South West Africa, in which
two countries, Liberia being one of
them, have taken South Africa to the
world court inregard to certain legal
matters—and other appeals are
receiving in the Assembly the kind
of severe attention that no country
has received before, sc much so, that
the ordinary latitude that is allowed
to a Foreign Minister in regard to
certain procedures were not forth-
coming from the committee. This is
the advance on the colonial side.

Equally, in other ways also, there
have buen some advances of a notable
character in the last two years. I
have mentioned this not as an apolo-
gist of the United Nations, but because
slways, the quarrels, the acrimony
and the scencs receive publicity. In
the last two years, the economic
issues, particularly, the issues arising
from the probable disarmament of
the world, the economic consequences
of disarmament on the one hand, and
the position of the undeveloped
countries on the other, have received
considerable attention.

Coming to  disarmament itself,
before 1 deal with the advance, I
think it is appropriate, Mr. Speaker,
to draw the attention of the House
to the part that this country has play-
ed in the whole of the disarmament
problem from the year 1948 onwards.
From 1948 and 1951, disarmament was
largely concerned with the control of
atomic energy and the position in
relation to what is called the Baruch
Plan. From 1952 onwards, the con-
troversy on disarmament assumed its
present state.

With your permission, I would like
to draw the attention of the House to
a little publication by the Ministry of
External Affairs, on which I see no
other number but M.E.A. 26; I believe
it is one of their internal documents
for their own use, but it is not mark-
ed secret. Tt will he one of those
things which it would be proper for
Members of the House to refer. You
will find that vear after year propo-
sals are made by India in regard to
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disarmament which either will be
accepted for consideration, or which,
where they are moved in the shape of
amendments, became part of the
HResolution or at least the thinking
of the United Nations. It is interest-
ing to note that the suggestions made
seven or eight years ago and rejected
at that time come back afterwards
and a great many of them are today
the crucial issues on which discussions
are taking place.

Disarmament is no longer merely
one of the items or even one of the
more important items. It is probably
of total concern with regard to the
world itself, the reason being that the
quantity of armament, and its cha-
racler has changed so much that
changes the quality of war and the
quality of its consequences. This is

. the main reason.

For the first time in the history of
the United Nations, though countries
like ours, perhaps for ethical reasons,
perhaps  for moral reasons, have
pressed the position that the merg
balanced reduction of arms, which
has been the popularly accepted con-
notation of disarmament is no longer
sufficient and on behalf of the Gow-
ernment of India, it was put forward
at the Tenth Anniversary meeting at
San Francisco, that disarmament was
only a step towards a warless world,
and what was required was the out-
lawry of war, where nations would
be able to live in a society where war
would no longer be an instrument of
settling disputes, it was not accepted
by the United Nations till last year.

Last year—and I do not say this,
because, as some gentleman said, of
my bias towards the one side or the
other—after Mr. Khrushchev’s speech,
followed by that of President Eisen-.
hower and others, the United Nations,
after a great deal of controversy,
accepted a warless world ag the goal
of disarmament. But this word ‘goal’
has created difficulties, because, some-
times, a goal is something that {s
sought not to be achieved, but evaded
and fear migh! perhaps be sought to
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e achieved by some. But there it is.
Anyway, in 1959, ‘Disarmament”
moved away from the connotation of
“balanced reduction of armaments,
whereby each country will have suffi-
alent arms, either for its own security
or for collective defence as such,
which could be stepped up, and which
would be stepped up in case of inter-
mational conflict. Now, we have
moved away from that conception to
what is spoken of as a warless world,
and following from that, the aban-
donment of arms, not in the sense of
ocuiting the size down, but the total
abandonment of all equipment, of all
forces and defence administrations of
military training and things of that
gharacter, which was dismissed as
being Utopian in the old days.

Nothing will advance this move-

ment for the achievement of this more
than the omobilisation of public
epinion in the worid, because, in
mpite of all that we say, there is a
general fear, particularly in the circles
economically and militarily affected
by these things, of what is called the
‘outbreak of peace’, that is to say,
that people may be out of work,
business may go down and so on and
so forth. People have accepted but
fear the idea of a warless world in
this way. I said a while ago that this
im partly because of the changes in
armament itself that have taken place,
and I propose to refer to those
changes in a short time.

In the history of the last ten years,
irrespective of whatever may have
been said, and done or not done there
has been progress made as between
the two sides, and the role of India in
this matter—the position of the Gov-
ernment of India some years ago—has
not been negligible or fruitless. I
say this because, yesterday it was
mentioned that our position was
either interfering where we should
not or weighing in on one side as
against the other. Speaking cn ‘his
subject may T point out that we have
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sald, thal, the escenice af success in
disarmament work is agreement,
Therefore, the power of the Assembly
to rally behind one view, whether it
be the view of the majority or of the
minority makes no difference; at the
next stage, the negotiations become
more difficult. India is always oppos-
ed to putting her weight in the
Assembly behind disargeements. And,
therefore, whenever there is an
attemplt merely to carry something by
a majority vole in what we call the
cold war issue, we have abstained;
it is not because we have no views,
but because we know very well that
majority votes do not mean any‘hing.
I think the most outstanding example
iz the voting on the issue of South
Africa, where every year, we mobilise
enough votes, and nowadays, all but
the vote of South Africa, but the one
vote we want for any settlement is
the vote of South Africa, and some
day, we will get it

13 hrs.

That has been the position that we
have taken up. There are and have
been arguments between the two
sides, to one of which the Prime
Minister referred yesterday as the
controversy over whether control
comes first or inspection comes first,
that is, whether disarmament comes
first or last, Anyway, during the
last ten years, after the attempt of
the United Nations to force the two
Powers more or less by persuasion
and negotiations, there have been
agreements on a number of parti-
culars. Bu! whenever there is near-
ness to an agreement, cne side or the
other brings forward something which
the other side cannot accept. That
is why I say that there is a general
fear of disarmament, and I could not
express it any better than what has
been stated by an American source,
The Carnegie Foundation this year in
an examination of present proposals
published a report in which the fol-
lowing iz said—I have not got the
whole of it, but this is an extract:—
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“Every plan offered by either
side has contained a se; of pro-
posals calculated to have wide
popular appeal. Every such step
has included at least one feature
tnat the other side could not
possibly accept and thus forcing
a rejection. Then the proposing
side has been able to claim that
the rejector is opposed to the
idea of disarmament in toto. The
objectionable feature may be
thought of as the ‘joker’ in every
series of proposals”.

They refer to this as what is called
‘gamesmanship’, It is not a new
thing today. It was there in the old
dicarmament discussions in the League
of Nations. It is our experience that
one year, shall we say, there are pro-
posals to which the Russians object in
some particular feature; the mnext
year they accept it, but then the
Americans or the West object to it
and vice-versa. In that way, it has
gone on backwards and forwards.
Then a position was reached in 1952
when there was a complete deadlock.
Largely on our initiative the General
Assembly gave directives as to what
should be done. Today we have
reached such a position again the
further aspect wherein the nature of
armament is such that unless we end
war, war will end us, that is to say,
the nature of atomic and hydrogen
weapons is of such a character that
not only the destruction is vast but
the emergence of war itself is not
just a remote possibility. This, again,
is another factor to which even
statesmen sometimes do not give
serious consideration. It iz not as
though the possibility of war is
remote. We are, in the present cir-
cumstance of an atomically armed
world, not only on the brink of war,
but war can be very easily triggered
even by accident or irrational fear.
It can happen either by accident or by
what is called the process of ‘rational
irrationality’ where ‘hey miscalculate
the deterrent powers of these wea-
pons and their tacties. It can happen
also as what is called catalytic war
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where smail couniries think that they
can draw the big ones into war to
their advantage, Again if, accidently
one of the ‘under-water bases' were
used by one country, if from it a
weapon was operated and by mistake
or accident it fell on ils own country,
on the country of its origin, it would
most certainly lead to war, because it
makes the other side think that
alomic attack has been launched. The
possessing couniry would say ‘Now,
our weapons are known; we must
start all-out attack or we will be
annihilated by the other side/by imme=
diate retaliations. The consequences
today are that in the first few hours,
the casualties in the war on the
attacked country may be 50—60
million. It is said that 263 atomie
bombs making a total of about 1470
megaions would destroy 90 per cent
of the population of the United States
in a few hours; and the same applies
to the other side. But those vast
figures of death and the appeal to
fear will not help to conquer the
armament race problem; Tbecause
armament itself is the result of fear
and we could not meet fear by fear.

Therefore, we have to argue the
position which is  gradually being
understood that the purpose of armentg
is four-fold; firstly, security of the
country; secondly, expansion for the
acquisition of colonies; thirdly, the
question of markets through economie
penteration, and fourthly, to  assert
themselves in an ideological conflict.
I will not, in the time that I have, go
into the details of these, But I believe
we may rule out the last three for the
purpose of this debate, because on the
colonial side, as I have said, the colo-
nies are getting more or less—shall I
say?—disbanded,—the economic issues
are of a different character today and
economic co-operation between nations
is being forced, and the ideological
controversy, in spite of Communism
and anti-Communism, in its intensity,
is not as intense or acute as it was
at the time of the Crusades, because,
after all, co-existence is, more or less,
accepted.
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Then there remains the question of
security. But in the last two years
certainly even this question of secu-
rity, of what is called the ‘fortress
Nation’ has disappeared, because the
quantiiy of arms, the striking power,
is =0 much that they no longer frighten
anybedy else; as the weapons can not
be used without world war and if
used, i* would mean total annihilation,
so much so that their possession be-
comes more a danger than otherwise,
In erguing the deterrent power of
these weapons, that iz to argue that
. atomic weapons of this type, will pre-
ven. the opponent from waging war, is
to justify their existence it means that
you have confidence in your opponent
that he will not use his weapons to
destroy the world. And the whole
disarmament difficulty is argued to
arise from the faet that there can be
no confidence in the opponent, The two
things are contradictory. Therefore,
the whole thing has ‘become absurd,
since the old idea of one having wea-
pons superior to the other is no longer
competent.

The second question is the competi-
tion in what is called the armamenta
race. The arms race is bad enough,
when one nation competes against
another in having more and more
deadly arms; but today that is not the
only position. A nation is competing
against itself all the time, in the sense
that even before a particular weapon
is completed, it has become obsolete
and the next one has to be made. So
it is competing with its own economy,
its own technica] powers and so on,
and has come to a stage now when
technologists say that there is nothing
that cannot be made, with the result
that whatever is made is out of date.

Thirdly, there is the position emerg-
ing from space research in  which
some people think that neither the
United States nor the Soviet Union
really want any control. We there-
fore have come to the position that on
account of technological advances in
space, unless war is outlawed, there is
no method of contral.
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Fourthly, again while there is al-
ways argument about insistence upon
inspection and control—and our Gov-
ernment has from the very beginning
said that there could be no proper
disarmamo2nt without a proper machi-
nery of inspection and control—it is
recognised at least in private conver-
sation that no method of inspection
and control iz really going to be fool-
proof, that is to say, there could be
no method of inspection and control
which wou'd operate in all cases be-
fore the weszpon has reached itz tar-
get. That is, the Rusians would deli-
ver the missiles into the United States;
the missiles could be there long before
the machinery of control can operate.
Therefore, the machinery of control
has to operate beforehand, and if it is
to operate beforehand, then we must
have 2greement. That is now the basis
of all our disarmament discussions,

Therefore, we havc procecded from
the conception of a balanced reduction
of arms to levels as envisaged in the
Charter nceessary for the purpose
of keeping international security, be-
cause it is feared that if nations have
war armament, they will grow from
small to big ones. Equally, if we
were to prohibit atomic weapons—
destroy them, dismantle them— and
do the same to even the larger high—
explosive weapens, it is realised that
they will come back in the event of
war occuring. Let ma put it this way—
that if *he great countries were re-
duced in their arms to the level of
1870 or even 200 yonrs hefore pnd if
still there was an international eonflict
al! these w=apons would come back,
because the men who made them or
the successors of the men who made
them are there, the technalogy is th. -e,
the industry is there and the fear and
the pission that moke for wor ave
also there. Therefore, any kind of
disarmament in the sense of taking
away weapons is no longer of any
value. There iz 79 instanea jn hictary
where Generals who occupied positions
in war when it begon concluded the
war or the weapons with which the
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war began were the weapons which
were used at the end. Today we have
now reached the position as a result
of space research and nuclear and
thermo-nuclear weapons whereby the
disarmament problem has become one
which is meaningless in the whole
context and a revolutionary outlook
has become necessary.

The next facior that has emerged in
the last two or three years was when
first Great Britain made a little bomb
and exploded it off Christmas Islands.
Afterwards, when the French insisted
on exploding their in the Sahara, it
used to by called the fourth-Power
problem. Now it is not the fourth or
even the fifth-Power problem; it is the
N—th Power problem, An American
investigaiion into the subject was
made last year by a group of scientis-
tists under the chairmanship of a
great scientist, Davidon. He submit-
ted a report which pointed out that
at that time there were 10 countries
including India which had sufficiently
advanced in nuclear research and the
possession of nuclear fuel to be able
to make bombs. This number has now
advanced about to 20. To get away
from what is merely academic, let we
say that it is possible for countries
like Germany, China, Japan, Italy and
Israel—all these countries—to produce
these weapons, with the result that the
contro]l of atomic weapons would be-
come impossible.

Therefore, unless at the present
stage with the larger countries—the
Soviet Union, the United States and
the United Kingdom—who may be
regarded as more responsible in this
matter and will, therefore, contribute
to disarmament, unless at this siage
we bring about elimination of these
weapons, there is no hope of climinat-
ing them. That, 1 understand, iz the
significance of the Prime Minister’s
observation yesterday that unless we
disarm in the next three or four or
five year:, there can be no dizarma-
ment 2¢ all.

Add=d ‘o that is the change in the
character of these weapons. I do not
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want to read extracts and take too
long a tine, There are methods and
methods. The older method is
revived in Germany whereby these
weapous will be  produced much
cheaper and in much smaller size,
The bomb that was dropped on
Nagasaki and Hirosnima is what is
spoken of as the 20 kiloton bomb, They
now use these 20 kiloton bombs in
order to trigger bigger bombs. Tnat
is only like a maich rtick that ignites.
That is one of the main difficulties
that these big megaton bombs which
have such explosive power in one of
them as all the explosives used in the
world in history; and that and that
alone is such a menace. But today
they have lcarnt to make very much
smaller weapon:. It is known that
the 50 ton bomb has been made; and
the same scientists say that next year
it can be reduced to 10 tons and in the
following year to 5 tons. So, the
position put forward bv our delega‘ion
2 or 3 years ago, which was laughed
off at that time as secientific fiction,
that atomic weapons may very well
become conventional weapons and
become portable and be loaded even
in smaller arms, that has  become
true. Now. all this means that unless
war is ended, war must end us That
is to say, there is no way of control-
ling these things today except by
abandonment. And this has been
gradually and increasingly realised.
That is what has taken us to the posi-
tion in the United Nations this yenr,

In the United Nations this vear b=
fore the Goneral Assembly, first of all,
ther> was the deadlock with which we
started. L-st venr’s vnsolution spoke
about the abandonment of war and
asked the ten pow<r: ‘o negotiate.
The ten-pawer negotiation was outside
the United Mations becuse there was
no possihil'ty of getling an agreement
for a noeatinting commiitee which ao.
renled *g both nart'es. So, largely on
our isi*istive it was settled tha- the
two court.ie talk to each other, Th:y
then "2 fo- this ten-power com-
mittee which, although it was uncons-
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titutional or not literally under the
United Nations, was a part of the
undirstanding.  Anyway, that came to
grief in the scnse there was no advance
made in these negotiations and they
got inio a deadlock; and the final
phase of this unfortunate situation was
when the summit meeting broke down
in Geneva.

And the Assembly met under these
circumstances where the device of
direct negotiations through a ten-
power committee had met with grief.
Thore was no proposal; there was no
advance of any kind and what is more,
the resolution to which I made a re-
ference a little while ago, trying to
remedy the situation, namely the
bringing together of these two people,
thz, had become necessary because
they won't talk to each other. There
waus complete deadlock and some dis-
engagement had to be thought of. Vari-
ous other methods were tried even
before we came to the decision of try-
ing to get negotiating groups and
what not; and that still is in the pro-
cess of development.

But, in the meanwhile, it was sug-
gested by us in general debate, after-
wards taken up elsewhere, that we
should now come to the position the
same as in 1952, when on the balance
of reduction of arms there was a total
deadlock and no movement would
take place. We had then simply
come away and said this negotiating
committee must do these things, A. B.
C. D and E; and a directive was given.
That was why, unsucesstul as it may
appear at the shortest context, for the
last 5 or 6 years, they have gone on.
It was wrong for us to think that;
while ng results have been reached,
no single gun has been thrown away,
but still great progress has been made
in the whole process of disarmement,

We have reached the same situation
now when there was a complete dead-
lock, And so it was mooted that we
should give directives to the Assembly,
to the negotiating people who were
there, We are still far away from the
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position where we can find an accept-
able negotiating group. The Soviet
Union wants a negotiating group in
which there are 5 other people, 5 of
the West and 5 of the non-committed
nations. Now, even if this were pcssible
it is unlikely that neither the non-
committed countries nor the Western
countries would accept this division
of the world being in 3 camps, the
two power bloes and the non-com-
mitted ones. That ideology they may
not accept. But, in practice, some
such arrangement would probably
emerge and from that, incidentally, an
indirect inference may he drawn by
those who criticise our policy.

At long last the policy of non-align-
ment of certain people, people not be-
ing committed to those countries taking
an objective view—though always we
do not vote as logically as we should—
but trying to express our objective
view has resulted in the position of
both the West and the East today look-
ing to the mon-committed mnations.
Perhaps, someiimes directly, some-
times 1n a sly way and sometimes
in a  indirect way to  bring
about the reconciliation that
is required. And, so, before the As.
sembly are various resolutions, There
are the usual East and West resolu-
tions coming from the United States,
the United Kingdom, Italy and those
western powers, from the Soviet
Union, Poland and the others and there
are one or two others from  other
people. And, at the present moment
while all these have the same status,
when I left New York the position wag
that the proposals made by a number
of countries, including ourselves, which
have taken a considerable part, which
have been the result of a long period
of negotiations of 5 or 6 weeks, still
holds the field in the sense that while
one may not say so in any formal sense
the general feeling is that if agreement
can be reached on this basis it will
be possible to get unanimity, The basis
of the resolution is to recall what has
been said in the past, lay down these
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directives. I do not propose to read
them because they have been publish-
ed,

These directives include the elimi-
nation of arms, the elimination of
bases, the elimination of training faci-
lities and carrier weapons and so on.
It also makes a provisien for the
main‘enance of international and in-
ternal security in future by the exist-
ence of a police force in the municipal
territory which would be placed at the
disposal of the United Nations. And
this also requ'res an amendment of the
Charter and it is being realised on both
sides because the Charter actually
provides for military contingents, Air
Force and Navy to be placed at the
disposal of the United Nations. That
also is taken account of.

But, as I said to the Committee, we
are not in a posit:on to say that there
is unanimity of opinion on this. We
hope that it would be so. At the same
time, it is interesting for this House
to notice that both the representatives
of the United States and of the Soviet
Union informed the Committee that
there are some parts of it with which
they were in agreement, one more
than the other, but there were cer-
tain parts, from their own Ppoint of
view, which did not represent the
balance. Each one says it dues not re-
present the balance. That is a hopeful
feature. They thought that after a
few days—perhaps referring to our
Delegation—someone may be able to
assist towards an agreement; and it
was for that reason that the discussion
of this question has been adjourned.

Normally, when an item comes, that
is finished before anything is taken up.
As was found mcre convenient for all
these reasons, just to take no notice of
that practice, the position is that there
will be further consideration given to
this problem. There is a realisation
everywhere that the nature of arma-
ment and the size is such that unless
there is agreement in this way arms
will spread.

There is also the knowledge that a
country like China with vast potentia-
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lit’es—where the economists estimate
that in 1970 she will reach the posi-
tion, economically and industrially of
Russia in 1960—with the vast poten-
tialities in that way, and with advane-
ed Japanese technology; and what is
more, of the produciion of conven-
tional arms n the small countries, par-
ticularly the achievemecnt of Germany
in this field, there is fear all round
that we are reaching a stage which
would be beyond control. We also
welcome that. [t is recognised by each
side though no! in public that there
should be space control that the use of
outer space for this purpose should be
prohibited.

The main trouble in this matter is
that the Americans, the Western side
thinks that while there is no objection
to accepting all this—and it is interest-
ing to note that none of these great
countries shrink at Jeast in public
from the el'mination of figh!ing forces,
military colleges and the Defence Min-
istries and what not—when it comes
to the practicality of it, the Westerners
—though it is no! accurate, broadly
speaking—think let us do something
big; let us agree on that and let
Russia agree to that big thing; and
then we go on to the next. The Rus-
sian view and the view of the uncom-
mitted nations will be that the trouble
is not going to end in 10 or 12 years;
let there be a commitment; there must
be a committed commitment by the
great powers, the Assembly as a whole,
to accept this, and that will lead to
total disarmament in the world. Now,
in the negotiations we have gone so far
as to the position where if some
method can be found, the two points
of view can be reconciled and to the
extent what may be called partial
measures can still be discussed and
implemented; if the Soviets wrould
accept them as not a bar to the other
one, then perhaps progress can be
made. But the fear in the Russian
side is that if you put emphasis on
partial measures, the West will go
about talking partial measures and
nothing else. Similarly, the Ameri-
cans would say: if you agree to this
objective, then the Russians would
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come and say: ‘let us have one treaty
and write everything down'. We can-
not make progress. That is where—
I would not say ‘deadlock—difficulty
may arise; that is the risk. So, it is
largely dependent upon the wisdom of
these two sides and the capacity of
the other people to find agreements.
Then we may make some progress.
And the progress is assisted by the
fact that there have been some small
agreements. Whether these small
agreecments will become complete or
not is one cf the factors. In these
small agreements are the steps in re-
gard to the suspension of nuclear ex-
plosions. You remember, Sir, the
Prime Minister made a statement in
this House some six or seven years
ago, calling for the suspension of nuc-
lear tests and explosions. For many
years this was not accepted as part of
the d sarmament and even now it is
not calied disarmament; it is called
arms con.rol. The official scientists, in
the West, as the 18th century Bishops,
always have the opinion that suits the
Government. They did not lay the
same siress on the effects of these
things as the others and have spcken
about these explosions as if they were
merely scientific, Fortunately, there
are several publications brought to the
attent'-n of the U.N. where those who
wanted to inaugurate these explosi-
ons themselves had stated that their
purposes were not scientific but that
they were intended to perfect the
atomic weapons. So long as the ex-
plosions are permitted, then the
engines of war and destruction are not
reversed. Why do you want to perfect
a weapon unless you are gaing to use
#? That is the idea.

Anyway, these discussions have gone
on in Geneva for nearly a year and
abou* two-thirds of the treaty had been
agreed. But the ome-third which is
not acreed to is rather a difficult mat-
ter where there is no agreement on
the measures of seismographic tests
or or ‘he committee of inspecti-n.

On the committee of inspection, it
would appear, that there may be some
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agreement provided there is a move
towards total disarmament but at the
same time cur country would be rather
sad to think that both the Russians and
the Americans have agreed to main-
tain underground explosions, Under-
ground explosions were insisted upon
by the West and now it has been ac-
cepted. Following our general policy
that when there is agreement between
the Russians and the Americans we
do not try to improve upon it think-
ing you cannot sacrifice what is good
for the best. These undergr.und ex-
plos'ons have been put up before the
Assembly as though they were small
matters of digging a little hole. Now,
it is known that these are very serious
and large undertakings in the field of
armament. Let us take an example.
Each one of these holes would cost
about 30 million dollars. The huge
salt mines are used for this purpose.
The whole process of maintaining them
is going to cost about a billion dollars.

I say all this to show the dimensions
of this problem. Anyway there is
every hope that some progress may
take place. If there is no progress, it
is feared that there would be the re-
newal of explosions. If explosions are
renewed, not only would they increase
ionisation and radiation in the world—
the birth of deformed children had
gone up from 4 to 5 per cent. in the
U.S. alone—but also they would lead
to more and more countries adopting
them because if tests were banned it
partly stops the Nth power problem.

Apart from this, there is the problem
of smaller weapons. De Gaulle of
France has come forward with what is
called the doctrine of atomic isolation.
That is to say, he wants to develop
his own weapon in his own way and
does not want to come into any of these
compacts at the present time. 7f that
happens, then particularly the undeve-
loped countries and the ex-colonial
countries fear that atomic wenons
may be used 'n eolonial wars beeaise
neither Russia nor the United States
is gning to involve themselves in a
world war in order to punish some-
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body for some depradation somewhere.
So, it is feared that if these weapons
get to smaller size and become more
distributed in the development of what
is called the Nith power problem, you
would have a situation beyond control.
That is why disarmament is today,
rightly, the one problem that should
concern all of us because our economic
development, in fact the survival of
the world, is at stake and it is neces-
sary for us to realise that all this talk
about world des‘ruction and so on is
not academic. A U.S. scientist has
given :he chance of atom’'c war in the
close proximity of 4 to 1. That is to
say, it is not as though it is a very dis-
tant possibility; it is a great danger.
I think we should be happy to feel
that inspiie of our limited resources,
limited knowledge and our limited in-
fluence in the world, we have over the
years becn able to make some contri-
butior..

Mr. Speaker: Dr. Ram Subhag
Singh.

Shri 3. Das Gupta (Purulia): Sir,
the tim: may be extended by an hwr.
More than an hour has been taken up
from our share and in all fairness we
should be compensated for that.

Mr. Snraker: Lel us see.

Dr. Ram Subhag Singh (Sasaram):
The current session of the U.N. Gene-
ral As:~mbly was a historic session
and it became so due mostly to the
effort of Mr. Khrushchev, the Soviet
Prime Minister because he alone car-
ried most of the heads of the States
to New York., I quite agree that the
meetinz together of the heads of Gov-
ernmenis produces good results and it
will b~ a welcome sign for the peace
of the world if something good comes
out cf *he General Assembly’s session
of the TTN. The visit of our Prime
Minister was also good and he con-
tribute : a '>t by making a great speech
there But I feel that after that he
should have avoided enter ng into the
details of ‘he routine business of the
UN. regarding its structure. It is
necesszry that the UN. Charter should
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be changed. About Congo, Shri
Rajeshwar Dayal has said that there
are only twop authorities: the President
and the Parliament and I think that
Congo should have been able to send
its delegates there. The proper dele-
gates of Congo should be enabled to
participate in the discuss'ons in the
U.N. Regarding colonial guestions, I
think that we should take initiative in
this regard and this will be possible
only if we take some ccnecrete steps
regarding Goa. Regarding Algoeria
also, the initiative has gone on to the
other man's side and if we do not
effectively contribute in this direction,
i think that our lead ‘n regard i{o the
colonial guestion may not be so effec-
tive. Regarding China's admissin to
the UN,, I think the policy is all right
but our Delegation need not have
asked for censuring the General Com-
mittee of the UN. which took certain
decisions in regard to China.

13-28 hrs.
[SeRt MuLcHAND Dusg in the Chair]

I do admit that we should wvote for
admission o China but it was useless
for us to demand a censure for the
Joint Committee.... (An Hon. Mem-
ber: Censure?). Yes. It was stated
there by our Delegation:

“The real culprit in this matter
is the General Committee, that is,
the Sterring Committee and I
think we ought really to pass a
vote of censure on that.”

An Hon. Member: Who said +7

Dr. Ram Subhag Singh: It wae said
on behalf of India. Regarding dis-
armament, . gquite share the views of
the Government and the whole world
that world peace is dependent upon
disarmament. If .t is not accepted by
the big powers of the world, he entire
universe will perish. But it should be
the main concern of the powers who
possess armaments; it should not be
the prime cwmcern of any poor con-
try, particularly a country like India
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[Dr. Ram Subhag Singh]

which possesses nothing. If any nation
indulges in secret flights over the ter-
rtory of any other nation that should
be the business of the nation whose
territory is being violated. In that res-
pect, Sir, I wholly approve the action
taken by Soviet Russia where it
brought down the plane bzlonging to
United States.

Sa disarmament also depends on the
intentien of the individuals. Unless
and unt'l tho selfish intention of par-
ticular individuals is controlled there
can never be any disarmament. The
intention of nations must also be con-
trolled. If there is any nation which
wants to indulge in imperialism, be it
of western type or cf eastern type,
there can never be any disarmamen®.
So along w.th disarmament, there
should be some curb on the imperia-
listic intention of evervbody, whoever
it may be.

like the speech made regarding
disarmament. But it should have been
delivered—I do not want to criticise
it, it was all guite well—according to
me, in the Parliaments of the United
States or the Soviet Union. Here it
is unnecessary. I quite agree that we
should also contribute. We have con-
tributed a lot and we must go on con-
tributing towards creating an atmos-
phere in the world for disarmament.
But we must not labour so hard on
that with the result that we lose sight
of our own interests.

Sir, in the situation obtaining today,
where every day somebody is enter-
ing into our country, where every day
semebody is violating our air space,
where every day somebody is violat-
ing our borders, is it necessary that
the Defence Minister of the country
should spend an hour over disarma-
ment here? I would respectfully sug-
gest, Sir, that along with disarmament
we must be told how to face the inva-
sion which is occurring daily into our
territory.

Shri Braj Raj Singh
That he does not know.

(Firozabad):
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Shri M. R. Krishna (Karimnagar—
Reserved-Sch. Castes): When he
speaks as Defence Minister he may say
that,

Dr. Ram Subhag Singh: Sir, after
the talks between the two Prime Min-
isters in April there have been three
ostensible aggressins. The first one
occurred on 3rd June at Taktsang in
the Kameng area of NEFA. Then the
intruders, 25 armed people came seven
miles into pur territory and they went
according ta their convenience. The
second time they came here on 22nd
September. They came over a pitch
road, a first-class road connecting
Nathula and Jalepla. Then ten soldiars
led by an officer came into Sikkim
territory. They also went back. The
third one happened on 13th October.
Two persons on horse back came to
patrol an area two miles from the
place where the corpses of our police
personnel were delivered to our
pcople.

Then, after having perused this
White Paper I find that it contains
documents which are very shocking
and very humiliating. After the de-
parture of Mr. Chou En-lai about 52
air space violations have taken place.
Chinese aeroplanes have come as far
into our territory as 'mphal. Ome can
imagine from this that they came
about 200 miles into our territory.
They have violated the air space of
all the five aministrative divisions of
NEFA—Kameng, Subansiri, Siang,
Lohit and Tirap. They have also
violated the air space in Uttar Pradesh
and Ladakh. They are in virtual pos-
session of 12,000 sguare miles of
Ladakh.

Again, according to our 1954 trealy,
they ghould have even enabled our
traders and pilgrims to visit China.
But they have insulted our traders.
They have forfeited all the property
which they owned. They have not
allowed them to br’ng even their
animals., They have also maimed some
of our pilgrims. None of our trade
agencies in Tibet has been allowed to
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function as it should. Even some curb
has been put on the movement of our
diplomatic personnel who are in
Peking.

1 am saying all this, Sir, with a
view to emphasisng my point that
nothing is now happening which might
be said to honour the treaty of 1954,
and I think it is meaningless to have
any relationship. What is the mean-
ing of having any relationship if our
people are humiliated? There is some-
thing said here about Mrs. Kapur of
our Gyantse trade agency. In this
While Paper it is said that some words
were used which should not have been
usad. Eight men and two women
went to search or to find out some-
thing, according to the Chinese ver-
sion, in the room of the maid servant,
I think it is very insulting for our
trade agen!s. Our trade agents, not
only last year but even this year, were
not allowed to visit the markets or
Kailazh or Manasarovar, The same
has been the case with our pilgrims.
Our pilgrims also have not been given
the facilities according to the 1954
treaty.

About Ladakhi Muslims, Sir, the
Chinese Embassy has complained about
the arrest of Mr. Ma of Kalimpong and
it has been cited as a clear violation
of the 1954 treaty. It is also said that
even food and other things are not
being allowed to be given to that
gentleman in the jail and the Chinese
agents are also not allowed to see him.
But what is the actual position there?
All the Ladakh. and Kashmiri Mus-
‘lims were ordered to participate in a
mass meeting in Tibet and when they
went there their leaders were arrest-
ed, they were iried and sentences were
passed against them. On another
occasi-m, they were beaten, Mr,
Ibrahim and some other persons were
beaten mercilessly, They were beaten
continuously for five or six hours and
they started bleeding. Tibetans were
used to beat them. This is the kind
of humanitarian feelings which the
Chinese want to create.
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I think, Sir, it is very necessary that
we should know something about it.
This Parliament also owes some ex-
planation to the country, to our peo-
ple. If these things are allowed t»
happen today, the next generation will
automatically begin to think what the
representatives of the people were
doing and why they were not paying
proper aitention towards these pro-
blems. With a view to safeguarding
this interest I think that something
should be dome.

Shri Mukerjee jesterday said that
firing took place in the Punjab, shoot-
ings were restored to in Assam ete.
He also said something abou! the Naga
land, about the Naga pesple and about
the shooting of our plane in the Naga
area. I would say ‘that the army
people were virtually near the place
where the plane was brought down.
I do not know why the operation was
stopped after the release of five per-
sons, becau.e those five persons were
ordinary people who were used to
drop food packets etc., from the
plane. The real crew has not been
released,

13.40 hrs.
[MR. DepuTY-SpEARER in the Chair]

So0,I think that efforts should be taken
in this regard, because somebody was
sent to talk to them and he took some
time, I do not know what happened.
I would like to know the truth about
it. Time should not be lost in taking
action against the persons who brought
down the plane.

Shri H. N. Mukerjee referred to
Punjab and other things. I do not
know whether he knows what iz hap-
pening in Tibet and other places. He
mentioned about Punjab shooting. I
do not say that Punjab shooting is
justified. Wherever any firing is re-
sorted to, that should be condemned
if it is unjustified. But while referr-
ing to Punjab and other things, Shn
H. N. Mukerjee should have simulta-.
neously said something about the kill-
ings in Tibet. He should go and wit
ness what is happening in his own
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[Dr. Ram Subhag Singh]
Kalimpong and Darjeeling: how many
people are coming, how many ladies
whose husbands have been killed and
whose sons have been tortured and
their arms cut, are coming. (Interrup-
tion). He only mentioned about Pun-
jab and the firings in Assam which I
condemn if they are mnot justified.
Then, he ured four words—quarrel,
conflict, dispute or controversy— in
regard to China, and said that if our
territory is violated the Communists
will be in the forefront. Such words
like ‘if' were used, and these words are
not in the interests of the nation.
Whoever uses such words,—“if it is
violated” ete.,—if any persons is not in
the know of the facts, I think he
shou’d cease to be the representative
at least of this House, because any
Member of Parliament must be posi-
tive about the facts, and more so, the
Government. I say so because, for
instance, the day before yesterday, in
regard to the wviolation of our air
space, the Defence Minister said, “I
can neither reject nor accept that our
.air space has been violated”.

An PFeca. Member: He never accept-
ed it

e, Ram Subhag Singh: Similar re-
plies were given on some other occa-
sions also. But when we read the
White Paper, we find that all those
replies, given in the past, or at least
most of them, do not stand, because
now they are given in a different form
here.

Therefore, I first gsyggest that we
should take concrete steps to make our
trade agencies function effectively in
Tibet. If they are not being enabled
to function effectively, then, you had
better close them. It is no good keep-
ing the paraphernalia there. Let the
world know that the Chineie are not
allowing Indians to function there.
Let us close every relationship with
‘them.

Secondly, I suggest that if any curb
hasz been put on our representativeg in
Peking, you must put a reciprocal
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curb here on the Chinese representa-
tives. Thirdly, I refer to the right of
the people. We as a nation and we as
the Congress are respected by the
wolrd, at least by the under-privileged
people of the world, because of the
fact that we have been advocating the
cause of the underdogs, whoever may
be the underdogs, and everybody
knows it. I do not want that anybody
shoud be discriminated. Therefore, I
say that on the stand taken by the
Government of India in regard to
Tibet—that China can exercice only a
suzerainty—India must say what type
of suzerainty China should have over
Tibet and we must stand behind the
Tibetans to get as much right that can
be achieved according to that declara-
tion. Otherwise, it is meaningless to
say someiliing and not act upon that.

N so wo aifes (T aw
FEAT ) ¢ wwE Frd o A,
LHIN GITD FT TAE GAEIAT F7
CIECUEEIC I I o
fagms & frgmae ardar o 7w @
fr s figfani ¥ a8 3% AT A
fmFa &1 99§ gt T wow
W whw 3T AR zafad fr gt
¥ ga 40 @, W T g
ST F, TH WEEA T Al 5T |
IR FOL F O A, wEiE ¥
I H T GEL [ T a1 H AT T
W W A s o o e oaw
gfal 5 w7 e &1 gw A W,
T gz ot ad @ fF giar
AT WA A Ot w1 G #7750
& arfedl wEMT FT | wEAW
T F A A F9 w47 At
F zmma fem o) ag ww fF fae
FET FT AT TIAT AT g FEAA TAAH
a1 @ i F aF adl 5 g
[T @ A GE FF o W owar
@AW F gafaw gu T0F a8 A
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qEA | ol gH gg ot Taar wifg@
Fegz e gqaeer & g et
& qwisel % &9, S fF o0 g8 F
whE AAEeL 4,  FT IAF gET |
gAY ArAe fAETe @ FaT F o
@l A 1 A B Fled F7 fagFEAr
931 | 94 7 fawre frar AR
IT H AW Fr oA wE e A=
TIAT F 9 FT G F1 A0 I
fae Frm F TR & Fr Far ) Al
A T F §Tg Tgr 9% S AeEr
for gt e

=t aw v« fag FT I H
o1 frmamr wifegg ar ?

ot Ho Ho Ffw : S g, w
FE WEW W oW AW 1 g
AT g A § o
F@T ¥ wE kAT A g AT IH #+1
gHO S F@T Tied | g
afar g fF am F g aw & g
aHAY | WAL o w1 g @ av
TFRT ghAat F S0 A qg W FAT
afgd | a8 &% ¥ f& s@ & oEr
gChal ®, 99 & T¥ adawIT & &9
i wE & aR, AfeT a1 g
TEl FT aTE W s g afgd
W AR ISIT WIW qgi aq a1 agt
TP aFAL H | IA GHEAC ¥
wACFT F AT H, FTAFT F a4
ai ¥, ow frer 1 o gl
wET TR ZE | AR T @ AT I
o fF 99 A TR qEH T o
G A AT F LA AT TR F
FUTHASTAT ®1 ARG T | g
IR Fredl F T gL A HEw w
Wt A &1 G AT
F A wwwa fF qqde F wawa-
IET F AV agl F IO A AT EE
qg=aT § fF ag gmt FeR W 9%

AGRAHAYANA 2, 1882 (SAKA)  International 1868

Situation

@ few & o=l ame 3%
g 7t afew T2 F @AW ¥ Wgd
Hifem ¥ g o 727 fF 29 JzE A
T F F2 F qAAE Fo I A W
wftq qx zfafeuest gagiz aa= &
W frew & a9 g5 5 9w F s
Rz T W A wrrde fa fam
§ g=n v @ fF frgmm @
HLgR 9T g WIS £ 1 §H A
& O A7 AT 98 AgH qEr g
fegem & &% AW T3 A1
U 1 4T § FC NiEEE a3 T
it g ofram A R T 9 5 a9
qEEE AN WaeqAT Hod ) wAF
arx fozam & et ggan 1, s
ol & fer g 9, gF4 St &
et e A, @@t aF & foeg w=-
w1 F R A A, Fis oA Ted-
CUE S ER G O T E T
ITE ARIA  WAT TF 0 6 FERAR
1 WA MO T B & FO
wgT ¥ ag 9g @4 91 91 gars §
B 9l e & G AT § g
aTeat 41, "X IH 93 F1 RN
wodr & femr o, 9w omfsw
TRER FUSr ¥ femr Mt 0§ S
W g o wiEd & fr miea d
T A 1 g afFem §
g SR @ dEd & i
g W wAfedl # s A8 9w,
9w auiEdi & a@A g W
T g

73 g fegeam & wiw #}1 A=
g TE gWit Sew wEw AR gEl
TEAATHT &7 qE@TEd & % e Th -
a7 W FTIHIT & gAL 30 T
F g HE) W B A8
W A, g ¥ W AR #1 a9d
fear Wl gw ¥ 9 Y 797 ¥ O famm,
T T TR & AEET Tg ghid
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[ =t 50 7o aifaF ]
aa & TR sror qaEefadt aae ofe-
W & FeA A A gHaT, Tiew fergea
w feem @1 | W A ogH faw ag
T 2 f5 S amfeTr wwr g, 9w
F WA FHAST AT | T FT AF-
w1 #z & 5 59 999 w9 s &Y
A 3§, W AT I & q0HA
R ST H A At @ W e R
aFr & T 2 e wafon WK anfw
F Ami § FaA g7 baer &, e
S5T 9% g TgE Al e ¥ ar
¥t 512 A T A1 BT gfwaT & e §;
¥ amar g 1| # wfeaE & g
gAE & w@dr qfww F o #
amar g f5 mirew § oSt s
&1 7 fergeam & oceq &1 oY Srar
§ | 9A WEd @ #OFE a1 6
s A s e fe fegem
# o ww @ A T i
T WX SE F S ¥ agax S
§ 1w w2 g ag A
frere e T @ 8, A g
FEEr 9 § & owr frEr W) oan
@Y F7 AT | qF S T TR e
AN TEEA e A W @
arfad ¢ 27 |

g o W F S g
WEr % 9 T g9 &, g d9
w9 T FE &7 fAgEd "HuA & amg
ot frgme < a0 & § @
e §

gr wEAW wRed o few omem
w7

=i Wo Wo Wi W : AT FATL WK
T F TN & | 5 hET B gErd
AT gEAT & TN | T GEY TEUT
s fardr wmo F gwEy 9%
Fa g EF 1 T dEY  gEe
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T W qF F A, AT W 7ETH-
fa ®t wgo @ FT T w4

dfaF ¥ ar e
HTed 39 & gaTt a8 A1 § | TR
o § | g IF F1 qered w47 | Afe
T YT Y ATGIA A FEAT AW
fe el g 3 aw gt & AR
a @ & & 5 s w9y gar @@
S 3 ar 39 frr w1 I A
& e S0 A g g e ¥ gt
¥ gaTs SR AT A6 § | IH FT TEH
A GATE AR § | qg ATORY g
srarer fomr &% &9 ¥ frorn 99 F an
¥ g3 ATR AT FAT F qE AATHT
g€ AT ThEeAE ¥ OFI AT |
gAY Sl anREaTM ¥ AT geAr
gaTE WIE F TH N gH ANGEA ALS
HCAT (A | AT 4T & T (qed-
o ¥ #addY a7 wie F fax
usfate U3 ST 1 TF 99 oA
¥ AT TEAT AEAT § Wi Il A
& AFEL & faenm & foar av | 3w
g ¥ IF A @ T A a| Fhy
g R 7 =0 Gam & W
@A AEAT AR F I § qEEwr
@ § A e W g ¥
aFn AT § 5 98 W oamm 0T
TR Fal | SR A @R R

“The U. S. Seventh Fleet in the
Pacific was ever ready to go to the

Bay of Bengal and Chittagong at
any moment of threat.”

= ¥ e ww L

“East Pakistan was a major and
a very important sector from the
free World's defence point of
view."”

IFAgTmaag W FE
“Tt was highly desirable to build
a sirong naval force in Chittagong
Fort.”



St airfac oY guemE § 99 &1 ofaw
A AT AEAT &R, W& 98
qTfeaTe &1 91X 91 98 S g 1 99
fegamm & gomd & @

s
9= |

7 7 gAO WA 9 gHe
foFan & 91 g0 99 7 g7 aEen S
1 afF g ofsmm F 9@ g
F1 N 7 e Tfgd ifF @ '
oo o wr g a fom fr aug &
el sl #1 e g | W oSe
et & 7g wor FOAT 91gan g fF 9
1 A Ere $7 F gy femft
ST FT FEEr & OF fegert A
feaa ¥ g T=w =fegd &5 wwr ==
AR FTEATET T AT g AT
% 9 & oiffew & o § ) W
IT Y TET FT T, I A7 ARG WY
IF F a=41 FY gred #1 39 fF Aol
QT 39 F 919 |1 F@TE | 7Y
78 3@ 5 feodt ae ofsem &
T 767 X 4§ g 6§
T e S AR T | T F AR
At w9 39 fw gw 7 g wif e a
T 99 e F AT WU e
Y TEIT FATT AT |

Iwerer wWEtEw ¥ AFEY AR
1 qar @ f5 oftw< agw 7 @ foe
N mAFTHE
1347 (Ai) LS—8.
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ﬂlot‘r_oﬂrﬁ!{:ﬁ;a’ﬂﬁm:
we fee & fod &

A F a8 o FE0 ArEar ar fw
Ao FFAT 7 fireet &1 9w § TR
o # WY Fgr 99 W qwlE FE0
SR g | Sl Y F@r 5 owwam
HOfgar 972 AW #Y FANEr I TH
21 & oF fegem o) oF S
i gfmga A ...

st swow fag : F@0 @TER
fegmam & = &1

&t go Wo aifew : sFE AT
Freie ot awg fegem &1 femm §,
TE fEge™ w1 OF A & stafs e
@8

=t gwrow oy - @Y fine fergeam
FEAT &1 FTHr 9T |

ST Wo He Mfvw : FME v,
# wa Fom W g 5 few oo
WFIT qAfgar § g S faena
#1 qrET qifsrfess # a9g § ol @
& A& fFar 7 1 98 I go o B
i fegem &1 fawr &, w1 ag
st gr fF s o arfeem
F gaen fear @, wrax arfafews =y
T FIF B TAZ T A dF I FI FHAT
&t e mn  fad g ofafes
F g9 ¥ FEAR F 79T FT a9 N
a% dEFl TET T § | T8 WAAW
Aafgar & 99 @O # arfaw 7 &
T & o #r T wwmfaa &

& & @ 2T 6 F A A
T W®IE | TG F AN F AAGRY
¥ Py gl & afumie & T
7T WYt azar st fean ma @ faegw
34t a<g fomr oy s ofeea # gamn
T A T F Al w4 ¥
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ga faur T w1 oF ¥ w=w A fad
fore 1 7 a9 8, 99 & Gig 7@ AN
waw #1 afewas Ad 2, #5 waw
F @ A g, aAw wgfowa weRt
TR & a9z, qg F A 9T 34
AT @I | 9T wE S0 g 4
saifes @ & v o9 % weim W @
al I F WEES 9T "I AT W
HFAT F HATfEF ZHQ AIEAT G7T FY |
fogemam ® ot T frtw & wifa &
e Sfew fggea @mt & @ e
HE #Y qug § f6 gAY SedE
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“The U.S. Seventh Fleet in the
Pacific was ever ready to go to the
Bay of Bengal and Chittagong at
any moment of threat.”

-alf i el

“East Pakistan was a major and
a very important sector from the
free World's defence point of view.”

—alS Sy

“It was highly desirable to build
a strong navalforce in Chittagong
Port.”
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Shri Brajeshwar Prasad (Gaya):
Mr. Deputy-Speaker, the Russian pro-
posal that there should be three Secre-
taries-General, is more in our interest
than in the interest of the Russians.
It is more in the interest of America
than of Russia, if it is true that Ame-

rica is interested only in combating
the growth of Communism throughout

NOVEMBER 23, 1860
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the Afro-Asian land mass. The Rus-
sian proposal is an indication of an
abandonment of the goal of world
Communism. Russia hag realised that
in the conflict for supremacy over the
Afro-Asian land mass, China stands a
better chance of success than her.
Chinese hegemony cannot be establish-
ed if the Afro-Asian Secretary-General
is vested with the power to safeguard
democracy. The aim of Russia is to
checkmate China. Communism can be
combated only by transforming the
United Nations Organisation into a
world government. The aim of the
United Nations Mission in Congo is to
prevent the establishment of Russian
hegemony.

The function of the Communist Sec-
retary-General will be to strengthen
the hands of the Afro-Asian Secretary-
General. The aim of Russia is to
checkmate America. Russia wants to
strengthen the United Nations Orga-
nisation.

It is unrealistic fo think that the
institution of three Secretaries-General
will be powerless to deal with emer-
gency problems. The Swiss system of
Government and the cabinet form of
Government throughout the Common-
wealth nations are functioning very
satisfactorily. There used to be two
emperors at a time in ancient Rome.
The problem of Congo would not have
become as serious as it has become
now had there been three Secretaries-
General.

Today the United Nations Organisa-
tion is interfering in the internal aff-
airs of Congo as it ought to. The
charter has become obsolete. The
United Nations Organisation will have
to interfere more and more into the
aifairg of the Afro-Asian land mass if
the threat of the establishment of
Communist hegemony by the methods
of subversion, infiltration and sabotage
is to be effectively combated. The
vesting of power into the hands of the
United Nations Organisation to inter-
fere in the internal affairg of the
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nation States means that control over
defence and foreign affairs has passed
from the latter to the former. If the
United Nations Organisation is going
to interfere in the internal affairs of
nation-States, it is folly to permit an
agent of the Western powers to func-
tion as the sole Secretary-General.

Either Belgian or Russian hegemony
would have been established over Con-
go by now had the non-aligned nations
not interfered in Congo, The impend-
ing blood bath in Congo will be avert-
ed and the Parliament will start func-
tioning if Col. Mobutu and Mr, Tsh-
ombe are arrested and the Belgians are
driven out by the United Nations orga-
nisation.

There will be a war between Russia
and America if the Russiang start en-
tering into Cuba in the same manner
in which the Belgians are entering
Congo. Some, if not all, of the
Western powers stand solidly behind
Belgium. Their game is to teach a
lesson in international politics to the
Afro-Asian leaders who have started
functioning in Congo on behalf of the
United Nations Organisation, The
Western powers will try to liquidate
the Uniteq Nations Organisation if
they fail to keep it under their control.

What constitutes an internal affair
i3 not always clear, The TUnited
Nations Organisation must have the
right to interfere in all problems, in-
ternal or external, that constitute a
threat to peace, for the purpose of
the United Nations Organisation is to
maintain peace. The Polish Govern-
ment in 1939 regarded German inter-
ference on the question of Danzig as
interference in the internal affairs of
Poland. The Germans took an oppo-
site view. The result was war,

The three Secretaries-General, if
appointed, will deal with the problems
of their respective areas. As long as
there is cold war between Russia and
America, the Afro-Asian Secretary-
General will wield more powers than
the other two, He will hold the balance
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of power. One of his main functions

will be to see that Russia and America.

do not come together.

I do not agree with the view of Rajaji.
that President Eisenhower and Mr.
Khrushchev would have met had the
five power resolution been not moved.
The five powers deserve congratula-
tions if Rajaji's analysis is correct.
The Russian proposal aims at the es-
tablishment of a world government.
A world government must be estab-
lished if the goal of disarmament is to
be achieved,

There must be a cabinet form of
government if a world government is
to be achieved. The institution of
three Secretaries-General is tanta-
mount to the establishment of a cabi-
net form of Government. To disarm
sovereign nation States and to foist
the authority of one Secretary-Gene-
ral over them js nothing but pure
imperalism. It will mean the estab-
lishment of a world government on
the basis of white hegemony. Any
inspection commission to supervise the
task of disarmament will be a world
government for all practical purposes.

A world government on the basis of
democracy will be established if the
two Russian proposalg that there
should be three Secretaries-General
and that in future only heads of Gov-
ernment or States should attend the
meeting of the United Nations Organi-
sation are accepted. These two pro-
posals form part of an intergral whole.
If the Russian proposals are accepted,
the members of the Security Council
and the three Secretaries-General
would have to be heads of States or
Governments.

Our Prime Minister, Sir, has done
well in calling upon Mr, Castro in
New Work. The condition precedent
to our acceptance of the Monroe doe-
trine is the liquidation of the NATO,
SEATO, CENTO and the American
bases in the old world, There is ab-
solutely no difference between Mr.
Kennedy and Mr. Nixon on the ques-
tion of Cuba. They want to do in
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Cuba what the Russians and the
Chinese have done in Eastern Europe
and Tibet. America cannot stay in the
old world if her hegemony over the
new world is weakened. Theferore, 1
support Cuba. The condition prece-
dent to the integration of the old
world into one political unit is the
withdrawal of America from the old
world. If the United States of Ame-
rica is free to export goods and wea-
pons to the countries of the old world,
there ig no reason why Cuba cannot
get what she wants from Russia or
from China. If America cannot tole-
rate Communism in the new world,
Russia would be fully justified in say-
ing that she will not accept or tolerate
the American version of democracy
round about her peripheral regions.

If it is the mission of the United
State of America to liberate the cap-
tive nations of Eastern Europe from
the bonds of Russian slavery, it is
equally the mission of Russia to libe-
rate the captive nations of Latin
America from the bonds of American
slavery. Is self-determination meant
to be practised only by the Chinese
and the Russians in Tibet and Eastern
Europe and not by America in Cuba?
If America has got the divine right to
interfere in the affairs of the old
world on the bogus plea of defending
democracy, Russia has also got the
same right to interfere in the affairs
of the new world for the purpose of
establishing a classless society.

On all issues of conflict between
Russia and America pertaining to the
problems of Europe and the New
world, we should unhesitatingly sup-
port Russia. If America is sincere
about democracy, sovereignty and
nationalism, it should vest contro] over
her defence and foreign affairg to the
United Nations Organisation. We will
really round her bannerif it does so,
The mad craze for possessing absolute
sovereignty will lead either to the total
destruction of sovereignty throughout
the world or to global destruction.
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We can enjoy partial sovereignty if
we vest a little of it into the hands
of the United Nations Organisation.
The United Nation: Organisation is we
ourselves purged and purified of all
our evils. Have the Indian States lost
anything by acceding to the Indian
Union?

Now I come to the problems of colo-
nialism. We should send volunteers
and arms to Algeria. Other nations
are helping Algeria in many ways. Our
power position will be weakened if we
lag behind. There cannot be any
solidarity amongst us if we do net
give any concerte help to the brave
people of Algeria in their hour of trial.
We should not lag behind Russia and
China in winning the friendship of the
Arab world and Africa. Friendship
with the Arab world and Africa is
much more vital than friendship with
the western powers. The power
vacuum in Africa and western Asia
should not be allowed to be filled by
the establishment of hegemony.

A permanent organisation on the
lines of the organisation of the Ameri-
can States should be established by
the non-aligned nations in collabora-
tion with China and Russia to chalk
out a political-cum-military plan to
drive out the western powers from
the Afro-Asian landmass. No foreign
hegemony can be established over the
Afro-Asian landmasg if India partici-
pates in the struggle for the libera-
tion of the colonies. Al] possibilities
of a political gettlement between
Russia and America or Russia and
China or China and America will be
liguidated if India along with China
and Russia participate in the struggle
for the liberation of the colonies.
Eash of these three possibilities cons-
titute a threat to the non-aligned
nations.

If the problem is looked at from
this point of view, it will become crys-
tal clear that colonialism constitutes
the most urgent problem for us. Colo-
nialism must be liquidated and the



1891 Motion re:

control over defence and foreign
affairs must pass into the hands of the
United Nations Organisation if the
Afro-Asian landmass is to be integrat-
ed into one political unit. Today the
United Nations Organisation is an ins-
trument into the hands of the white
powers, The United Nations Organi-
sation will become an organisation of
all the peoples of the world in the
real sense of the term the day control
over defence and foreign affairs passes
into its hands.

The Afro-Eurasian landmass has to
be integrated into one political unit
on the basis of democracy if the three-
fold dangers of war or hegemony or
the emergence of a multi-polar world
in which all sovereign nation states
will be thermonuclear powers are to
be averted. These dangers can be
averted only by vesting control over
defence and foreign affairs to the Unit-
ed Nations Organisation. Russia,
€China nad America will have to vest
control over defence and foreign aff-
airs to the United Nations Organisa-
tion if the non-aligned nations take
the first step in that direction. I pre-
fer hegemony to a multipolar world.
Hegemony will lead to the integration
of the world into one political unit on
the basis of dictatorship. The multi-
polar world, on the other hand, will
lead to the destruction of all animal,
human and plant life on the globe.
The alternative to a world government
is either war or hegemony. The Uni-
ted Nations Organisation will become
a world government if control over
defence and foreign affairs passes into
its hands. We ghould not stand for
any other change in the structure of
the United Nations Organisation. The
virus of power politics should not be
allowed to spread in our ranks, The
mere expansion of the Security Coun-
cil and other organisations of the
United Nations Organisation will
break our solidarity.

One word more and I have finished.
China will never join the United
Nations Organisation unless Formosa
is integrated with the mainjand.
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There is no reality in the concept of
two Chinas. The non-aligned nations
should introduce a resolution in the
Genera] Assembly of the United Na-
tions Organisation with the object of
liberating Formosa from the American
voke. The woccupafion of Formosa
does not confer any military advan-
tage in this age of the inter-continental
ballistic missiles and other thermo-
nuclear weapons. The Government of
India hag made its stand crystal clear
on the question of Formosa. The
liberation of Hong Kong, Formosa,
Okinawa and other places in the Afro-
Asian landmass will facilitate the
withdrawal of China from the Aksai-
chin area. China will cool down if
her special interests in the Pacific are
recognised.
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e ¢ f fogen Wi St
Fma & wenia @ T 8 fegam
3 mIx WF ¥ 991 § S WeR g
¥ foy fag o § oo @@ &t
T AT g7 Aiatqtg #AEd 7
¥ @ g e @9 ¥ SR AR
@ ara o< et g 6 o 2w et

FC 3 wifeg fomd a5 g
& FE A gow 1AW AL @A |

e & ATl 7 "o 9 awi
F QI TG AN 57 aTed F HH
T § w9 WA wgeg &1 I AT
T & fF HI i ToEw § w1
gar & weAt &1 mronm ad g,
froefteor &t aw & wwEE TE
g & aY gfar %1 e & s
T avg & fafi=w =9 & o7 g A
| FF st aifeg A1 gfr
¥ AT FT ETen, STEmarE #
|IEAT 4T A T AT & H=T g
ST =Sfed | S qew we i ghvar
¥ Tam & Saa g # 0 8
A, W AT A e
g AR & 3, fegea @ ar-
feamite s Fwft & fe foeeT o=
g1 &% T IaAT Joal HToNE &, W A
wo sfafafy w39 & wrm &0 o
9T W AE F W Ow%Ed ’
oE dr gEe #fas ¥ wfyw ST
FT g I FE0 Afen 5 oghar
¥ Sedt & oY [ATHT FT QTHT

ZE F |TI-HTE AT AT ST HEAT
g ag T F1 & 1w man fF gfvar
% fawr fgedt 9X g & swfada -
qq § IAM 9 W94 g4 FqEmr
2 1 W & givar & ag fead s
F @ & | 7@ A% § AEr o g
7 B1 FFAT & HAY 7T EY el § WA
gramar 19 T g fF fegem =
sfaffiy wer TEETH A 2 7@ AW
F fad fF @ o 1 4| Fgq w7
g g w1 A g e | qw
it @ i g gfrar & sden e
o1 @ & W afasw § W A wFen
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TR AT, W T Iofaaw st o o=
GO ¥ Foo & §, TR WOR g,
o At ot N fF fegEm oW
afes s @, awaa § fagemw &
gt o a1 faar s o

Fq IRT WX AEIAT AT AT
I & a7 A weEE gar & fr e
@ ¥ fegema & g @At #
g fa=rT @At ) g’ $ -
AT FT AT 7 OF qIEH W T
¥ ot g aifewr &, fafimr
FT A WTAT, I a1% 99 ATEAAT
o IRT F AT fggEm & W
Ff foarm aEr 8, TEE H
T aredt &, @t fegmm A aw
M aE T | gATE AT @A @
fF g aafasad @ aw & &
g Fiesat =7 Tg W § foa
et A FT g | 48 ¢ HEHE Y

& Sar W= fF f&r aEr, mal 9
A THHIT HF A7 @ 17 SEm
& WA A g T O w
e W e e W e AR
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Situation
FT WEEW * g ar fegemT #
afeaite #t famm § faar @@
o Iw% afd fggem M swar #t
fazarr & forgr s | TS A OF AT@
wEart ¥ A, o ad ag =g 9F
7@ g 5 fegem o offamw
Fq A W auEAEr AW R
afyift mifear & qdff orfeeama #
o & for 39 W & fed wfemm
F @ W 99 F " W gafot

qZAT &, g FA AF AEATE Y TQ
Q@ &, BT I FT & TF &, A W
gfmar % ot feafa & s % wfeeam
g Y TIFGT F THECH AFFH
OF FIW FT TEAT g 50 w1 g
e & faers o g 957 & 1 @ =T
T a9E M d g9 gd 9 9T
mefrayEs faa Fem afgd W
WX 56 aIg #T FTFE @aT g oar
rEd: W a3 ¥ 9AHn g #1
qETEEHAT  AET |

AT S I9d @A §, 999X
o g7 74 g1 &, et 2w o agw
g%, 99 & a2 ) 9F AeE ¢ fw e
wft o o moeAr e @ 9%, o
wH off g oW} 9F, fW T
fead § 2w &1 oF oF feqfasy
T &L A, AT I ¥ el R
| 9 %1% 99i ag @1 fF gud dmr
MEMFTA AR T AW RRE
& @Far & f ag agrn aamar o1 fw
<fr TATRRT Ao ST WA @
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[t s ]

T @ R AR W a9 W @
¢t = fad ga 39 @ Far | e
dfs fasht wm=t Y ag@ F A=
T #r¢ Wi o wfra # o e
wWFfol, wfad smams o fs

T4 24
ggaﬁég
19-=13
& w

HER
e >
S TEE

st woreror feg : & ot g
ST W AT 4T FAT SET 8 0
fem oy ara § F71 TR § qE AR
fedg fafrer @ a T sg & @
wsgr gFn | 7 agr ferar g, W9 93
fre & s aa & & g AT A
TFAF AT g BE wamw
TH & 99 & (7 og7 33 & oo
few g i & & e @i #9 q@r
fora & WX F17 7ET | W TnTaewer ATH-
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o 9T A @ W TR E | H-
frer g € FT g § 1 g7 Afaat
1 fraffw s & 1| 97 wwaw &
f& game 3w & e W e 9w 9%
o = ag 2 w g, e froew
&1 A7 =0fgd, § ovam wem fr AW
# g IW W AR Afas =AW
i

wa 7 foe gamges qwew Ay
FY TTF AT § | IHHF Jg qgq HEA-
o mftdes o= <@ & 1| afeT T
o #Y a9 78 2 5 gwifs 9o o=
ufgas & ogy afemtde &1 fogen
wfgds 99 @1 41 A gAd IFH
A ¥ ag A FY Fifww f oF qATS
gra, feeg pafman saF1 w@E Tl
far mr fF #T 3 gATRde Aww
g AT AR § | 99 §WE v
#r§ s "€ faar w, AfF arfen-
Hz &1 wfadT @ 4 F 1% IER
wer frar e & o =gy & 1 Ffew
wrfere arer F41 4t ? 3 3w @4 f gfrar
¥ W F o wiaefE @ oaow,
FLEE FT TTH, AFAAT AT Y ATE,
fe & ST =R § a1 A, SR ArEe
T WTEA & a1 g | F wger e
§ f g frgomy Afa #1 dre
w1fed | F%fae" e &1 FGT, gATC
W F T A A IAAT FE AwA
T F wifgd 1 9fF Tw W A
faem amgw T W@, @l A oW o,
= fad = 3w F wurw ol o W@
T& @t Y arq § gArd AT AA oA
w1 agt o, fem aeg § fF o e
F Tg F@ 91, WK fggmam & wow
oA oft arae aEwa &, § ot weEd
g 7, =7 a@ & gfrar ) aavafedy
F FA@AE gL A g, W g a
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999 gfAm & wfaams, waw @4
a7 Trgafa, S T &1, 98 39 § 9w}

TH | AfeT g wwag 7 6 femgear
F a4 &, fegmm @ geewfa
#1 3T @, fggem & sfogw W
W A qowH # FEx g,
St T & S @, 7@ g Y ge
gt ¥ g 7 siafmefor &l @ o)
G ¥ g ¥ 2 famr, 3w afafmfe
F1 997g & 192 qwrAr e AT gt
& gt waefaa ez, foam & o w9
¥ ad guEgT @ A B, 9 are # g,
Zardl # &, F99 A 2, T 95 AW
=i § f& segfaee w9 ¥ afaa<
(vaw) & FT wdT | T oA W
HTET gt # =T g AT A g &
T TR F wEAT 7w A A
§ wifs Fgfaen & 59 a<g 1 =
ot &t T aFA | W W SR §
fFgfm ¥ sgfr mdemm A @ &
&Y FTH ZH FC 91igd a1 39 Y dw
@ ST A ST ¥ gl § oA @
T =nfed @ | wF 3@ ¥ fF R
N9 WAL § qg7 9% i Agf o
TR G | SR g TR femr @
fe wesfifr & wo7 1 9o T &R A
AT Fgd § 99 & FH A0 AT |
T Fa A1 AT fw 3w A g
ug dreen wifed f5 wesifar ¥ g
w & w1 WY, A Uy
W@ AR A1 qE F | A 9w
araw graT & o {9 & g g
®Y g F "war 7 &, ol
7 &, 7g fergeam A gt & fawg
T & 1 3w Y A § g R e
TR | AT @ Ao ar § A 55
& W I WY g FET WA
# FIEIT ®T gH Aqrgar AT =ifEd o
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Situation
THY aXg § WHET F gEL W= H, Ag
IJfaware s/ 8, 98 & g4
Tifgd R fggeam & wfafafy d==r
N gATEEE AT w59 ¥ fad
g9 ¥ qgy e w0 =fgd 4, Ffe
I F OuT AE7 fear 1 wfEx 9 @
faarifeser amEt § s =Rd &, "R
o gEAEE: 6y A w7y o9 &
17 w fergear #71 d@ar o At g
2 g faarifere st & | oy fegemta
F T AAY AT AT A A 4G Rl
| 7@ 1 9 fegEm ¥ faw guiw
# a2 1 99 fegeam #Y a=ar a8
Fgdr & fr gamd gomdl Sl & 9T
fadeft d Fem FC @I, TA @ ARG AT
q FEgAT Fgl dab HF g !
2 1 w9 fa2a #7 9 ger 9re ar fer
fifs & Q0 7 g AR, 4@ AT
T &, 3% ag w7 OF wgradt
2 72 3fww a7 & 1 =& fegmm
F g WY aa g g, fege
F Fear A v w1 AR wET
21 ¥ =g g 5 fagmam &Y aawre,
fegem &1 sfafafiies 20 & ar
fazwr & = W T ag & I W
T F |
fermmafie o3 1T fagr S & 1
g0 ared § f Frasdisor g afe
gaT Gr=AT e fF gad fraa aifa
" [T E AT R | g 9 Ay
g & T @ dfFs & asfed
o o gfaae &dey & fag
FEX @ F WA FAT 9=AT § | AfE
g fagrefteo a¢ aga SR @ E |
@ ToTa w1 gt & ™
a<g ¥ 2 fr gw frarefsor Smed & 1
e 7o T Frareor Y o O
S 39T g gfar # 9t ey aweTg
§ 9 g v e g g, W
W § o w9 gl @A TEd
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=t s fae]

§1 3 gfra 4 Ty v @ W
G FAT AR | A ST ¥
et ¥ FEr fF owher o a@
Hromz gT aifee | ag gt T anw @
JfFT Tar F3F TR g9 ¥ T AN
¥ gt fie ¥ ft o fegem ¥
WO H4T T9 919 1 T FE 9% | 48 ¥
@R AEE A A e
fareiwor o a0 aaen @, afe
o 3 5o g &Y eo FIE
saT €1 aEr & o o 39 8, gfan
w1 21 fagrd ar T § fomd o 39
TGI8 | IHE I AT AN &, FAST 7@
¥, w3, P Y & 1 St o
fog forr ot 3% 7 ¥ qg rewa §
I T A FSF 9 gH gEL et
# ow o § A gfar @ qer awe
BT AE & e )

& e f am 79 §
FfeT e gfmar & gefadeae o
w1 @ freimor # aw w7 ¥
wHY Ag g fF Aot § Tsadr
S HOY FT @ § g9 IO q9uT A8t
FT, a1 Fifar &, Ffaswr §, s F,
wefra® # ar gad gufaas § o1 @
TET & IAFT T gHYUA TG FW | I
% gfaar & AfdgEme &1 @@ a8
BT o g% faeeor Y ara &
o FE 7 TG & | § T apm fE
way el e & g @ sufaawa
+1 @ Fa | fegem @@
w fegem F wfafafad=s #1 9g-
U 5 F gy wfaw S @ ™ 9%
F wifg @1 5 gfmar & Sufrdemem
F1 &7 fFar sy | IR avg froaren-
FT FT I " 20

fraredtFo #t ara agT FEr andt
T 1 Y T W § o9 927 froaedt-
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FOT 9T agd g Wy 2 faar o
F g e fr Frrefisor @
S gaT FE AT A ¥ G AT )
T qF g AA &1 wlwmredt @
TS TT TF AR A@ B FA GAA
AT ] | 7 FATY AT F YA F A=A
AR AT ITFT ToAT gRir AT 1 For
3% fga & it IgH 77 79 AT
W g9 g & qE fF gurt a| ae
&t Y W gEy wfast a8 @ g
afer @ awg A afede wfasr &
FTH A AT A R | BH TR AlE
wfad TSP AR @t g A
1 AET ¥ AT AT AHAT & | AA TA
¢ f aargds Aoew orAce wATEEr ¥
st g7 war T IAA g afver &
=15 afg 7 g5 |

YAEEZ AT HIH gREAAT &
qraA St qer gued §, 39 a3
# S Sty ¥ 7 FEA TRAE )
wad A g wwedr @ fs o gaw
qisa grAT wifed | § awwan g w5 ag
g AEAWT § 6 IqF GHET g |
Tg AT FAAT Aged g Tt fw A
TR ST g, IT OF AHIA FATA
g1 71T &Y Afaedz Iz <A & 7
oF TAEe T g | Afww www
Fare o a7 & fF o gads Aa
AT warEer gfmar &Y FAar &+
wfafafaes & 1 gaw gfrar 1 e
sfafafea g, gfmar fv a7 §19 7%
fr ga wodt aReqHl ®1 gATRES Aaew
FIUT BT ST GRT E | AW
FATSES AT FT UAT ALY FHAT T |
AT A5 IEAX FATH ¥ TIFT H BAT
g% &1 Fm & g A ¥ e Ay
T 3 & fF g gATeEE Amew A A
Zn | fsag & garer 0T o @A



1903 Motion re:

Hr=T ST w9 & | 56 3% ¥ 9T Ay
F gqA AT A EA AF I
TFar g IAF! ared & fqw 1 wYr AT
EFT qraT s § 7 gg wifaw 59
& & fF garede A9 wagd A g
T "W Ia%F fga F F@ F@r @ |
¥ %ga1 £ f& 9@ a% gamede Aew
HTCATEAAT FT TS AT gl #IX
9E TH g H AT A § BT @AT
. T AT IAFT TET T AGT g1 THAL |
ag q&q T 0 g qwar g 94 fw ag
agt At ¥ gfaar & Faar w1 9fa-
fafaca %3¢ | w1 @17 gfaan & a7 &
gfafafie #1 am wwdt § a1 fageam
FY 7T Fgl & 5 gw Frd 9
@ g | 9 B FE AT FEAF
fora gt gnit | g et o goeT &
& forg g gwit | ag av gfam & mfer
FTaq @A & fod grit | AT g 1 qrEw
AT £ IAFTI ATHT F FH FA F foh
AT | 37 qAE #T 9% RE ofirar 7
HEF F TG U AT AEEHI §
FAAT 9T WA ¥ | IAFT A JEIH
7z grm fr gfea & w=rd 7 @17 2
wr mfe &1 a2, 9 S qrEe
STE ALTE FT 1T FLA ITH TZ B
audw g Fo0 1 7 s fF fergem
F AW A Faa= Aifa T g73-
fram &% W 98 B FY T@ F AW
FT aferar H AT & Tt &1 faen
FT IS BIF FIAW FTT HT R F

O wgt 9% "uE U Y &
TG FTHNT §. IAHT TE ATTUFAT
£ | ot 78 wE 7t § gfar 7 wf9-
fafuer w7 qawm o) famg @< &)
1T T TN | &7 aw ghaar § wd
oA " AgE aar o fi fafww
Tr2T & TET FY T KT GF, T AT
gfrar & =g o fraedsor g,
wf wn Ad @ wwdr | 99 aF
gfrar # qfY faeg | AT Tt
1347(Ai) LS—T.
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International 1904
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fE fafas ot 1 sfas ag@ar w1
FfasT wgAar wox wfed 3 a7
Ya FWT § 79 aF gqar & mf=
Faq Agf g1 qa | g|@ieT § =g
ifFfrramft magfrafs
e gfar & Tl 1 Mramy F qmaTe
gz sfafafaes far s fomr 21 &t
FH WA § IAHT @2 A7 | W
gW I O ¥ FATSES AT HATAAT
AT [HT & a1 gftar & giem F o
FITE FT W17 EY qFAT 8, FrweAEr
aFT gt gFar § A gfAar 7 gwaw
wifr &t @ /FAt & | A9 & arq
ST gfaar § g3z AT FUST IqAE
Tz & 3% fau gFmfes oz &
Fafan gat dear F gra & o ghar
&7 g7 g g1 g

Shri Basappa (Tiptur): Mr. Deputy-
Speaker, Sir, I have heard the
various speeches of some hon. Mem-
ber on this side and also the other. Of
course, 1 do not claim to contribute
very much with any new ideas in this
debate. But having heard some of the
Statements, I feel it my duty to any
a few words.

On this side of the House I heard
with some attention the speech of my
hon. friend Mr. Ram Subagh Singh.
He was referring to the long speech
of the Defence Minister and was say-
ing that he was labouring on a point
which was not very very necessary.
He particularly wanteq the Defence
Minister to devote more of his time to
the defence problems of this country.
I agree to a certain extent with Mr.
Ram Subagh Singh that he (Mr.
Singh) is paying very great attention
and is taking very great care to see
that the defence of this country is put
on proper lines.

But, Sir, it is very important to re-
member the scope of the motion which
is before the House. The Speaker m
his generosity has allowed us to speak
on certain other subjects also. But if
the Defence Minister Mr. Krishna
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[Shri Basappa]
Menon or the Prime Minister were to
devote more of their time to a para-
cular aspect, it is not fair to say that
they are labouring on certain points.

1 have great respect to our great!
leader Acharya Kriplani. I am too
small a man to comment on the big
speech he has made today in this
House. But I did not relish the last
portion of his speech where he sai_d
that the Prime Minister is
more and more attached to
the Defence Minister. Even yester-
day one of the Members of the P.5.P.
Party atiributed certain motives to the
actions of the Defence Minister. This
also is not fair. When we are faced
with great dangers on all sides,
remarks such as these that the
Defence Minister’s activities either in
the United Nations or here are not up
te the mark, are to be avoided.

Acharya Kripalani: I avoided it. I
did not say he should not be there.
1 said let him be there, leave him
alone.

Mr. Deputy-Speaker: From the hon.
Member's avoidance aiso, he has
understood certain things.

Shri Basappa: Yes, Sir,

Our fundamental policy is also
attacked by a member of the Swatantra
Party from my own State. [ refer to
Shri Mohammed Imam. I am sorry—
I am glad he is kere.

Shri Mohammed Imam (Chitaldrug):
You are sorry I am here?

Shri Basappa: I corrected myself.

He seems to think that the non-
alignment policy, even though it has
been explained at lengtp by our Prime
Minister. is not correct. Hjg idea seems
to be that we should side with
America or the western bloc, that we
are making a mistake, that we are
not really neutral or something like
that. It means he has not correctly
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understood the policy of the Govern-
ment.

Again, he was trying to interpret
our action in the UN. in a slightly
different way. When we were saying
that the U.N. should be reconstructed
on different lines taking into conside-
ration the new developments, he was
imagining we were working for the
disintegration of the U.N. or some-
thing like that. That is also not
correct.

Our attitude towards the UN. is the
most important thing in this debate.
There are some who ask whether we
have done the right thing in sending
our Prime Minister there.

Shri Surendranath Dwivedy (Ken-
drapara): Nobody has sent him. He
went by himself.

Shri Basappa: [ feel it delicate to
confess that I was wondering why
heads of States should go about
from country to country in this fashion,
I was wondering whether our Prime
Minister had done a wrong thing in
going as head of State and taking part.

Shri Surendranath Dwivedy: He is
not head of the State.

Shri Basappa: [ correct myself. It
was not the President who was going,
but the Prime Minister. I thought
Acharya Kripalani might be right in
that, but now I am convinced that our
Prime Minister going there and taking
part is the correct thing, and I do not
think Acharya Kripalani will object to
that. The Prime Minister explained to
us yesterday the advantages, how he
was able to notice the various things
that were happening there, the various
contacts he made, his participation in
the debates etc.

We may criticise the UN. but we
have to recognise, as all others have
done, the importance of this organisa-
tion,

Acharya Kripalani: Let us all go
there. We should also know.



1907 Motion re:

Shri Basappa: Does it mean that
fhe problems of the world can be
solved by people remaining in diffe-
rent parts of the world? Should not
important people meet there and
discuss the common problems of the
world? It does not mean every one
o.f us should go there.

Acharya Kripalani: Otherwise, how
shall we know?

Ll

Shri Basappa: It may not be to the
liking of certain people, but its
importance cannot be minmnised. The
smaller nations coming together and
putting certain things before the
bigger Powers is itself a great achieve-
ment. One day the smaller nations
will also become bigger nations. So,
our participation, and effective parti-
cipation if I may put it that way, is
essential. We have listened to Shri
Krishna Menon today. After all, we
have not played a very small role
there. The results may not be as
glamorous as we want them to be, but
our approach has to be commended
whether it be in the field of disarma-
ment, in sponsoring the five nation
resolution or in other debates.

There are friends here who say that
we have not gained much by our
policy of non-alignment. I do not
know what is meant by gain. The
very fact that with very little resources
we have been able to draw the atten-
tion of the world to us is itself a great
achievement. We cannot minimise

that.

Mr. Deputy-Speaker: The hon.
Member has two minutes more,

Shri Basappa: You will please allow
me a few minutes more.

Mr. Deputy-Speaker: Ten minutes
was fixed by the hon, Speaker. He
will have two minutes more.

Shri Basappa: You know, Sir, I am
one of those who speak very rarely.

Mr. Deputy-Speaker: Then, he ought
to have raised objection when the
Speaker fixed that time.

AGRAHAYANA 2, 1882 (SAKA)

International 1908
Situation
Shri Basappa: I will abide by your
decision.

In what terms can we measure this
gain? The very fact that heads of
nations come here means that India
has made an impression on them. The
Queen is coming probably in January.
That shows in what respect India is
held among the great nations. Even
the success of the new American
President, Senator Kennedy, is, in a
way, a success of the policy we have
been pursuing, and the great aid we
may hope to receive is a thing to be
counted.

But this policy of non-alignment has
been misinterpreted knowingly or
unknowingly. The Prime Minister
has told us that it is not a weak
policy. It does not mean that we are
not committed to any principle or
policy. We are committed to certain
policies and principles like disarma-
ment.

An hon. friend said that we were
not fighting colonialism to the extent
necessary. [ must differ from him.
Yesterday the Prime Minister devoted
most of his speech to this question of
colonialism, and I listened to him with
rapt attention. Having heard all that,
to be asked today to what extent we
are fighting colonialism only reminds
me of the person who having heard
the story of the Ramayana, asked the
next morning the relationship between
Rama and Sita. After hearing the
able advocacy by our Prime Minister
of the Congo situation, to ask if we
are fighting colonialism is something
I cannot understand. .

Some Members have said that our
Prime Minister and our Defence
Minister are wvery complacent about
Chinese aggression. 1 do not agree.
They are very much worried, but they
are also taking _steps to solve this
problem in the proper manner. We
cannot do anything in a foolhardy
manner. We have to take measures,
defend our borders, see that Chinese
aggression is put an end to, but how
should we proceed? Having taken a



1909 Motion re:

[She Basappa)

certain line in regard to world pro-
blems, can we go against the spirit
of it? What is the best method of
winning our object? Of course, there
are incursions which are very bad;
there are these air viclations, and they
must be put an end to. And we shall
gather and give all support to our
Defence Minister to see that such
things do not happen. But, at the
same time, can we go away from our
basic policy?

I do not want to take more of the
time of the House. [ thank you for
having given me this opportunity. I
have rarely taken part in the debates
on foreign affairs, but still, having
heard some of the statements of our
friends like Dr. Ram Subhag Singh
and Acharya Kripalani, I was tempted
to make a few observations.

Shri Ansar Harvani: Yesterday, I
was amazed at the speech delivered
by the spokesman of the Swatantra
Party, the party of big finance in this
country, when he criticised our non-
alignment policy. He should know
that during the last ten years, we
have fought two elections on the basis
of the non-alignment policy enunciated
by our great Prime Minister and come
out with a thumping victory, and I
can assure him that in the next elec-
tions also, when we shall go to our
countrymen to endorse the foreign
policy of our Prime Minister, we shall
have again a better victory than we
had during the last two elections.

I take this opportunity of congratu-
lating the Prime Minister and the
Indian delegation headed by Shri
Krishna Menon on the way in which
they conducted the world affairs at
the world assembly. We know it
very well that it was their great
influence which helped the newly
liberated countries of Africa and Asia
to come to their own. We know it
very well that it is their great
influence which has given courage and
confidence to the warious Afro-Asian

countries that have entered the
U.N.O.
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Many things have been talked about
Congo. No country other than India
can appreciate the situation there.
My thoughts go back to those early
days of India's freedom, when India
was liberated, and an interim Govern-
ment was formed in this country. We
remember it very well that in spite
of the fact that the retreating imperia-
lism and the retreating imperial
power had conceded freedom to this
country, it made it impossible for our
country, and it tried to sabotage the
newly won freedom of this country.
We know it very well that our great
Prime Minister, after assuming power,
visited the North West Frontier Pro-
vinees in undivided India. We remem-
ber very well the way in which the
British  political agents functioned
there and excited the tribesmen, in
spite of the fact that in the North
West Frontier Provinces, there was a
popularly elected Government of Con-
gress, headed by the late lamented
Dr. Khan Sahib. We know it very
well that they tried to create a vile
atmosphere.

The story of Kashmir is also before
us. We know it very well that after
creating the Partition of this country,
they tried to create trouble in this
country. We know it very well that
when we tried to stand on our own,
the tribesmen came and invaded as
raiders our valley of Kashmir. And
who were the people who {rained
them? We know it very well that
those tribesmen were recruited by the
political agents in the North West
Frontier Provinces, many of whom
were Britishers. We know it very
well that they were trained by the
British Army. So, we can very well
realise what is happening in Congo.

In spite of the fact that the force
of circumstances and the forces of
history have forced Belgium to quit
Congo, still, they have been trying to
excite the wvarious tribal people and
the tribal chiefs and sabotage the free-
dom of that country. Therefore, the
stand of this country that the duly
elected Parliament of Congo should
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meet should be fully supported. Of
course, I would not say that we should
make the choice of their wvarious
leaders; it is for the people of Congo
to choose their leaders. But it is for
us to see that only that leader is
accepted by the world as the real
spokesman of the Congolese people,
who has the support of the Congo
Parliament, and, therefore, the stand
that India has taken is being endorsed
not only by the Afro-Asian countries
but by all the freedom-loving people
of the world.

The UNO has been one of the
greatest organisations, that has been
conceived by the human mind. It is
one of the most representative organi-
sations. But it is the misfortune of
not only the Indian-born people in
South Africa, but it is the misfortune
of people all over the world that there
is a Power in South Africa which does
not fully accept the Charter of the
United Nations. It is often said by
the people who are opposed to the
entry of China into the United Nations
that they do not accept the Charter
fully. But I hope and trust that they
will shout as loudly against South
Africa as they have been shouting
against the entry of China into the
United Nations. Year after year, dele-
gation after delegation has been
pleading and getting the momentum
of the support of the United Nations,
as we do, in regard to the problem
of South Africa. We trust and we
pray that our delegation will continue
their efforts. With the emergence of
other Afro-Asian countries, and with
the liberation of more and more
countries in Africa, I hope and trust
that the day is not far off when the
Indian-born people and the Indian-
blooded people in South Africa will
enjoy the same strength, the same
power and the same political liberties
as other people in that country are
enjoying.

Something has been said about the
composition of the United Nations as
it is. We know it very well that the
United Nations was born after the last
great war. In that great war, only a
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few Powers had played a very impor-
tant role, and they constituted the
permanent membership of the Security
Council. We know that much water
has flowed since that day. At that
time, Kuomintang China was admitted
as a full-fiedged member of the Secu-
rity Council, that is, as a

permanent member. But, today,
what is Kuomintang China? It
is worse than what  Baroda

used to be under British regime; it is
worse than what Gwalior used to be
under British regime. Therefore,
today, to give that position to Kuomin-
tang China seems to be preposterous.
At that time, Asia was represented by
only one free country, namely China.
But, today, in Asia, there are many
independent countries. In fact, the
entire Asia has been liberated. In fact,
the entire Africa is coming to its own.
And the composition of the wvarious
Powers who were the participants in
the last Great War has also changed.

Therefore, it is time that the leaders
of the world should sit together and
devise ways and means to see that
the United Nations becomes a modern
organisation, in tune with the modern
conditions, as a true representative of
Afro-Asian countries.

Not much has been said about the
role that our delegation has played in
regard to Algeria. The heart of the
Indian people bleeds for the people of
Algeria who are just being bled by the
imperialist French. We should see
that the solution of the Algerian pro-
blem comes as soon as possible. If a
nation is bled to its very death, I do
not know how long it will survive. It
is for the men and women of this
country to go to the rescue of Algeria
and see that the problem of Algeria
is solved. The world knows, and the
Algerian people know it very well
that in spite of the fact that due to
certain circumstances, we have not
been able to recognise the Government
of Ferhat Abbas, we have fully sup-
ported it. You will recall that when
he came to this country, he was given
a rousing reception by the Indian
people. I think that should demon-
strate to the French people that
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although there need not be a de jure
recognition of that Government, still,
there is a de facto recognition of the
provisional Government of Algeria,
which is already there.

The Kashmir affair has been hang-
ing for long before the UNO. We
know it very well that the Western
Powers have been blocking the deci-
sion on that issue. One-third of Kash-
mir is still occupied by a foreign
Power. Our heart bleeds to think of
the people who are groaning under
the iron heels of military regime in
Pakistan. Let us say clearly that we
cannot tolerate any more their indeci-
sion, and that the affair of Kashmir
should be decided as soon as possible.
Every inch of Kashmir belongs to
India, and India stands by those people
who are groaning under the iron heels
of military rule in Pakistan in
occupied Kashmir.

Once again, 1 congratulate our
Prime Minister and the Indian dele-
gation on the work that they have
done at the UNO.

15 hrs.

Shri Khadilkar (Ahmednagar): We
are discussing the international situa-
tion when the United Nations Organi-
cation, an organisation formed after
the last war, is passing through a
cevere crisis, and nations like us who
profess to conduct a non-alignment
policy in the international sphere, who
are so delicately balanced—almost
balanced on a razor's edge—are find-
ing themsclves extremely difficult to
operate in the conflicting forces that
have, particularly since recent hap-
penings in the Congo, come to the
forefront.

In the last Assembly, the Soviet
Prime Minister, Mr. Khrushchev, made
significant proposals regarding the
reorganisation of UNO. One may dis-
agree with the manner in which they
were put forward—and I do disagree
with it. But it is wrong to presume
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that if one carries on an argument
with shoe in hand, as was done, one
can convince one's opponent or com-
pel him to disarm. At the same time,
it must be recognised that he has
spoken on that aspect very clearly
that the present structure wof the
United Nations, the Security Council
and other important organs of that
body need immediate change to face
the world situation; otherwise, that
organisation will not be able to cope
with the problems facing the world,
problems like the Congo problem,

After the last world war, the victo-
rious Powers, particularly their
leaders, Stalin, Roosevelt and Chur-
chill, when they met in Tehran,
thought that they would be able to
divide the world into spheres of
influence and the Big Powers should
constitute the Seeurity Council and
become the guardians of peace and
welfare of the world. But they never
imagined that during these 15 years
many forces of liberation, many new
forces, would come forward and the
so-called Charter and the Organisa-
tion based on that Charter would
prove meaningless in the present con-
text of the situation. Somebody ought
to have said it, and it is good that
Mr. Khrushchev has come forward
with specific proposals which some
people find difficult to accept. But I
may for their information say that in
substance they were acceptable to the
Prime Minister of the United King-
dom. To quote a well-known Ameri-
can commentator, Walter Lippmann,
in substance he said: ‘T thorcughly
disagree with the manner; it was
crude, it was rather violent, out of
tune, but certainly what he said is
worth consideration and the big
Powers and small nations must apply
their mind to it'.

The reason why I say this is that
today in the new world that is cmerg-
ing after liberation of the old culonial
world in Africa, the strength and
weakness of the United Nations are
being tested. The gquestion, as the
Prime Minister asked, is as to who is
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to fill the power vacuum and whether
the Soviet Bloc or the se-called free
world or the United Nations shouild
play its full and effective role. If the
United Nations fails on this occasion
to play its role in the newly-liberated
colonial world like the Congo and
other countries, where all manner of
attempt will be made to divide, disrupt
and penetrate by devious means either
by the socialist side or by the capita-
Tist side, it will be a tragedy. Why
do 1 say this? There is evidence of
it. When there was a revolt in Irag,
the Sowviet Union first hesitated and
did not penetrate but kept aloof, but
the Chinese were rushing in. Some-
thing happened, because there is a
conflict within the socialist camp. We
must remember it will have far-
reaching and wide repercussions.
Basically, when you look at this con-
fliet, vou will find that Peking on one
side and Pentagon, that is, the mili-
tary high command, or NATO, on the
other, have faith in war for resolving
the great world conflict. Are we
going to be a party to this or can we
avoid it, if so, by what method? This
is a challenge and 1 feel sometimes
that our Prime Minister who occupies
the position of an elderly statesman
has failed in some measure, according
to me, to take up the challenge and
give a lead. He ought to have thought
that India could be a bridge-builder
in the world conflicts, wherever it is
possible.

Why do 1 say this? Certain issues
were posed by Mr., Khrushchev on
the UN platform. Take, for instance,
colonial liberation. I was surprised
to find when in the context of Goa,
the Prime Minister said, ‘The problem
of Goan liberation will be determined
by what happens in the African
colonies in the possession of Portugal’.

““Shri Jawaharlal Nehru: Not quite
that. I did not say that What I said
was that these things are influencing
each other—what we do and what
they do influence each other.

Shri Khadilkar: I stand corrected.
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But I feel the time has come when
we must ask ourselves, ‘are we not to
help these forces of liberation’?
When the whole world including
America is against colonial possessions,
can we not take some effective action
to liberate Goa here and now? Nasser
never waited when he took possession
of the international highway and
invited the west for war. There are
times in a nation’s history when you
have got to take a determined stand,
and I feel the time has come so far
as Goa is concerned when here and
now we must liberate that territory.
With what clear conscience can we
argue with China? They can say:
‘We have come, we have occupiad
some territory, but there is a cclonial
possession on your soil of your free
country; you fail to liberate it". I am
not justifying the Chinese aggression.
I am saying that sometimes when the
world forces are on your side, on the
side of liberation, they would stand
by wou, they respect you, then listen
to your advice and wvalue it. A1t such
a moment, if you fail to take action,
you are not helping the cause of
colonial liberation as you should have
been,

Mr. Deputy-Speaker: I am doubt-
ful whether they will listen to my
advice. He is addressing the Chair.

Shri 5. M. Banerjee (Kanpur): You
can also try, Sir. He is suggesting it.

Shri Khadilkar: I refer to this pro-
blem for one reason. I feel this pro-
blem of colonial liberation and the
forces working at present will deter-
mine whether in the near future there
would be war or peace. What do you
find in the Congo? There is a 1eport
by a representative selected by the
UMNO. It is a clear indictment of
Belgium. Today the guestion is whe-
ther the U.N. will stand by that report
or will be influenced by the United
States of America which is not look-
ing at it favourably or since Russia
supports more or less that stand, the
United Nations or its Secretary-
General would hesitate to mova in the
matter. I am afraid even the Goea
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Offices Commission is likely to be
divided; it cannot function in the
present situation.

If the two world powers, the major
powers come to an understanding that
the liberated territories will be left
alone to evolve their own government
and the truly nationalist leadership
there, whatever its stature, will be
given full authority to control the
situation, you cannot really disturb
peace in Congo or in any other free
territory.

It is a sad commentary; but it is
true nonetheless that since the cnd of
the Napoleanic wars and the Vienna
Treaty, it has been continuously pur-
sued policy, the pulicy of dividing the
national struggle and nations also. It
was practised first in Europe. Some
sort of settlement came. After the
first World War again Eastern Europe
was divided. After the Second World
War no new division was possible in
Europe. So, imperialism is trving to
divide all the liberated territories,
wherever it is possible.

Therefore, at this juncture, it is
more important from our point of
view and of those who do not want
this conflict, who care more for peace
and reconstruction and advance, those
who are not interested in manufactur-
ing different kinds of weapons, to look
at this problem from this angle. If
we look at it from this angle, r nother
problem that comes to the forefrent is
the basic conflict in the socialist world;
and it assumes greater significance.

When we look at our border, we
say, China has committed aggression
on our border. We were most
friendly. I feel there was a time
when, if China had made a friendly
approach to India and said: “We are
neighbours; and we, as twp big
nations of Asia are going to ive in
peace as good neighbours; these are
our requirements as regards border;
we need certain territory’, India would
not have said, “No’ for a little exchange
of territory on the border to suit the
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convenience of our great neighbour.
It would have been possible. (Inter-
ruptions),

Do not mince matters, 1 do not
want to mince matters. If you want
to keep friendly relations such things
bave got to be done sometimes,

But, today that position is revers-
ed. Why? It has been reversed be-
cause of this world conflict; I mean
the ideological conflict. And, it is
not a question of that conflict affect-
ing the Soviet or the Russian people
only. The whole world is divided on
that; those who accept co-existence
basically and believe in peace and
others, These people believe that
two dissimilar systems can work to-
gether and live together. But, China
has taken a different stand, the old
orthodox stand that war is inevit=-
able because it is a means to end

imperialism.

So, the main issue today in this
country and elsewhere is this. We
want co-existence; we stand for
peace, But the friends on my right
here, the communists come forward
and plead in one voice that they will
stand by us and defend the country.
The next day, we find a Bengali
voice which has appeared in the Hin-
dustan Times, saying, ‘No, no, there
is a good case for China; we must
listen to them. I am glad that this
sort of duplicity or dualism in their
approach to the border question will
not carry convictign with the Indian
beople.

There is also some vacillation re-
garding Government policy, on the
diplomatic field. When we read the:
White Paper we find that many in-
cursions have taken place, But, when
a description of those events is to be
given to ~Parliament, I am puzzled
that our Prime Minister says, they
are petty things.

The Prime Minister of another
friendly nation, Burma, came here
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the other day, He said inside the
country and outside also that Chou
En-lai is very sincere; he wants to
have a reasonable settlement. By im-
plication he means that India is un-
reasonable. I sometimes feel that we
are being isolated in a subtle man-
ner so that we ghall be compelled to
come to terms with our neighbour
China,

I am not looking at it from the
point of view of war or peace imme-
diately. I know it is a most restrict-
ed matter, But, still, China must
admit that she has committed aggres-
sion. Unless it is wvacated, no self-
respecting nation can think of de-
marcating the border on some histo-
rical evidence, whatever it is,

sSo far as the disarmament prob-
lem is concerned I will touch and
finish.

shri Nath Pai: He has left nothing

for others; he has exhausted every-
thing.

Shri Khadilkar: So far as the dis-
armament problem is concerned, we
have listened to our Defence Minister,
He has given us a very exhaustive
background.

shri Nath Pai: A peroration.

Shri Khadilkar: The real danger
today is that if this present confljct
between the Soviet Union and China
is not resolved, it will be of grave
consequence. The other day, a friend
of mine who knew the Chinese mind
said in a jocular mood: “What a fool
Khruschev is; he thinks that the Im-
perialists will disarm if he argues
with wvulgar language and tone with
a shoe in hand!" This is what he said,
It is a fantastic thing; they do not
believe in it. They have a faith that
we will have to arm ourselves though
we need not use those weapons.
Ultimately, as I said, whether we
have war or peace in the near future
will be determined by whether the
approach of the Soviet Union or the
approach of the Chinese prevails, In
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my opinion, the military section in
the West would very much appre-
ciate that the Chinese approach
should prevail Then there is no.
position left for so-called non-align-
ed nations effectively functioning
anywhere,

If at all we are to function effec-
tively in a sort of congenial atmos-
phere, we have got to rediscover the
basis of functioning. We were just
functioning on the most delicately
balanced situation, That balance is
likely to be knocked out. And, in
such a situation if we want to have
a chase, I feel, the non-aligned na-
tions will have to stand together in
every sense, stand together with the
forces of liberation, colonial liberat-
tion; A civil war is going on for a
long time in Algeria for instance—
and the provisional national Govern-
ment has been recognised by China.
Even the Soviet Union was given a
de jure recognition to it, We should"
also take a step in that direction and
show to the people of Africa that
we stand with them. That alone
will give some new basis for non-
aligned nations in the world and
their voice will be heard with great-
er respect in the United Nations.

Shri Achar (Mangalore): Mr. De-
puty-Speaker, Sir, the current Four-
teenth Session of the United Na-
tions, as most other Members have
also referred to, is a remarkable and
a momentous session, In its history
of 14 years, whatever other matters
were there, probably, this was the
only occasion when leaders =~ from
several countries attended the ses-
sion. From one point of view—I
think it is the most important point
of view—the U.N, has got a high re-
cognition. It looks as if all the na-
tions have now realised that the only
hope for the world to avoid war is
the UN.O, The League of Nations
was not so effective and several na-
tions did not recognise its importance.
I would like to say a word or two
why the importance of the UN. was
realised this year. If we consider-
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the background behind this year's
meeting in respect of international
=situation we shall realise why every-
body looked at the UN. The Sum-
mit at Paris failed; there was a de-
‘bacle at Paris and subsequently there
were other events, Russia walked
out of the Disarmament Conference.
I think Mr. Khruschev also evidently
realised this situation and that is why
for the first time in the history of
the nations of the eastern bloc, the
Prime Minister of the USSR decided
to attend the UNO,

Shri Nath Pai: It was he who
persuaded others to go.

Shri Achar: I agree with my hon.
friend, Probably, but for Mr, Khru-
-schev's going to the UN, the others
wou'd not have thought of it at all.
It looked as if there was considerable
propaganda in favour of other lead-
ers going there. Comparisons are
not always very ap! but when he de-
cided to go to the UN—not by plane
but by a steamer—I was reminded of
Bapuji who walked to the seaside to
begin the salt satyagraha, Probably,
he wanted to awaken the country.

Perhaps that was the object of
Gandhiji; he did not go by motor
car; he started walking.... (Inter-

ruptions)

Shri S. M. Banerjee: Do you mean
to say that Panditji should have
walked all this distance?

Shri Achar: That is why I said that
comparisons are odious; you cannot
carry it to the final end. Now, pro-
bably in pelitics a kind of propa-
ganda is absolutely necessary. Mr,
Khruschev realised the situation.
Some way should be found out to
start negotiations once again. For
that purpose perhaps he decided to
go to the UNO, We also saw most
of the leaders from the eastern bloc
accompanying him, He sent appeals
to the other nations also to send their
leaders. As a result of all this, we
know our Prime Minister also at-
tended the UN session and it is our
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pride that in the UN the five powers
did their utmost to bring about an
atmosphere of peace, The objeclive
of the League or of the UN is some-
how to end the war.

Today we heard two very import-
ant speeches—one by our respected
leader, the ex-leader of the P3P,
Acharya Kripalani.

Shri Nath Pai: Ex-President of the
Congress.

Shri Achar: Therefore, we respect
him, He raised an important ques-
tion of China thinking that war was
inevitable, It looks as if Russia
thinks that co-existence is possible.
For ten days this ideologica! differ-
ence was considered at the Moscow
Conference and then it was extended
by five more days, Now, we heard
our respected Defence Minister, Shri
Krishna Menon, giving us the picture
of the situation and the absolute ne-
cessity for disarmament. He mention-
ed that the bombs that were thrown
on Nagasaki and Hiroshima were
small, trigger-like, compared to the
present bombs that we are having.
On the one hand the Chinese commu-
nists’ view is that war is inevitable.
On the other hand, the view of the
rest of the world is that any war
will mean  total destruction. The
attempt was made in the UN to bring
about an atmosphere of some sort of
an understanding between the two
great nations. It has been said here
that the members of the UN has risen
from 60 or 62 previously to 99 at the
present moment; of these 14 or 15
nations come from Africa alone, It
has even been said that this bloc
will be more than one-third out of
the present membership. Though
they have inereased in numbers, one
most impertant aspect we have to
realise is this. It is nmot a gquestion
of voting in the UN. Even if the UN
wvotes on all its resolutions, that will
not completely solve the problem.
After all we have to realise that there
are two great blocs and we should
admit this. They should come to an
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understanding.  Only then it would
solve the problem of the world. A
contribution to that effect was made
by the five non-committed nations.
In that our Prime Minister sincerely
and with his well known ability
iried to do his bit, and for that our
country is proud of him,

1 would just like to say a word,
Sir, if you will permit me, about
Goa, The previous speaker spoke as
if we could simply march our army
there. Shri Khadilkar, if I  have
understood him correctly, said, how
<an we ask China to vacate if we do
not march our army to Goa, That
seems to be the trend of his argu-
ment. I also feel very much about
Goa. [ come from ap area very near
Goa. I would very much like to
have Goa integrated with our coun-
try, But is that the attitude that
we have to take up? Are we to
create such a situation? 1 do concede
that the Prime Minister and the Gov-
ernment of India should do their very
best to bring political pressure on
them as much as possible and try to
get Goa integrated with our country,
but certainly I am not in agreement
with the other action proposed that
we must march our army to Goa.

Mr. Deputy-Speaker: Shri Supa-
kar—I am extremely sorry somehow
his name was omitted, but I would
request him now to take oniy ten
minutes,

Shri Supakar (Sambalpur): Sir, if
there is any lesson which we should
learn out of the failure in our per-
formance in the United Nations more
than any other it is that the neutra-
list nations must come together 1o
form a more cohesive and more s~
lid bloc in the United Nations.

Sir, we must see why we send our
representatives, our delegation to the
United Nations. It is not merely to
make big speeches and get ourselves
publicised in the newspapers, it is to
serve a definite purpose. The main
purpose for us, for States like wus
should be to gee that the area of
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operation of the cold war is restrict-
ed as far as possible, and if our pur-
pose is pot served by our trying to
bring together the big powers we
should see that the other States who
are at present not involved in cold
war, specially those States which are
likely to become independent in the
near futurg and those States which
are not involved in one or the other
of the great power blocs, come to-
gether to form a solid public opinion
against the warring groups, ] think,
Sir, if such a group were there all
this tangle in the Congo affair wou'd
not have arisen, In future also, 1
think, if such a group is formed and
if all the neutralist nations come to-
gether a lot of confliet could be
avoided and the area of operation of
the cold war would be restricted,

It is unfortunate that India avoided
or refused to take the lead in this
matter—from the speeches made by
Pandit Nehru we learn that—but we
should not stand in the way of other
neutralist nations who want lo take
the lead, We should rather encourage
the formation of such a bloc.

I would further say, Sir, that our
performance in the current session of
the United Nations, this year, has
shown the urgent necessity of main-
taining real neutralism and not to
lean to either side of the big power
blocs.

Sir, the five powers moved the re-
solution to bring the two heads of
States—the President of USA and
Mr. Khruschev—to renew their con-
tent. 1 do not know what purpose
was sought to be served hy this re-
solution, unless they tried to bring
discredit to either of the party who
ultimately refused to renew the con-
tact, It was well known that a few
months previously, on 17th May, there
was a Summit Conference, We know
also why it failed, It failed because
Mr. Khruschev wanted Mr. Eisenho-
wer to apologise for the U.S, U-2 fly-
ing and because Mr, Eisenhower was
not repentant and he would not apo-
logise. The position had not changed
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when thig resolution was sought to
be moved on 1st October, We would
like to know whether this time either
Mr. Khruschev was more accommo-
dating or Mr. Eisenhower was repen-
tant in the course of the few months,
When Pandit Nehru addressed a let-
ter to Mr. Eisenhower about the re-
solution that was sought to be tabled
in the United Nations General As-
sembiy, Mr. Eisenhower was frank
enough to say:

“The chief problems in the
world today are not due to differ-
ences between U.S A. and U.SS.R.
alone and, therefore are not
possible of a solution on a bilate-
ral basis, The questions which
are disrupting the world today,
at the present time are of imme-
diate vital concern to other na-
tions ag well.”

Evidently, President Eisenhower was
referring to the other summit powers,
He would not let down France and
the United Kingdom by excluding
them from such a conference which
was intended by the five powers re-
solution. He would not agree to do
so at a time when the United States
was facing a general election. There-
fore, unless the five powers wished
to have the satisfaction of putting
either party in the wrong they knew
that not much useful purpose could
be served by such a resolution,

Let us see what would have hap-
pened if the resoiution had been pas-
sed. We know that we can take
a horse to the gide of water but we
cannot force it to drink, So it is
rather difficult to understand why
Pandit Nehru completely lost his
temper when Mr. Menzies, the Prime
Minister of Australia, sought to bring
in an amendment suggesting a four-
power meeting. The  neutralists
wanted a bilateral meeting, probably
the Communists wanted a meeting of
all the powers and the western
powers were in favour of the four-
power summit. But when Mr. Men-
zies moved this amendment I do not
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know what was absurd about Mr,
Menzies' move. How could it be
brushed aside as ‘trivial’, as a ‘cold
war approach’, or as ‘mere jargons
of war'? Mr, Menzies was voicing the
reaction of President Eisenhower
who was sought to be made a party
in the renewal of the contact. Mr,
Menzies was voicing the reaction of
President Eisenhower and Prime Mi-
nister Macmillan to the five-power
resolution.

I believe, Sir, that the move failed
because the western powers had
some genuine suspicion that this re-
solution was inspired by Communists
as a counter blast to the blemish of
failure of the four-power summit
conference. In this connection, we
must remember that we could have
made this failure or converted this
failure into a success by a little tact
and by a better move in the piloting
of this resolution, While we want
Mr. Eisenhower and Mr, Khruschev
to renew their contact, at the same
time we find that when Mr, Eisen-
hower is addressing the General As-
sembly, some of the leaders of our
delegations go into diplomatic sleep
and not listen to the speeches. Natu-
rally, that creates certain adverse
reactions in the minds of the western
powers. Besides that, whatever be
the motive of Mr. Menzies in moving
that amendment, when we lose tem-
per, it creates an adverse reaction,
Therefore, I would submit that it
must be our look-out to see that this
neutralism really succeeds, If it is
to succeed, it can bring real peace
into this world. But then, in order
to see that it succeeds, we must see
that we must not only be really neu-
tral, that we must not only try to
bring harmony between the two con-
flicting parties, but that we must seem
to end appear to be really not trying
to lean towards any side or any
party.

I will finish with one comment on
the Chinese problem. Whatever be our
peace-loving intention, we must not
take a very lenient attitude towards
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the aggression by the Chinese. When
we read the White Paper, we find that
the Chinese always respect this Panch-
sheel and other ideas also, but then,
we also find at the same time that Mao
Tse-tung says that only arms can
solve the problem of the world, There-
fore, we must see their real intention
and not merely be led away by the
words of friendship that they repeat.
So, 1 would submit that we must take
a more active step in vacating the
aggression, and especially when they
throw out a challenge when there is
violation of our air space, we must
take some active steps to meet such a
challenge. Otherwise, when there is
a widespread and full aggression we
may feel helpless at that time.

Raja Mahendra Pratap (Mathura):
Sir, to begin with I must thank the
entire House for the great sympathy
that they expressed towards me the
day before yesterday.

Mr. Deputy-Speaker: That was not
external affairs,

Raja Mahendra Pratap: But I must
not thank hon. Govind Ballabh Pant
and Mr. Datar. I cannct thank them.

Speaking about this motion, I beg to
say that certain points are not consi-
dered. It was very good that our hon.
Prime Minister, Pandit Jawaharlal
Nehru. went to New York. When
other top leaders were going there,
why not our Prime Minister? It was
very good. But our hon. Prime Min-
ister, though he is very honest, very
great patriot,......

Pandit K. C. Sharma (Hapur): Very
wise.

Raja Mahendra Pratap:... he lives
in some certain ideas which he got in
England. He is very much impressed
by the Labour Party ideas, and so he
always makes mistakes. I beg to sub-
mit that we must understand that in
the world of today, there is a great
struggle going on  between America
and Soviet Russia. It is this every-
where, For instance, in Laos, what
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we see is the struggle of these two;
what we see in Algeria also is the
struggle of the two; in Germany,
there is this struggle of the two; so
also in Japan. So, everywhere, the
struggle is going on between the
United States of America and Soviet
Russia. Both are struggling for world
control. This is a great mistake of our
greatest thinkers, that they think the
ideologies are fighting. Nothing of the
kind, Sir. There was, there is, and
there shall always be racial struggle
in the world. Eliminating other small
racial groups, there are now new
racial groups at the top. England re-
signed her leadership of Anglo Saxons.
America has taken up that leadership
of the Anglo-Saxons. Soviet Russia
is the leader of the Slav race. These
two are at the top. They are struggl-
ing for world control. So, the strug-
gle is between the Anglo-Saxons and
the Slavs.

In anything that we speak, we
should not take sides. But when we
speak anything, we take one side or
the other. Pandit Jawaharlal Nehru
spoke about Parliament in Congo. We
know what is that Parliament, That
Parliament is supporting Lumumba
and Lumumba is supporting Russia!
So, in fact, if we ask Parliament to
come there, we support Soviet Russia!
In anything that we talk about, we
support one parly or the other. For
instance. in Algeria, the Algerian race
is trying to be independent of France
and France is backed by the United
States of America, so that everywhere
we see the struggle between Soviet
Russia and the United States of
America,

Under these circumstances, what are
we going to do? I suggest that we en-
tirely whitewash our brains first,
because we are having in our heads
some ideas which have been filled
there for decades. We must get rid of
those ideas. For example, when we
speak of colonialism, we say colonial-
ism is very bad. I also said that
colonialism was very bad., But what
is that colonialism? We have to see,
what it is. Colonies were formed by
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the flowing human currents. It is not
understood yet. Human currents must
fAow into other racial groups and get
united and produce other new races.
So, instead of speaking against coloni-
alism which we were doing for the
past two or three decades, we should
insist that when racial groups flow
into other racial groups, they should
intermarry interminge. If, in Algeria,
France comes and the French inter-
mingle or intermarry with the Arabs
there, it will be very fine. All of them
can be very happy there. So, what I
say is, we should have another way of
thinking about these things.

For instance, the people are fighting
ebout religion. What is religion? I
have said that Hinduism is a bunch of
ideas. Islam is another bunch of
ideas; and so is Sikhism and so is
Christianity. All these are bunches of
ideas. What is Congress? It is a
bunch of ideas. What is Communism?
It is another bunch  of ideas. We
should investigate these ideas and find
out how they grew, how they captured
eur minds and kow they are leading
us and how they are forcing our
minds. Our great President Eisen-
hower and our great Soviet leader,
Mr. Khruschev, are themselves misled
by certain ideas which were filled into
their poor brains; they do not do
things themselves, ideas do. It is for
us to take up this work of show-
ing to the world that “you are going
wrong”. In every way, they have been
going wrong—drinking, horse-races,
gambling and all that kind of things.

It is for India, where the great Rama
and Krishna were born, where Islam
came in and the Sikh religion was
born, to take a moral attitude and
speak to the world, "“You should do
this": We should show it by our
example. For instance, what are our
ambassadors doing? If someone has
bought a car for Rs. 20,000, our ambas-
sador wants to buy a car for Rs, 50,000,
they waste money. They should be
taught to live in Gandhian way. Of
course, I do not say they should go
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naked, but they should lead a simple
life.

The whole attitude has to be chang-
ed; the whole way of thinking has to
be changed. We should believe there
should be one world government, with
a world army and world court of jus-
tice, so that nations could not fight.
All religions should co-operate to
fight evil and promote goodness. We
should so reorganise our society that
not one man remains without bread or
without work. This should be the
ideal.

In the end, I must say to the hon.
Prime Minister, though he did good
work in New York. Yet I would re-
quest him to see what is happening in
Punjab. The Akalis are following
Gandhian method, but there is a limit
to patience. If something wrong hap-
pens in Punjab, you will be unable to
control the situation.

Dr. Sushila Nayar (Jhansi): Mr.
Deputy-Speaker, Sir, I am most grate-
ful to you for giving me a few
minutes to speak on this motion. I do
not wish to say much in answer to the
remarks made by the critics of our
non-alignment policy. When that
policy is being accepted the world
over practically, when even those who
criticised us for that policy are appre-
ciative of that policy, at such a time to
hear criticism of our pelicy in our own
Parliament is rather out of tune and
completely out of place, in my opinion.

Our attitude and policy have been
having a slow and steady effect upon
the thinking of the nations of the
world. The Defence Minister pointed
out how the influence of the non-
committed nations has changed the
thinking of the United Nations in
several respects. The role of these
non-committed nations, the attitude
they take, has an effect in formulating
public opinion, if T may take the
liberty of saying so, it has a kind of
educative role. This is done in a quiet
and silent manner and not in an



1931 Motion re:

ostentatious or aggressive manner, By
putting forth our views clearly and
firmly, we are making other people
think about these problems. It is most
encouraging that in many ways their
thinking has been influenced by the
attitude and policies that have been
stated by our represcntatives in  the
United Nations,

The acceptance of the objective of
total disarmament and outlawry of
war is an outstanding example of that
type. This has been described al-
ready this morning and I would not
say much about it. So also the outlook
on colonialism. With due respect to
Raja Saheb. I do not think anybody
can today support colonialism. Coloni-
alism, as we understand it is a
method of exploiting one nation by
another nation, Therefore, we object
to it.

The mos! outstanding change in
this respect has come in Britain,
which was in direct contact with us
in our freedom struggle. Other coun-
tries have also changed their attitude
towards colonialism. and you would
not find anybody today who will open-
ly stand up on any world platform
and support colonialism. There are
exceptions like Portugal. But they
also do not like to admit that they are
adhering to colonialism, but their
actions are such that there js no escape
for them but to accept that charge.
Even Spain has agreed to abide by the
Charter of the United Nations. Portu-
gal seems to be the solitary example
still sticking to the old ways of think-
ing.

France in Algeria and Belgium in
its dealings in Congo are surreptious-
ly trying to promote the colonial int-
erests, although outwardly they dare
not support the policy of colonialism.

Another outstanding example of the
influence that our attitude and policy
have had on the thinking of the Unit-
ed Nations has been on the subject of
racial diserimination in South Africa.
I remember a few years ago, the nz-
of the world were not prepared to
stand up and 3peak clearly and openly
egainst this policy of racialism. Today
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they are all united on this issue and as
the Defence Minister pointed out, there
is the lonely voice of South Africa in
support of that policy. Otherwise,
everybody is agreed and there are no
apologists left for this policy of racial
superiority.

1t proves that the force of ideas is
superior to the force of arms and
armaments. All these nations whose
thinking has undergone a change—at
least most of them—are superior to us
in so far as arms and armaments are
concerned. But if we stand up and
state our view clearly without fear
and without any other consideration, it
is bound to have an effect on world
opinion. It is in this respect that I~
feel deeply grieved that our Govern-
ment has failed to stand up and speak
clearly and openly in defence of our
next door neighbour, Tibet. We stand
up and plead the case of Algeria, we
are outraged at injustice done in any
part of the world, but we come out as
apologists for the action of China in
Tibet, by saying that China has exer-
cised suzerainty over Tibet for 200
years. Is suzerainty such a sacrosanct
thing? Is it a thing that gives a right
to a nation to rule over another nation
for all times to come? Were we not
under the suzerainty of the British for
two centuries? We have come out of
that suzerainty as a free nation. Sir,
on the floor of this House, our hon.
Prime Minister stated that Mr. Chou
En-lai told him that China has suzer-
ainty over Tibet but that dose not
mean that Tibet is China. Today, Tibet
is shown in the maps in our. own
country as part of China. When
Mr. Chou En-lai has himself stated
that Tibet is not China, we have made
Tibet part of China. Ome of the lead-
ing officers of our Government one day
told me, “Tibet is finished for all times
to come.” Well, if Tibet is finished for
all times, I am afraid, the very basis
of the security of our borders along
the Himalayas is also finished. I
understand that an argument is advan-
ced that our sympathy is with Tibet,
but what can we do about it? What
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could we do about Suez? We raised
our voice against the powers of the
Western bloc on the Suez crisis. What
are we doing in Algeria? We are
raising our voice on the Algerian
issue. Similarly, if we raise our voice
<clearly and call a spade a spade, call
the Chinese, who have been aggressors
in Tibet, aggressors—they are aggres-
sors in our own country—1I believe that
it will have a profound effect upon
educating public opinion, creating pub-
lic opinion so that ultimately peace-
ful solutions are found.

16 hrs.
|Mr. SpeEARER in the Chair]

I do not agree with those who might
think of armed conflict or that we
should go to war. I believe the days
of war are over. After all, arms and
-armaments have become so terrific
that going to war means annihilation
of the world. I am sure that uli-
mately the conflict between India and
‘China will be solved, will have to be
solved in a peaceful manner. But
“China must be made to realise that
the policies that she is following are
unacceptable to the whole world, and
for that purpose their presence in the
United Nations will be most helpful, I
am glad our Government is support-
ing that policy. The United Nations
have come to play a much greater role
than ever before. They have to think
today in terms of maintaining peace,
maintaining law and order, as they
are doing in Congo. They were not
fitted for that role when the United
Nations Organisation was formed. The
concept then was quite different,

Therefore, I am in  whole-hearted
agreement with the view that there is
urgent need for changing the charter
of the United Nations. As has al-
ready been stated, there is general ac-
ceptance of the view that there should
be no war, and war should be out-
lawed by all the nations of the world.
“This has come about because of the
necessity created by these terriflc
arms and armaments. Under those
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circumstances, the spread of the nu-
clear weapons and the spread of the
so-called suicidal club or the nuclear
club is the most dangerous thing, Te
stop that, again, the United Nations
have got to be strengthened, the
Charter of the United Nations has got
10 be altered and the facilities at the
disposal of the United Nations to play
a positive role have got to be increas-
ed. It would not be a bad idea if we
suggested to the United Nations that
they should take up the control and
administration of the outer space and
the Antarectic area, whatever control is
possible and necessary. This will give
them some experience in administra-
tion so that they can play their due
role and one day take the place of the
world government, which Raja
Mahendra Pratap has been advocating
so long. This objective I find myself
in agreement with, a world govern-
ment which does not deny the sover-
eignty of any nation the freedom and
independence of any nation but which
makes each nation secure and makes
it impossible for any other nation to
be able to interfere with the indepen-
dence and freedom of any nation, as
has been done in the case of Tibet by
the Chinese and also in the case of our
own northern borders.

Shri Jawaharlal Nehru: Mr.
Speaker, Sir, I am grateful to hon.
Members who have spoken in this
debate and who have thrown a good
deal of light on various aspects of
this question. May I, however, right
at the beginning, refer to what the
hon. Raja Mahendra Pratap said? He
accused me of having imbibed some
ideas. I plead guilty to that charge.
I think it is better to have ideas than
to have an empty head. I am always
trying to imbibe more ideas to refresh
ideas, to change them where neces-
sary; whether, I succeed or not, it is
for others to judge, but that is my
attempt. Sometimes it happens that
people keep all the avenues to their
minds closed or they never open them
and so repeat the same phrase or word
endlessly without any relevance tg the
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occasion or to developing world. The
fact of the mat.er is we are living in
a world which is changing, changing
in every way; the minds of men are
changing, the minds of nations are
changing, social habits of nations are
changing, revolutions are coming in
the way they live, all these things
are happening, apart from the politi-
cal plane which we often discuss. The
political plane is important, of eourse,
because it governs other things. But
there are other planes, more import-
ant social changes, economic changes
for which we try in our country and
other countries are trying also. So we
live in this world and it makes a
great deal of difference in the ultimate
analysis—what is in the minds of
men.

As I said, I think the other day, the
preamble of the constitution of the
UNESCO says: “Wars begin in the
minds of men”, which is, I think, com-
pletely true. Therefore, it has some
relevance and some importance to
what we have im our minds, how we
admit ideas in our minds, how we
understand what is happening, or else
we shall go on talking of a world
which has ceased to exist and which
is changing so much that it has no
relevance to what we say or what we
think.

Now I do submit in all modesty
and in all humility that the attitude
that India has taken during these past
dozen years or more, the attitude in
regard to major world problems, the
way we have dealt with them, has
been' both an idealistic way and a
realistic way, idealistic in the sense
of aiming at certain ideals and realis-
tic in the sense of applying them to
the existing circumstances—because,
unfortunately, we cannot always
achieve the ideals; it is difficult—we
have tried to adjust ourselves to the
circumstances. Now, because of all
this, I do venture to say that we have
affected the thinking of the United
Nations and of the world, and it is
no small matter. It is no small matter
even if it is in a small degree. I do
not claim big things. Big things come

1347 (Ai) LSD—S8.

AGRAHAYANA 2, 1882 (SAKA)

International 1936
Situation

from changing events, not from what I
say or anybody else says. Events
force people to think ultimately.
Even those who refuse to think are
forced to think when the bludgeon of
the hammer of events hits them on
the head. But I do submit that the
policy we have pursued, the way we
have put it forward, not in an aggres-
sive way, not opposed to anybody,
but in a moderate and in a humble
way, trying to win over people, has
affected the thinking of the United
Nations, and thereby 'Lndj.rectly' to
some extent—may be not much but
to some extent—the thinking of the
world. And that is a big thing.
Because, in spite of what some hon.
Members might think, we cannot live
apart from this world. “Whatever
might have happened in the days gone
by, in the modern world you cannot
live apart; you are a part of the world,
an intimate part of the world and you
are affected by what happens in any
part of the world.

Two kinds of general criticisms
have been advanced in regard to our
policy. One is: why do we throw
our weight about and get interested
in what happens in other countries or
even in disarmament? Let the two big
powers or other powers concern them-
selves with it. Why should we get
entangled in this difficult question?
We have got enough problems here.
The other is the exact opposite of
this. Some hon. Members have said
that we should throw our weight
about; we should go ang do this im
Kenya and we should go and do this
elsewhere—leave out the question of
Goa because that may be considered
an internal problem—thats we should
go all over the place that we do not
accept the challenge of the world. 1
think Shri Khadilkar used words to
that effect. So you will see that the
criticism is from both ends and pulling
in different directions.

The fact of the matter is that what-
ever we may do in the outside world,
in the first and final analysis—both—it
is what we do in our own country that
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counts. That is obvious. For the
moment we are discussing foreign
affairs. We are not discussing our
own country’'s affairs. But I do say
with assurance that the most import-
ant thing for us is what we do in our
country, how our couniry progresses
and how our country solves its own
problems. If we have any weight in
the counsels of the world, it is not
because of our bzautiful language or
beautiful resolutions that we put for-
ward. It is in the final analysis due
to some faith in the minds of other
people in the world that India counts,
and India will count more and maore
in the future. It is because the policies
that we ara pursuing in this country,
political, economic or whatever they
may be, have induced that faith in
them, that however big our problems
we are facing them with courage and
solving them step by step. Therefore
India counts. All the wisdom in the
world of any representative of India
would not go any distance at al] if
there was not this impression of
minds of many people of the world
that India count; and what India is
doing counts. Therefore let us be
clear about it. It is firstly and finally
the condition of India that makes every
difference and that enables us even
to play any part in the outside world;
otherwise nobody would listen to us.
So there can be no doubt about that.

The criticism is: why should we get
entangled in disarmament and other
mat.ers that are affecting world
opinion? I am surprised and a little
pained, I must say, that any hon.
Memb2r here lives in this narrow
groove of thought and does not realise
what lies behind all this business of
disarmament. It is often being said
that disarmament or no disarmament
is a question of the survival of the
human race. Are we interested in the
survival of the human race or not?
We happen to be a part of the human
race. We are not apart from it
Therefore it is a quesiion of our
survival. It is a question of our
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achieving a..y objectives that we aim
at or not. Perhaps in the matter of
phrases people may agree with that,
but I want this matier to be thought
of, if 1 may say so, in a somewhat
emotional way to understand the real
significance of all that is happening.
The fact of the matter is that in India
by and large we talk about peace a
great deal and, I believe, we believe
in peace. But there is no emotional
acceptance of the horror of war
because we have not had war. The
grea.er part of the world has had it
and there is not a single family in all
these wast countries, many of Asia,
nearly all of Europe and some else-
where, that has not experienced
the horror of war intimately either
through death of the membors of that
family or otherwise. Not one family
vou will find that has not experienc-
ed it. Therefore it is an  ntimate,
emoiional thing for them. An inti-
ma‘e emotional thing which has to be
multiplied a hundred or thousand-fold
in the present conditions is not mere-
ly losing a son or a brother or a
husband. It is something infinitely
more. If you thought in that way,
it bzcomes important. It is not mere-
ly a question of some great power
play. It so happens that some great
powers and notably two have tremen-
dous power. Either of them, and both
certainly, can make a vast difference
to the world, whether they act rightly
or whether they act wrongly. There
it is. All the wisdom in the world
that we may have cannot prevent
them, if they decide to do so. There-
fore to think of disarmament as some-
thing remote from us, which does not
apply to us because we have not got
the atom bomb, we have not got such
vast armies, we have got a relatively
small army and a relatively smaller
air force etc., is very wrong thinking.

An hon. Member seemed to hint
that we should look after our own
defence, why should we bother about
that, ang if disarmament comes it
may affect our defence. That again
is a very extraordinary argument
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which indicates a tota]l absence of,
ghall 1 say, full consideration being
given to these aspects of the problem.
If world disarmament comes, the
world is changed and we are far more
secure than we would otherwise be.
Obviously, there can be no world dis-
armament with any major country
remaining armed. It is out of the
question that even if the Soviet Union,
United States of America, England,
France and maybe some other coun-
tries agree to disarmament and China
does not, that is not disarmament. In
fact, they will never agree to it. You
cannot imagine the great or small
powers leaving out of any pact
on disarmament a mighty power and
allowing it to keep all these arma-
ments. It cannot happen. It is not
disarmament. When we talk about
disarmament, it must apply to all
countries in appropriate measure.

1 mentioned this idea of disarma-
ment because that is the most import-
ant gquestion today though it does not
appear to be realised. It is theoreti-
cally approved of by us. We like the
idea, but it does not hit us on tne
head, it does not hit us on the heart,
it does not hit us on the mind as it
should because the whole future
survival of India and each Indian
depends upon that. If we once go
beyond this, and reach, as I said, the
‘point of no return' in regard to dis-
armament, if we go too far, there is
no coming back ang it has spread too
much, namely, the nuclear bombs and
other things, then we can write fiction
stories, but what will happen is that
even if we write them, there wi]] not
be any readerg of those stories.

If my analysis is correct then I say
the question of disarmament is more
important than any problem, internal
or external, national or international,
because it is a national problem apart
from being international. Our survi-
val depends upon it. Yes. In carry-
ing it out it affects the great coun-
tries.. If we can help in any way in
#hat, ' obviously we should do so
because it is our concern and it is our
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problem. There is a certain measure

of static thinking about these matters,

not realising what is happening.

We talk about our border defence
and we use brave language, sometimes
a little too brave language without
thinking of the consequences of that
Janguage. But it is good to have brave
language occasionally. I have no
objection to it. But let us think of it
in this changing world as we are today
and not merely give expression to our
wrath on every incident that happens.

This motion I had ventured to place
before the House, as [ explained when
I did so, was specially meant to dis-
cuss the recent occurrence in the
United Nations ang what is happening
there. Therefore in my opening
remarks I dealt with those events and
not with many other problems,
important as they are. There are
many important problems, vitally
important problems for us, but I
thought and I think normally in
debates in this House even in inter-
national affairs it may be more advis-
able to concentrate on one or two
subjects, deal with them rather
thoroughly than deal with a wvast
variety and roam about al] over the
field. Thereby, you get more concen-
trated attention paid to the questions.
Thig is the normal practice, if I may
say so, in other Parliaments. That is
for you and the House to decide. I
have no objection to either course. I
thought it more desirable to concen-
trate on the particular fssue that is
mentioned in this Resolution. [ say
s0 because some hon. Members took
exception to my not discussing in
some detail other important problems.
There are, of course, and the most
important problems in regard to this
matter, are, for instance, our relations
with China, the aggression on our
territory ang the consequences thereof.
That is strictly true. How can any-
body deny the vast importance of this
question te us? Al] our future and
everything depends upon it. In faet,
it is because it is so vastly important
that I speak with great thought and
when I refer to it, I do not allow
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myself to run away with words mere-
ly exhibiting my strong feelings on
it. But, one has to refer. If I had
anything new, 1 would have said it
I broadly concentrated my attention
on these matters which came up
before the United Nations or Goa or
some other subject like that.

1 just mentioned disarmament in its
wider context as it appears to me and
its primary importance in this world
of ours today. When [ say primary,
every other question is second te it
whether national or international, in
that context. That does not mean, of
course, that disarmament should
occupy the whole place, the whole
mingd and all our activities,. We carry
on our activities which we do, except
when occasion arises, we express our-
selves about disarmament. We must
fee] that importance of it.

1 am glad that my colleague the
Defence Minister gave a fairly full
account of the steps taken or being
taken in regard to disarmament there.
It may be that some hon. Members
were not interested in those details,
But, I am sure many would have
been. They must have a full picture.
The reports that appear in the papars,
long as they may be, never give a
full picture, naturally.

I referred a good deal to the
Congo situatjon. Even as I spoke and
gince 1 spoke, other developments
have taken place in the Conge, as the
House knows partly. You wil] pro-
bably read about them tomorrow
morning or this evening. There has
actually been fighting there between
the so-called Congolese army and the
U.N. troops, to protect a Ghana diplo-
mat. Casualties were not very many
—1 forget—7, 8 or 10 or 12. But that,
is a new development and a very
serious development.

Another development to which I
referred vyesterday was the question
of the U.N. General Assembly deciding
upon the Delegation from the Congo
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which was to be seated there. There
had been much difference of opinion
about that and very strong arguments.
It had been suggested that this matter
should be postponed till the Good
Offices Commission comes back. I am
sorry 1 used the words Good Offices
Commission; I am told that that is
not the correct word to use. It is called
the U.N. Delegation to the Congo. As
a consequence of the General Assem-
bly woting by a majority that certain
person or persons nominated by
President Kasavubu should take their
place to represent Congo, two mem-
bers of the Asio-African Delegation
to the Congo, the representatives
of Guinea and Mali, have resign-
ed. They have decided for the
present at least, to postpone their
visit. For how long, I do not know.
They were going in a day or so. They
have decided to postpone it, and may
be, they may go after two or three
days, I do not know, or a longer
period. Anyhow, it has rather intro-
duced a new element of confusion and
conflict, certainly in the Congo, and in
Leopoldville. This has happened in
the capital of Congo, not in some
distant province or far off area. It
has brought this very extraordinary
and difficult issue of how the United
Nations and its forces in the Congo
should function, if it cannot give pro-
tection to its own men or to others to
whom it wants to give protection, ts
diplomats and others, and the so-
called Congolese army—I wuse the
word so-called because it is not much
of a trained army; itis semi-trained
people—can run riot as they have
done in the past. In the past it was
not against the UN. They ran riot
all over Leopoldville, arresting, beat-
ing, looting and all that. It is all in
the report. You will see that in Shri
Rajeshwar Dayal’s report. Now, they
come and attack the U.N. people them-
selves. It is no' for me to say what
is going to happen there or what
should be done. It is obvious that the
United Nations can either function er
not function there. It cannot remaim
there without suthority to function,
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all the time being battered, hit and
itself being attacked. This matter has
to be decided. It has been put in a
difficult position, because the instruc-
tions sent to the U.N. people there
have been to be cautious, never to
attack, never to do this, and all that.
So, they are put in a very difficult
position. That question arises. I shall
not pursue that. I only wanted to
point this out. A very difficult deve-
lopment has taken place in the Congo.

This is reflected in the T.N. itself.
You see some African members have
resigned from that Delegation. I do
not quite know what the next few
days might bring about. The situation
in the Congo, therefore, is important
for the Congo, for Africa as a whole
and for the United Nations. In a
sense, the future effectiveness of the
U.N. has to be settled, whether it ean
function in such circumstances either
in the Congo or elsewhere in the
future, or not. If it fails in the Congo,
then, naturally, its prestige goes or
lessens greatly and it can hardly
undertake such a piece of work else-
where in future. That is a danger.

In the Congo, right from the begin-
ning, we have been laying stress, the
UN., and the Securily Council, have
laid stress on one thing.

Shri Tyagi (Dehra Dun): If I may
interrupt, are our army men there in
the Congo?

Shri Jawaharlal Nehru: No. I have
said this vesterday. We have no
armed forces as such. We have a
large number of doctors; we are run-
ning a big hospital. In all, we have
about 850 personnel.

Shri Tyagi: They are all safe, I
hope.

Shri Jawaharial Nehru: Oh yes.
They are perfectly safe. We need not
worry about anybody. They can look
after themselves. They are mostly
doing supply work and hospital work.
There are nurses and others flying
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goods, plentx of flying squadrons,

using their planes, not our planes. We

have sent air men there, quite a large

number. They are very competent

people.

There is one danger, a bad thing if
it takes shape. That is, the break-up
of the Congo. Right from the begin-
ning in this Congo affair, stress has
been laid by the Security Council, by
the United Nations in their Resolu-
tions, on the maintenance of the
integrity of the Congo. Because, the
moment it splits up, this means a con-
tinuing conflict for the future,—we
have too many continuing conflicts for
the future,—the sowing of the seeds
of conflict which does not end till
some mighty thing happens which
decides all the conflicts of the world.
I think it will be a very sad thing if
this kind of a thing happens.

Discussing these general matters, re-
ference was made to what I said—on
two or three occasions I spoke in the
Uniteq Nations—and to the Five power
Resolution. One hon. Member opposite
spoke in terms of subdued enthusiasm
about Mr. Menzies' amendment to our
Resolution. Unfortunately, so far as
the U.N. General Assembly is concern-
ed, in that large crowd of distinguish-
ed people, there were four, or may be
five, I am not quite sure, who voted
for it. Even the closest colleagues and
allies of Mr. Menzies did not vote for
it. It is worth considering for that
hon. Member that semething was sure-
ly wrong either in the amendment or
the occasion for it or the context of it
that it got so little support. It was
said—I am not quite sure—it was said
that this was quite a record in the
United Nations, only flve persons
voting in the matter. Why wag that?
There was surely some reason for
that? I cannot go into the whole con-
text of these things.

Then the hon. Member repeatedly
said that I should not have gone into
a temper. Unfortunately, having got
a repUMation of golng into g t¥mper, 1
am aocused of that whether I go into
or not. Hon. Members, because I
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speak with some emotion or some
force sometimes here, may say: oh, he
went into a temper. Never have 1
been cooler and without a temper than
when I spoke in the United Nations
And I am not referring to my original
speech, the statement I made there,
but 10 the subsequent speech when I
moved this resolution. It was a force-
ful speech, certainly, because I thought
the occasion demanded some forceful
speaking. That amendment of Mr.
Menzies struck me as not being a
proposal which wag positively meant.
It might have come separately, I would
have had no objection. It came in the
shape of an amendment to obstruet, to
put an end to this. One has to see this
context.

What was this five nation proposal?
The Defence Minister said this
morning that nobody asked Mr. Eisen-
hower to meet Mr. Khrushchev. We
had said that they should renew con-
tacts. Now, what does all that mean?
I should try to spell it out a little.

It was an extraordinary thing, sitting
there in New York, to see not only
this intense cold war at work, but the
bitterness, the avoidance of each other,
not only dislike, but even the common
courtesies that count being avoided.
We all knew, every one there knew,
that no major step could be taken in
this matter, apart from everything
else, because of the American electicns
or the presidential elections. It was
obvious, The whole point was that
at this particular General Assem-
bly meeting of the United Nations
the position may not get so fright-
fully rigid that even after the
election was over, and whatever
the result of the election, you
could not make it flexible afterwards.
That was the point. Whatever was to
be done had to be done afterwards,
but the object was somehow to make
it a little more flexible so that who-
ever was elected, whether Mr. Nixon
or Mr. Kennedy, should have some
room to play and manoeuvre and not
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be tied hand and foot by all the pre-
vious unfortunate happenings and be
unable to take any step. That was the
difficulty. Therefore, this resolution
was meant to draw people's attention
there, in the Assembly and ouiside, to
this position. It was not spelled out
this way there, but this was the basic
thing. About the guestion of meeting
ete., if it could take place, well and
good, obviously, even a formal meet-
ing. Nobody thought that a dis-
cussion of the problem should take
place at that stage. Nobody thought
that Mr. Eisenhower and Mr. Khrus.
hchev could sit down then or later
and solve the world’s problems.

In fact, Mr. Menzies spoke parti-
cularly about this on his amendment.
He asked: why should these two
countries solve the problem, why not
four solve the problem? Quite
naturally, the reply was: why should
four solve them, why not all solve
them? I said everybody was going to
take part in the solution, but it so
happened that two of them happend
to occupy such positions that their
decisions could make a difference to
the world.

But our idea was not that they
should discuss the problems or soive
them, but somehow to bring an ele-
ment of flexibility in the situation
which could be taken advantage of at
a later stage and not to petrify it,
make it like dead stone and you cannot
move it; and when national passions
are concerned, they tend to become
that way. The American people being
naturally very angry at many things
that had happened at the summit
meeting eic., the Russian people also
were very angry at some things that
had happend; then sometimes it poes
beyend thn power of even pgreat
v whken o they  find  public
opinio.: so strongly entrenched in a
passionate attitude that They ecannot
get out of it. That is why T do not
want public opinion in regard to any
matter becoming petrifled in India. We

T
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hold strongly, we should hold strongly,
to any position we hold but intelligen!-
ly, not just in a gust of anger.

So, that was the purpose of that
resolution, and if I may say so with
all respect, it did not very much
matter if the resolution was passed or
not. It had that effect. It drew at.en-
tion to this subject everywhere, and
therefore it achieved at least partly
the objective aimed a!. If not, the
situation would have gone on without
any shaking being given to it. And
tha! was the purpose. When some of
us, those who signed this resolution,
sponsored i, discussed it, we said: all
of us are going away in a few days,
some two days earlier some two days
later; we all go away and leave
the situation as it is, it will
become more and more rigid, more
and more petrified, and then it
will be difficult to move in the fulure,
therefore we must do something. And
after consultation, we put forward this
idea which, and I say so quite honest-
ly, I thought was not a controversial
resolution. I mean to say, it may not
be liked, may not be approved wholly,
but I did not consider it a controver-
sial resolution, and many people did
not.

_And may I interpolate that even this
resolution got a majority in the
Assembly? It shou'!d be remembered.
It did not ge! a two-third majority
which was necessary. It came up in
a rather curious way, but I will not
go into these matlers as to how the
voting came up in an indirect way.
Even this resolution got a majority
there, but it required, according to the
Chairman, a two-third majority and
so in that sense it did not succeed.

After all this had happened, the
general opinion there, not only among
the delegates and others, but in the
noted influential newspapers of the
United States, was that those who
opposed this resolution had not been
wise, that it did not serve their pur-
pose and so on. So that, Tthink that
these aspects should be considered.
And the resolution achieved its pur-
pose quite well enough I think,
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Acharya Kripalani talked gbout the
defeatist manner in which we were
following our policy, and I think he
was more especially referring to our
frontier with China and our frontier
troubles. Some other Members also
referred to this frontier trouble.

First of all, this impression that we
can only deal with agny question, and
more especially an important question
like this, in a language of viclence or
anger is not the impression, 1 think,
which should be encouraged. I do not
think, and Acharya Kripalani, I hope,
will agree with me, that streng.h con-
sists in the epithets and the strong
language that may be thrown about,
because he has been bred up himself
in a tradition of language Dbeing
moderate even when dealing with
strong  matters. Of course, some
strong language is used, but when it
comes to great consequences having to
be faced, one has to be wise and to
think about it.

Now, the question of India and
China is not just a qusstion of a
border affray, and I would repeat I do
not attach any importance or much to
two horsemen coming across the
border, or half a dozen men coming
across. Let us keep some true
perspective in our minds. You think
orders came from Peking for two
horsemen to cross the border?
Obviously, it is some mischief of some
local] men there, maybe some local
commander, or just the two men them-
selves. Whatever it is, it is a bad
thing, so we protested and gll that.
But let us not get excited because two
men on horseback come there, or ten
men come over and rapidly disappear
when they see two or three Indians.

Shri Surendanath Dwivedy: It is not
one solitary incident, it is a series of
incidents.

Acharya Kripalani: May I suggest
that the explanation given by the
Chinese Government is extraordinary?
To say that at 13,000 ft. height
bamboos grow is an absurdity which
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anybody who has ever pone in the
mountaing can see. Se, it is not a
question of one incident, but the
policy behingd it.

Shri Jawaharlal Nehru: Explanation
is not a policy.

Acharya Kripalani: Explanation is a
policy.

Shri Jawaharlal Nehru: The hon.
Member gets all his facts from the
very statements that our Govern-
ment has made.

Acharya Kripalani: Quite right.

Shri Jawaharlal Nehru: So, we are
aware of that, We stated it in our
explanation, in our reports, and in our
notes to the Chinese Government; we
did that; and if the Chinese Govern-
ment abides or tries to excuse itself
or finds some feeble excuse, well, that
does not do very much credit to their
logic or their thinking. That is a
different matter. But what I am
venturing to suggest is that three in-
cidents have been mentioned; if they
were not three, and even they were
three times three, I do not think it is
something of major significance in
this total picture. We must have
some perspective about it. It is not
a conflict, some people or two or three
persons coming over,

Acharya Kripalani: But the White
Paper takes a very serious view of
the thing; it expresses itself as I said,
that it is very dangerous.

Shri Jawaharlal Nehrun: I am aware
of it. The hon. Member should realise
that what is in the White Paper is
something of which I am aware, be-
cause to some extent, when these
things were sent, they passed before
my eyes to0.

Acharya Kripalani: Then, you should
have corrected it.

Shri Jawaharlial Nehru: That is one
thing. Even the hon. Member does
not seem to differentiate between these
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two things. A very wrong thing
takes place on the border; we protest
strongly. That is all right. And we
will protest strongly and justifiably.
But to make that a major, occurrence
is also wrong. I cannot, and I do not
consider it as a major indication of
something., It is bad, it is annoying,
irritating, and we may take such
action as normally one is taking.

Shri Hem Barua (Gauhati): But
what about air space violations? Are
they petty also?

Shri Jawaharlal Nehru: I said some-
thing about that the other day. If
the hon. Member would look back into
what I said, he would see that I said
that all these violations are very bad.
We have protested, because they oc-
curred near the Chinese border, but
I am not sure that all of them are
Chinese aircraft.

Acharya Kripalani: Some of them
are,

Shri Jawaharlal Nehru: May be; I
am merely saying that I cannot say it
with dead certainty.

Acharya Kripalani: But the White
Paper says with certainty. .

Shri Hem Baruwa: Even if one of
them is a Chinese aireraft, it matters.
Even if one out of the 52 is Chinese
aircraft, violating our air space that
matters for the country.

Shri Jawaharlal Nehru: Of course, it

matters. Who denies that it does not
mattar?

Shri Hem Barua: This cannot be dis-
missed as a petty incident.

Shri Jawaharlal Nehru: I was re-
ferring not to the aircraft; I was re-
ferring to these three things, about a
few people coming across the border,
on whatever excuse it might be.

Shri Hem Barua: They have come
74 miles inside.
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Shri Jawaharial Nehru: The air-
craft matter is a serious matter. The
air space violations were a very se-
rious matter. But the only thing is
that I cannot honestly say that there
were 52 aircraft, because the same air-
craft is seen many times; but I can-
not say with assurance, that is, with
proof in my hand, except the fact
that they are near that area, and the
Chimese frontier is not far, that they
necessarily were all Chinese, I can-
not say that. That is the difficulty.
As I said the other day, we are not
only at liberty to shoot them down,
but we intend to shoot them down
where we can do jt.

But the real question in regard to
India and China is much more serious
than these matters, It iz a matter of
the greatest and the most wvital im-
portance to the safety of India, to the
future of India. And I regret that by
concentrating on petty things, one
loses sight of the extra-ordinary se-
riousness of this thing, with which we
are, of course. so much concerned,

Some hon. Members, feeling dis-
satisfied with all this, as I am dissatis-
fied often enough, demand why we
have done this or that I am not
going into past history, of the last two
ogp three years, because we have dis-
cussed this on many occasions, but I
would beg of the House to consider
what exatly can or should be done
in this set of cricumstances. I should
like them to consider that because I
think that we ‘have done as much &as
we could do, and we are doing that,
and I am completely satisfied with
what we are doing in recard to this
matter.

Acharya Kripalani: | am afraid the
country is not satisfied.

Shri Jawaharlal Nehru: I know, be-
cause the hon. Member has not given
much thought to it.

Acharya Kripalani: The country
also does not seem to have given
thought to it, because the country is
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exercised over it; even Congress peo-

ple are exercised over it. I am saying

this not only because I happen to be

on this side....

Shri Jawaharlal Nehru: That is be-
cause the hon, Member misleads the-
country.

Acharya Kripalani: I do not mis-
lead. I speak less than the Prime
Minister speaks to the people. He
does not seem to carry conviction to
them. I rarely speak, and I do not
speak at all in public meetings, and
I speak only in Parliament......

Shri Jawaharlal Nehru: T know, but
his words count. ...

Acharya Kripalani: They do not
seem to believe you.

Shri Jawaharlal Nehru: But the hon.
Member's words count, wherever he
may speak them.

Acharya Kripalani: That is very
good. ... (Interruptions)

Shri Jawaharlal Nehru: The matter
is a very serious matter, a very im-
portant matter, one of the most vital
matters that a country can face. Let
us get that. It is no good talking as
Dr. Ram Subhag Singh talked about
trade commissioner doing this and that
and Mrs. Kapoor doing this or that.
Really, all these things are annoying,
but the matter is much too serious. I
do not know what exactly he wants
to be done in regard to our trade
commission and others.

Dr. Ram Subhag Singh: I suggested
that they should be closed, if they are
not allowed to function.

Shri Braj Raj Singh: Reciprocal
action can be taken against the
Chinese here, against their counter-
parts here in India.

Shri Jawaharlal Nehru: I do not
know who the counterpart is and how
he functions, but this I may say with
extreme firmess that we do not be-
lieve in this policy, this kind of
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.vicarious punishment of people, of in-
nocent people, because somebody else
has commitied an error; that is not
our policy, nor the ethics or morality
.that governs our policy.

Shri Braj Raj Singh: That is the
.Chinese Government.

Shri Jawaharlal Nehru: Again, I
would repeat that this matter is a
little more important than Acharya
Kripalani seems to imagine or the
hon. Member who has just interrupt-
ed, because it is a matter in which
we have to consolidate all our strength
.and will to meet it. It is not a minor
matter; it is a not to be dealt with by
some action, as the hon. Member sug-
gested, against some Chinese resident
of some town here that we punish
"him because somebody has done some-
thing wrong to our man in Tibet.

Acharya Kripalani: May I point
out.....

Shri Jawaharlal Nehru: May 1 con-
tinue, Sir?....

Acharya Kripalani: May I point out
that the Prime Minister's own utter-
ances give advantage to our enemies
inside and outside the country, when
he says that not a blade of grass
grows in a certain place? I say it is
very dangerous. We have to answer
the country.

The Minister of Mines and 0il (Shri
K. D, Malaviya): You are guilty of
that.

Shri Jawaharlal Nehru: May I go
cn, Sir? 1 have had enough of in-
terruptions. I beg of the hon. Mem-
ber to hold himself in patience. I did
not interrupt him.

I know something of the -ubject I
am talking about. The difficulty is
that the hom LIe- " ~or nol know
anything about it

Acharya Kripalani: We know what
we are talking about....
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Shri Jawaharlal Nehru: I do pot
agree with the hon. Member in the
extent of the knowledge that he pos-
sesses about the matters he talks
about. (Interruptions) 1 speak w.th
some confidence because I speak with
some knowledge. Here is this posi-
tion, and I would like. ...

Shri Hem Barua: We speak with
both with feeling and knowledge.

Shri Jawaharlal Nehru: I should
like here to know precisely—he can
do it privately or secretly or in writ-
ing or orally—and exactly, apart
from these expressions of annoyance
and irritation, what he thinks the
Government of India should do in the
circumstances, in the major sense; I
am not talking of petty incidents.
What we can do, we should try to do,
namely to increase owr defensive
strength, both in regard to positions
and otherwise; we should increase it
by building up communications etec.
in order to be able to defend ade-
quately and to take such action as we
may consider necessary from time to
time. These things are not done very
quickly. They take time, We are build-
ing a thousand miles—I cannot say
exactly what the figure is—of comi-
munications in all these border areas.
It is not a light task; it is a heavy
burden on us and on our budget
financially, and we are doing it with
extreme speed. We are doing it
roughly in one quarter of the time or
one-third of the time—one-third is
perhaps more correct—that the Cen-
tral PWD thought possible. When we
asked them, they said it would take
s0 much time. We decided to do it
in one-third of the time and, more
or less, we are keeping to that sche-
dule.

If 1 may say so in all humility, I
do not wish really to argue about
these small matters. When I referred
to these matters as relatively small, it
was from the point of view of the
bigness of the real matter connected
with India and China and this conflict
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between India and China, bigness in
the present and in the future, We are
not goning to deal with that unless we
realise the problem and prepare to
meet it. It is not the path of wisdom
to take steps or to talk about taking
steps before you are prepared fer
them, before you can take them
effectively and before you have ex-
hausted every other means. All these
things are normal things for every
country, not merely for a country like
India which is supposed to be addict-
ed to peace. Every country does
that. No country that I know of, big or
small, be it the greatest Power in the
world, would, T say with all respect,
{function as sometimes some hon. Mem-
bers have suggested that we should
funetion, that is, rush an army, start
a war or start a local fight or big
fight. That is not the way countries
function. Even bitter enemies do not
function that way.

In this matter, it is is obvious that
il by soma great misfortune there is
war between India and China, it is
going to be a terrible affairs. China
1s not going to overwhelm India; nor
is India going to overwhelm China.
We are too big for that and neither
ie weak in that sense; one may be
stronger and one may be weaker. It is
o tremendous thing. And even if that
is guing to happen, one prepares for
it; uvne dees not go about waving
banners and all that to deal with the
cituation, It is something as a result
of which world developments may
take place—they are bound to. It may
last a whole generation. It js not a
question of a police action or some-
thing. It may put an end to all kinds
of what we are doing in our country
or it may affect them.

All these factors have to be consi-
dered and the real fact of the mat-
ter, as 1 said, the basic problem is
‘the attitude of China, what the
Chinese Government may have in
mind and may be thinking of in the
present and in the future, I do think
it is of the highest importance for us
to have friendly relations with China.
‘That does not mean, and I do not think,
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that there can ever be friendly re-
lations by adopting a weak attitude
to a strong country. That is not the
way to have friendly relations. If you
do not respect yourself, if you cannot
protect yourself, others will not res-
pect you. Our self-respect and all
that demands that we should not take
up a weak attitude in the matter.
Nevertheless, the fact should be re-
membered that ii s a matier of the
utmest importance in the present and
more historically speaking that those
two mighty col-ssuses, China and
India, should not be in perpetual
conflict with each other. It makes a
vast difference to the whole of Asia
and to the world. We will live on
the verge of a world war if that
happens.

Unfortunately, some hon. Members
here think rather lightly of these mat-
ters of war and peace, not having had
any experience of them, Therefore,
they do not see this picture in this
context.

Let us go a little further afield. Tt
1s said in newspapers and elsewhere—
I hope the hon, Member, Shri H. N.
Mukerjee, will not mind my saying
so—that there is an ideological conflict
ever, in the communist world, a fairly
big one. Whatever it is, they think
in diffeffrent ways ang pull in differ-
ent ways, I do not mean to imply that
they are practically breaking with
cach other, But there it is.

I am interesteq in that no! from the
point of view of which ideoclogy is
correet or not. But I am interested
because of its effect on world pro-
blems. And I cannot ignore that, not
hecause of the communist party in
India. That is a wvery little, minor
issue. The major issue is its effeffet.
It it is true that the Chinese Gov-
ernment’s policy basically does not
accept the concept of co-existence—
even though jt is said that it is ac-
cepted—if they think war is more or
less inevitable in the world which is
part capitalist and part socialist or
communist, that presents a type of
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picture which is rather alarming; that
war is jnevitable on that issue. That
means our living in a state of semi-
war all the time, insense cold war,
some time or other breaking out into
full war. As I understand it, that is
not the aititude of the Soviet Gov-
ernment, So it is a very vital differ-
enhce

The other day, because Prof
Mukerjee asked me or challenged me,
I read ou' seme reports of speeches
delivered Ly ? or 3 individuals. Ome
of these who 5 a Member of the West
Bengal Asserrbly has sent me a tele-
gram protesting that he did not say
so But it ir not what he himself
snid. I wouid say that the Bengal
Dranch of the Communist Party it-
self by a resciution has said more or
less that. - is not the question of an
individual opinion. The Bengal Branch
of the Communist Party is up against
its Centrai Executive and is fighting
them. And. that is a well-known fact.
Their resolutiop criticises strongly the
Central Executive's resolution in re-
gard {o China ete. broadly.

Shri Muhammed Eliag (Howrah): I
=m one of the members of the Bengal
party. There is the Bengal Council of
the Communist Party. But I have
never seen such a resolution passed in
the Bengal Council. They have cri-
ticised some steps which had been
taken by the Central Executive of the
Communist Party of India; but they
have not stated this way, as you are
stating that the Member of the Bengal
Assembly has said.

Shri Jawaharlal Nehru: I am not
saying that the resolution and the
words of the hon. Member are the
same., I am not saying that But
what I am saying is that the Central
Bxecutive, or whatever it is called, of
the Communist Party in India passed
after long thought a resolution in
which they dealt with thelr policy to-
wards China-India frontier aggression
ete, and in which they for the first
time, more clearly than before, criti-
cised China in this matter. Now, the
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Bengal Branch of the Communist
Party has criticised the Central Exe-

cutive's resolution and.... (Interrup-
tions).
Shri H. N. Mukerjee (Calcutta—

Ceniral): The Central Executive of
the Communist Party has passed a
certain resolution which discusses a
vast number of topics including certain
primarily ideological matters, especi-
ally in relation to the whole concept
of peaceful co-existence and how it
can be worked out in conditions of to-
day. The West Bengal Committee—I
have not got the document here now
with me—in a resolution has disagreed
with certain formulations which were
put forward as an understanding of
the concept (Interruptions). But, as
far as the attitude of the Party to-
wards the India-China question is con-
cerned, it continues to be governed by
the National Council Resolution. As
far as the Party is concerned, it con-
tinues, as disciplined body of people,
to follow the National Council resolu-
ton which was passed at Meerut. And,
the West Bengal Comrmittee's recent
resolution does not say one single word
or one single syllable in contravention
of the Meerut resolution. It cannot
under the constitution.

Shri Jawaharlal Nehru: I do not
wish to enter into an argument about
the resolutions; I am saying some-
thing which is public knowledge.

17 hrs.

Mr, Speaker: There can be two
readings of the same matter.

Shri Nagi Reddy (Anantapur):
There cannot be a reading of a matter
which has not been written,

Shri Jawaharlal Nehru: I do not
wish to go into that; it is more or" less
public knowledge that the Communist
Party of India had for many months
been tortured by scruples of consci-
ence. . (Interruptions).

Shri Tyagi: They have none; you
are mistaken,
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Shri Jawaharlal Nehru: Some peo-
ple felt in one way and others the
other way. There is no doubt dbout
it. The same thing has happened out-
side too, The hon, Members of this
House—one hon, Member at any rate
has taken a lead in this and if I may
say so, more or less in the right direc-
tion—that is, with reference to this,
not about everything. Anyhow, it is
not a questien of what an individual
has said here or there. It is the basic
matter, conflict in the world—in India
and elsewhere and the attitude like
the attitude which appears to be the
attitude of the Chinese Government
is, to my thinking, quite apart from
the border issue, a dangerous ideolo-
gical attitude and ideology and action
in China are closely allied, as they
should normally be everywhere; still
they are closely allied there. There-
fore, this dangerous situation arises
against which we have to be prepared
whatever may be the cost we may
have to pay for it !

There is one thing more. Reference
was made in this House, yesterday and
may be, today also, about the Burmese
Prime Minister's visit here. I am
sorry that Prime Minister U Nu's
name has been brought in here and I
am sorry that many of our news-
papers gave currency to the story that
he was coming here to mediate be-
tween India and China or to bring a
message to me. There was not an iota
of truth, shadow or substance, in this
story and it has absolutely nothing
to do with it. At no time did U Nu
write 0 me previously about the India-
China problem—not at all in this con-
nection. I am not talking about a
year or so ago; sometimes he has ask-
ed for my views about the situation;
we have been corresponding and I ex-
plained to him. He decided to come
here fairly a long time back. He came
here particularly, as he does almost
every year, on a pilgrimage to certain
Buddhist places here. All he said to
me when he cames here was that he
wanted to explain to me his ewn
treaty with the Chinese Government
because I had been connected with
this matter for the last 2, 3, 4 years,
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corresponding with them, even writing
to Premier Chou-En-Lai, 3-4 years ago
about the Burmesz matter. So that
he came to explain to me—I knew the
problem—that this was the problem
and the boundary has been decided
here and there and so on. That is all.
He did not give me a single hint or
advice about the India-China problem
or any message,

He was criticised by some hon
Members because when newspaper
men were asking him here he said
that he believed that Premier Chou-
En-Lai was sincere and criticisms
were made that inferentially, that
means that we were not sincere.

Now, does any Member in this House
accept that inference—they said so,
some of them—or expect U Nu te say
anything except what he said? Is #
conceivable? Is that the way people
function in responsible places? May I
respectfully suggest to this House that
the troubles of the world are not due
to the fact that sincere men are up
against insincere people. The troubles
of the world are due to the fact that
sincere men are up against equally
sincere men on the other side. They
may be misguided—that is a different
matter—they may be wrong or right
but they are sincere in what they be-
lieve. That is the trouble in the world
That is the difficulty. You can move
insincere people, but when two sincers
persons come with rigid attitudes,
rigid beliefs, then comes trouble and
conflict, That is the trouble in the
world today, and always this has been
the major trouble. It is very easy te
consider a person with whom you do
not agree as insincere, as bad or as a
Knaves. You can deal with knaves
but people who are equally firm im
their own belief it is very difficuld to
deal with., Certainly, so far as U Nu
is concerned, who is a wvery dear
friend of ours, with whom I have had
the privilege of friendship for many
years, to conclude that because he said
that Mr. Chou-En-lai was sincere he
thought that I was not sincere, I sub-
mit, is an aburd inference.
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[Shri Jawaharlal Nehru]

8Sir, 1 am sorry I have exceeded the
time that I wanted. I have not men-
tioned other matters. But one thing I
think I should mention, because whe-
ther it is Congo or whether it is any
other place, the real trouble is, if I
may somewhat paraphrase Raja
Mahendra Pratap, there are these
major conflicts which prevent people
from dealing with a situation as it is
and inject a cold war element into
them. Take the case of the Indo-
China States—Laos for the time being.
When the Geneva Conference agree-
ment took place five or six years ago
it was patent that these States could
only exist, could only function if they
did not fall into this cold war—that is,
if the major military blocs did not
throw their weight about theme—be-
cause if one did it the other will sure.
ly come in and there is that conflict.
That was laid down quite clearly for
Laos, for Viet-Nam, and also, in a
slightly different way, for Cambodia.
Now therz have been many internal
troubles At the present moment the
Prime Minister of Laos, Mr. Souvanna
Phouma, has been trying his best to
constitute a government which might
be called, for want of a better word,
a neutral government. He is more or
less succeeding. But so many diffi
culties arz put in his way, with the
result that if one party pulls him in
one direction and exercises pressure,
immediately the other party comes and
excreises pressure in the other way
and the whole country is split into
bits. The only way to save Laos and
all these countries in South-East Asia
is for the cold war to be kept far
away from them. In fact, that is the
only sensible way, because, if you
want to exareise your influenée on
them in a particular direction, the in-
evitable consequences are the other
party pulls in another direction. In
order to keep out the other party it is
best not to exercise those pressures,

I am sorry 1 have gone beyond your
time-limit. May I say—I need not
say—that I do not accept these amend..
ments. Most of them are long essays.
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I do not know if there is any limit to
the length of the amendments. Other
wise, it can be a whole book—ea3saya
dealing with all manner of subjects
almost under the sun. Quite apart
from the merits, on the length of these
amendments we ought to reject them!
But I would commend to the attention
and to the approval of the House Shri
D, C. Sharma’'s amendmnt,

Mr. Speaker: We shall now take up
the amendments.

Shri Braj Raj Singh: May I submit
that I only wanted to emphasise the
problem of colonialism? I do not want
to press my amendment.

The substitute motion was, by leave,
withdrauwn.

Mr. Speaker: Then, I take up the
next amendment. Shri Vajpayee—he
is not hera,

Shri Assar: We are not pressing it.

Mr. Speaker: As the mover is nol
present, the amendment will be deem-
ed to have been negatived. Then, Shri
B. C. Kamble—he is not here. His
amendment will also be deemed to
have been negatived,

Shri D, C. Sharma: My amendment
may bz put.

Mr. Speaker: The question is:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the international situation, with
particular reference to the matters
that have come up before the
United Nations General Assembly
in its current® session, approves
of the policy of the Government of
India in relation thereto.”

The motion was adopted.
17.13 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
November 24 1960,|Agrahayana 3, 1882
(Saka).

*Fif.eenth sessio 10f the U.N. general A ssenbly
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CoLUMNS WRITTEN ANSWERS TO

ORAL ANSWERS TOSQUESTIONS. - QUESTIONS—contd.
I1711-4 ;
5.Q. Subject: =g Sallon SIS
No. o
364 Compaign against hunger 1711—17 396 Subisidy on foodgrains to
366 P.&T. Headquarters, Bhu- Orissa LI -
aneswar . . 1717-18 397 way Uniforms Committee 1759-60
b Railway U C 96
368 Diesel Locomotives . I718—21 398 Vijayawada-Gudur section 1760
369 Furnishing Unit at Integral 199 Co-operative Farming . 1760-61
] Coach Factory . 1721—23 400 Family Planning 1761-62
370 Khandwa-Hingoli Link . 1723-24 401 Wireless station at Cutuck 1763
371 Railway freight rates for 402 Fertilisers . 1763-64
mangoes - 172425 o3 Land ¥ D Ihl 1764
l
372 Damage to Raﬂuay prop'ﬂy 403 Land acqusition in Delhi 7
in Assam riots I725—29 404 Package Programme ' 1765
373 Loss of Railway property in
Orissa floods 1729—32 UseQ.
374 Telegraphic messages . 1?32—36 No.
315 T:r?ln accident at Bhagalpur 1736-37 $82 Roadsin Orissa . 1765-66
377 Ships from Poland 1737-38 583 Drug Control Act 1766
378 Import of wheat under P.L. s84 Quarters for Assistant
480 . . . 1738—40 Surgeons on  Northern
379 Telco . . . 1740—412 Railway . . . 1766-67
380 Flying restrictions . 1742—45 585 Chittaranjan Locomotive
381 Nagarjunasagar Project . 174546 Factory : . 1767
382 Floodsin Orissa . 1746—48 586 Termination of services of
WRITTEN ANSWERS TO rafway chiployees - 1767-68
QUESTIONS . . 1749—1820 4§87 Waiting rooms on W. Rail-
sQ. way stations 1768
No. 588 Coastal Shipping . 1768-69
363 Boeing 707 Jet Airliners . 1749 589 Overseas shipping } 1769
365 Purchase of stores by Cal- 590 Traffic handled at ports . 1769-70
curta Port Commissioners  1749-50 591 Post offices . 1770—72
367 Co-operative Development. 1750 592 Telegraphs offices . 177172
376 Diesclisation of road trans- 593 Telephones . . . 1772-73
port 1750-51 594 Post offices . . - 177374
383 Bhalu-n canal in Rn,)asth.m . 595 Aliganj Railway Station . 1774
: 75 6 Branch i
384 B(:l'nab?!r Pl'Ca?’MDmul Na- e T ™.
it 1ghway I757-52 5 5 P
5§97 National Highways in
3:: EW‘;m River Scheme . 1752-53 Maharashtra . 1775
I - o e i
ateur dramatic clubs on
38y Mutnpumosg food . 1753-54 N. Railway . I775-76 -
388 Liquor permits for tourists 1754 600 Pathankot Station . 1776
389 Electf-u: tra.l.nlsm Delhi . 1954-55 601 Agricultural Developrnennn
391 Looting of silver bars from Punjab 1776-77
Delhi Janata Express . 1755-56 602 Present per mplfa consump-
392 Sugarcane price 1756 tion of wheat 1777-78
393 Visit of Dy. Minister of t'u-nd. 603 Health projectsin Punjab . 1778
o U. S‘A. and ‘Canadn . 1757-58 604 Najafgarh Sewage Trench 1778
394 Scootersin Pdm . 1758 605 Road accidentsin Delhi . 1779
395 P'l]t;;i:hnd: Dharamnagar 606 Departmental Carering on

.. 175859 N. Rly. . 1779-80
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QUESTIONS—contd.

U.S.Q.
No.
607

Subject

Van-Mahotsavain Delhi
State .

Overbridge at Shoranoor N
New third class sleepe:

608
609

coaches
Delhi Milk Supp]y Schemc
Expansion of Railways in
Dilelhi .

610
611

612
613
614

Quinine injections
Roads in Uttar Pradesh

Lights on Safd amng- Kutab-
Minar road . .

High Lavel Oom:muee on
floods 5

Orissa Sch-mas for Irnga-
tion and Power projects .

Foot overbridge at Bhuba-
neswar Station

618 Gokhale Committee

619 Medical Education Schemes
in Orissa

International Soil Sc1=nc¢
Congress

State Carriage permits R
Casual labour on railways

sntral C'Jll.lll.‘ll for M=ntal
Healch

Remodelling ot’ stations

Waorld Power Conference at
Madrid

Kerala Engincering Rgearch
Institute .

Soil Testing Lnborator? for
river valley projects .

Survey of Manmad-Nardana
Indore railway project .

Railway line to Kheetri

Train accident
Farrukhabad

Foreigners in Indian Sh.lp-
ping Service

Radio telephone service

Loansto Cnu rauv: Socle-
ties in De

Drinking water at lenom
Station

Admission of students in the
Lady Hardinge Medical
College .

Conversion of M. G
into B. G. lines

Electrification of Stations

Late running of Delhi Mail

615
616

617

620

621
622
-623

624
628

626
627
628

629
630 near
631

632
633

634

635

636 ]mes

637
-638
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1783
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1784

1784-85
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1785-86

1786-87
1787
1787

1787-88
1788-89

1789-90
1791
1791-93

1792
1792

1792-93

1793-94
1794-95

1795-96
1796-97

1797
1797-98

1799
1799
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QUESTIONS—contd.
U.S.Q. Subject CorLumns
No.
639 A.S.M. of Mehasana Station 1800
640 Demurrage charges 1300
641 Tube-wells 1800-01
642 Oyria Station . 1801-02
643 Fruit plantation in Himachal
radesh . 1802
644 Action against aprentice in
Dibrugarh Railway Work-
shop B . . 1802
645 Forest Development . IBoz—o4
646 Sugar factories 1804
647 Landless agricultural labol.l-
rers in Punjab . 1804
648 New Station on Rewari-
Phulera route 1808
649 Reorganisation of food pre-
duction machinery 1805-06
650 Doombur Hydro-electric
project 1806
651 Exploratory Tube- wclls 1806-07
652 Small railway stations bet-
ween Ratlam and Indore  1807-08
653 Railway High Schools and
Higher Secondary Schools 1808
654 Waiting rooms at stations . I808-09
655 Education facilities to chil-
dren of railway employees 1809
656 Wild Life . I8og—rI11
657 Cambay Port . TI8II-12
658 Miscreants in train 1812-13
659 Commazmoration Stamps 1813
660 Railway sleepers I813-14
661 Tourist Information Cemm
in Orissa 1814
662 Medium irrigation pra:ccu
in Orissa . 1814
663 Salia project 1815
664 Home Economic centres 1815
665 Central Tobacco Commirtee I815-16
666 Cancellation of Halts 1816
667 Telegraph and 'I‘elephonc
facilities . . 1816-17
668 Training for NMurses in In-
tegrated Course of Public
Health . . 1817
669 Udzlpur-Hunmnna.garlme 1817
670 Delhi Milk Scheme . IB17-18
671 Sharda Sagar Dam . 1818
672 Train derailmsnt at Chlpar-
mukh station 1819
673 Coopertive Sugar Factonn
3 in Maharashtra 1819-20
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PAPERS LAID ON THE ‘A
TABLE . . . . 1820—24

1) A copy of each of the followin
papers under sub-section (6)
of Section 3 of the Essential
Commodities Act, 195§ '—

(i) The Uttar Pradesh Food-
grains (Restrictioms on
Border Movement) Second
Amendment Order, 1960
published in Wotificarion
No. G.5.R. 1051 dated the
1oth September, 1960.

14

(if) The Uttar Pradesh Padd,

and Rice (Restriction on
Movement) Amendment
Order, 1960 published in
Notification No. G.S.R.
1052 dated the 1oth Sep-
tember, 1960.

(#%) The Urrar Pradesh Food-
grains (Movement Control,
Amendment Order. 1960
published in Notification
No. G.5.R. 1053 dated
the 10th September, 1960,

(#v) The Rice and Paddy
(Assam) Second Price
Control Amendment Order
1960 published in Notifica-
tion No. G.S.R. 1079 dated
the 17th September, 1960.

(v} The Rice (Punjab) Price
Control Amendment Order
1960 published in Notifica-

tion No. G.S.R. 1091 dared
the 16.h September, 1960.

(vi) Notification No. G.S.R.
1112 dated the 24th Septem.
ber, 1960. °

(vii) Notificarion No. G.5.R.
1113 dated the 24th Sep-
tember, 1960 rescinding
the Delhi (Guest Control)
Order, 1959.

(viif) The Rajasthen Food
grains  (Restrictions on
Border Movement) Amend-
ment Order, 1960 published
in Mo ifica ion No. Ga5.R.
1114 dated the 24th Sep-

tember, 1960.
(ix) The Bombay Wheat
(Movement ontrol)

Amendment Qrder, 1960
published in Notification
No. G.S.R. 1115 dated the
24th September, 1960.

]

PAPERS LAID ON THE
TABLE—contd.

(x) The Bombay Rice T
ControlJAmendmentQOrder,

1960 published in Mo ifi-
cation No. G.S.R. 1116
dated the 24th September.
1960.

xi) The Inter-Zonal Wheat

1968
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1

Movement Control Amend-

ment  Order, 1960 pub-
lished in Notification No.
3.5. R. 1117 dated the
24th Seprember, 1960.

(xfi) The Bombay Roller
Flour Mills {(Regulation of
Use of Wheat) Amend-
ment Order, 1960 pub-
lished in Mortification No.
G.S.R. 1118 dared the
24th September, 1960.

(xi57) The Delli Roller Flour
Mills (R heat Products)
Second Price Conrrol
Order. 1960 published in
Motification No. 6G.5.R.
1157 dated the 28th Sep-
tember, 1960.

(xiv) The Rice (Uttar Pra-
desh) Price Conrtrol Order,
1960 published in Norifi-
carion No. G.5.R. 1160
dated the 28th September,
1960.

(xv) The Rice and Paddy
(Assam) Third Price Con-
trol Order, 1960 published
in Notification No. G.S.R.
1161 deted the 28th Sep-
tember, T960.

‘gzvi) The Rice (Punjab)
Second Price Contrel

Qrder, 1960 lished in
Notification No. G.S.R.
1168 dured the 1st Ocrober,
1960.

(xvif) The Rice and Paddy
(Andhra Pradesh) Price
Control Oider, 1960 pub-
lished in Norification No.
G.S.R. 1169 dated the 1st
October, 1960.

(xwiii) The Delhi Rice (Ex-
port Control) Amendment
Order, rg6o published in
Hotificatron No. &.5.R.
1170 dated the st Qcto-
ber, 1960.
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(xix) The Delhi Wheat and
Wheat Products (Export
Control) Second Amend-
ment Order, 1960 published
in Notifica ion No. G.S.R.
1171 dared the 15t October,
1960,

(xx) Notification No. G.5.R.
1197 dated the 8th Octo-
ber,1960 .

(xxi) The Sugar Control
(State of Pondicherry)order,
1960 published in Notifi-
cation No. G.S.R. 1202
dated the 1oth October,
1960.

(xxi) Notification No. G.S.R.
1226 dared the 15th Octo-
ber, 1960.

(xxiif) Notification No. G.5.R.
13228 dated the 16th Octo-
ber, 1960.

(xxiv) The Manipur Food-
grains (Movement) Con-
trol Second Amendment
Order, 1960 published in
Notification No. G.S.R.
1249 dated the 18th Qcto-
ber, 1960.

(xxv) The Madhya Pradesh
PFoodgrains (Restrictions
on Border Movement)
Amendment Order, 1960

ublished in Notification
o. G.S.R. 1272 dated
the 2g9th October, 1960

(xxvi) The Rice (Punjab)
Second Price Control
Amendment Order, 1960
published in MNotification
No. G.S.R. 1276 dated

»  the 27th October, 1960.

(xxvii) The Rice (Madhya
Pradesh) second Price Con-
trol Amendment 1 Order,
1960 published in Notifica-
tion No. G.S.R. 1277
dated the 27th October,
1960.

(xxvir) Notification No. G.S.R.
1308 dated the sth Novem-
ber, 1960.

(xxix) The Delhi Rice (Export
Control) Second Amend-
ment Order, 1960 published
in Notification No. G.S.R.
1336 dated the 12th
November, 1960.
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(xxx) The Delhi Wheat and
Wheat Products (Export
Control) Third Amend-
ment Order, 1960 pub-
lished in Notificarion No.
G.5.R. 1337 dated the
12th November. 1960.

(xxxi) The Rice (Southern
Zone) Movement Control
Amendment Order. 1960
published in Notification
Mo. G.S5.R. 1338 dated
the 12th November, 1960.

(xxxit) The Rajasthan Food-
grains (Restrictions on
Border Movement) Amend-
ment Order, 1960 pub-
lished in Notification No.
G.S.R. 1339 dated the 12th
November, 1960. §

(xaxiii) The Madhya Pradesh
Foodgrains (Restrictions
on Border Movement) °f
Amendment Order. 1960
published in Notification
MNo. G.S.R. 1340 dated
the r2th November, 1960.

(2) A copy of each of the follow-
ing Notificarions under sub-
section (6) of secrion 3 of the
Bssential Commodities Act,
1955, making certain further
amendments to the Sugar
(Movement Control) Order,
1959:—1
(§) G.S.R. 1080 dated the

17th September. 1960.
(#) G.S.R. 1155 dated the
23rd September. 1960.
(#i7) G.S.R. 1219 dared the

15th October, 1960.

(iv) G.S.R. 1344 dated the
gth November, 1960.

REPORT OF COMMITTEE
ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS
PRESENTED N

Seventy second Report was
presented.

MOTION RE. INTERNA-

1824

TIONAL SITUATION 1824—1962

Further discussion on the mo-
tionre International Situa-
tion moved on 22-11-60 was
resumed. The Prime Minis-
ter and Minister of External
Affairs (Shri  Jawaharlal
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MOTION RE. INTERNAs

FMONAL SITUATION—contd.
AGENDA FOR THURSDAY,

Nehru) replied to the debate.
Substitute motion by Shri
Braj Raj Singh was not press-
ed, and the two other by
sarvashri Vajpayee and B.C.
Kamble were not put to the
House and hence deemed to
have been negatived. The
substitute motion moved by
ShriD.C. Sharma on22-11-60
was adopted.

GMGIPND—LSII—1347(Ai)LS—30-11-60 —9>1.

NOVEMBER 24, 1960/
AGRAHAYANA | 3, 1882
(SAKA)- |

(.lause-by-clause consideration
of the Companies (Amend-
ment) Bill, as reported by the
Joint Commirtee and pessiry
of the Bill.



